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HOUSE OF THE PEOPLE

Wednesday, 11th June, 1952

The House met ot a arﬁr.?ast
Eight of the C »

[MR. SpEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

HisToRY OF WORLD WaR II

*§99. Sardar Hukam Singh: Will the
Minister of Defence be pleased to
refer to the reply to Starred Question
No. 2182 asked on 14th March, 1951
and state:

(a) whether the work of preparing
a popular History of World War II by
the combined Inter-Services Historical
Sefltion has progressed any further;
ani

* (b) how many volumes are proposed
to be published and how many have
been published so far?

The Minister of Defence (Shri
Gopalaswami): (a) and (b). About 90
per cent. of the writing work has been
completed. (28 narratives out of a
total of 30 have been written; in addi-
tion 6 medical volumes out of 7 have
been written). Two volumes have
been sent to the press and others are
at different stages of examination. It
is hoped to finish the major portion of
the work in about a year's time.

Sardar Hukam Singh: May I know
whether there is a Committee to check
and scrutinise what is written by these
historians, or i it entirely left to cer-
tain individual historians to write the
history? .

Shri Gopalaswami: There iz a Com-
mittee presided over by the Defence
Secretary assisted by a few historians.
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Sardar Hukam Singh: Last time, on
the 14th March a question was asked
in this House on - this subject and we
were told that some Englishman had
written the first volume and he was
busy in writing the second. It was
alleged that he had some anti-Ind.an
bias. I want to know whether he
has written any other work.

Shri Gopalagwami: I do not think so.
I do not believe that he has anything
to do with the writing just now.

Sardar Hukam Singh: We were told
last time that he was writing a novel
as well. This was said on the floor
of the House, -and we were also as-
sured that Government would see to
it that he did not write anything dero-
gatory to India. May I enquire whe-
ther that check has been exercised?

Shri Gopalaswami: So far as the
writing is concerned, what the Com-
mittee is supposed to see is that the
work conforms to truth. The Com-
mittee will certainly see to it that, if
anything which is prejudicial to the
interests of India and which is not con-
sistent with truth is written, it is cut
out,

Sardar Huokam Singh: May I know
whether these narratives contain des-
criptions of those theatres also where
the IN.A. fought against the British?

Shri Gopalaswami: I am afraid I
have not looked into these volumes
myself.

Sardar Hukam Singh: Last time
also, when this question was put,
we were told that the hon. Minister
required notice, I want to know
whether up till now the Government
have made any investigation to find
out whether those theatres where the
TN.A. fought against the British
hiave been included in these narra-
tives, .

Shri Gopalaswami: It was another
Minister who wanted notice last time;
perhaps, the hon. Member will give me
notice this time,
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I

" Shri Punnoose: May I know the
names of those historians who are on
this Committee?

Shri Gopalaswami: I can give the
name of the Director. He is Dr.
Bishweshwar Prasad. y

Dr. M. M. Das: In view of the fact
that the Indian Army during the second
World War was a part and parcel of
the British Army, may I know whe-
ther the materials for this history have
been sought from the British Defence
Department and if so, whether any
difficulty has been encountered by the
Indian Government in getling those
materials.

Shri Gopalaswami: The persons en-
gaged in the writing of this history are
in constant touch with the authorities
both in Great Britain and the Colonies
of the British Commonwealth so as to
ensure that there is no conflict bet-
ween what is written here and what is
written elsewhere. The verification
of facts is made as satisfactorily as
possible before things are put down in
the book.

ATTORNEY GENERAL AND Soucmn
GENERAL

. *700. Sardar Hukam Singh: Will
the Minister of Law be pleased to
state:

(a) whether there is any difference
in emoluments, and duties of the
Attorney General and the Sollcitor
General of India; and

(b) what are the terms of appomt-
ment of the newly created post of the
Solicitor General of India?

The Minister of Law and Minority
Affairs (Shri Biswas): (a) Yes, Sir.
The Attorney General is paid a
retainer of Rs, 4,000 per mionth, while
the Solicitor General is paid a retain-
er of Rs. 3,500 per month. Apart from
certain constitutional and  statutory
functions which wvest solely in the
Attorney General, the other duties of
these two law officers of the Govern-
ment are practically the same.

(b) A copy of the rules regulating
the remuneration and duties of the
Solicitor General is laid on the Table
of the House. [See Appendix IV, an-
nexure No. 8]

Sardar Huokam Singh: Does the Soli-
citor-General work under the guidance
and superintendence of the Attorney-
General, or does he act independently
by himself?

‘Shri Biswas: He works independent-
1y. Occasionally, when necessary, the
two officers consult ‘each other.
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Sardar Hukam Singh: How is the
work distributed then? Is the Attor-
ney-General there to hand over the
work that he likes the Solicitor-Gene-
ral to do, or does the latter get it
from the former?

Shri Biswas: The Solicitor-General
was appointed inter alia for afford-
ing some relief to the Attorney-Gen-
eral who was overburdened with work,
and I am not quite sure whether the
Solicitor-General takes only those
cases which are assigned to him by
the Attorney-General. They exercise
independent functions.

Bardar Hukam Singh: There are
certain duties enjoined upon the At-
torney-General by the Constitution or
other statutes, In view of that, I
want to know whether the Solicitor-
General is authorised to act on his
behalf in discharging those duties,
or is it proposed in future so to au-
thorise him?

Shri Biswas: The duties of the two
law officers are expressed in identical
terms. The Attorney-General is no
doubt appointed under Article 36 of
the Constitution and therefore exer-
cises statutory functions. The same
functions have been assigned to the
Sollcrd‘ itor-General under  executive
oraer.

Uxntriep Bar

*701. Shri 8. N. Das: Will the Minis-

.ter of Law be pleased to state:

(a) whether the report of the Com-
mittee appointed to inquire into the
desirability and feasibility of a com-
pletely Unified Bar for the whole of
India has been received by Govern-
ment; and

(b) if not, how long more it will
the Committee to submit .the
report?

The Minister of Law and Minority
Affairs (Shri Biswas): (a) No. L

(b) The Committee is expected to
submit its report by January 1, 1853.

Shri S. N. Das: May I know the time
by which the Committee was asked to
report?

Bhri Biswas: It was due to submit
its report by the 30th June, but it
asked for extension of time. .

Shri 8. N. Das: May I know when
did the Committee begin its work?

m The Committee was
avpohlted December 1951, and they
shortly 'thenaﬂer They

- sharted . work
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issued a long queshnnnalre and sent
it to various bodies and individuals
including Judges of the High Court,
distinguished lawyers etc. all over the
country. Replies were not received
from all of them within time
allotted and those persons and bodies
asked for extension of time and the
time has been extended up to the 30th
June. That has delayed the submis-
sion of the report.

U. S. FINANCIAL AID TO INDIA

*702. Shri B. R. Blunt will 1.11e
Minister of Finanee be pleased
state:

(a) whether the  American Ambassa-
dor in India has recommended to the
United States Government for a finan-
cial aid to India during the mext Unit-
ed States Financial year;

(b) if so, the amount
proposed;

(c) the purpose of the aid; and
(d) the tetrms, if any?

The Minister of Finance (Shri C. D.
Deshmukh): (a) to (d). The Govern-
ment of India have no information on
.the point other than what has ap-
peared in Press reports from time to
time.

Shri B, R, Bhagat: May I know whe-
ther the American Ambassador before
leaving for Washington had any dis-
cussions with the Government of India
in this connection?

Shri C. D. Deshmukh: He had no

discussions. There was a general
indication of their desire to assist us.

Shri B. R. Bhagat: Am [ to under-
stand that this offer of assistance was
unilateral and not bilateral?

of -aid

Shri C. D. Deshmukh: It is unila-
teral; we are not in a position to help
the U. 5. A.!

~ Shri B. R. Bhagat: Are the Govern-
ment aware that - the American
Ambassador has proposed a long-term
programme of assistance?

Mr. Speaker: Order, order.
trying to give information.

Shri V. P, Nayar: Is it not a fact
that Mr. Chester Bowles described the
purpose of the Amrerican aid to be to
support “the only means by which
Communism t.'nn be defeated among
Asia's m.l].l.iom" 1us article which
appeam! the Nm York T¥mes
dated... (Inwmp

Bpuku-Omdu Ith.
&F‘elnrdyw and olﬂﬂ‘ re

He is
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public. It is not a special matter
within the particular cognizance of the
hon. Minigter. What information does
he want from the Government?

Shri V. P. Nayar: Is that the pur-
pose?

Shri Nambiar: May I know whether
the Government of India has taken
any steps to verify the fact of Mr.
Chester Bowles' statement which was
refe:;red to by my hon. friend just
now;

_Mr.'Spenker: I do not
arises.

think it

TRAINING OF NAVY PERSONNEL

*703. Shri S. C. Samanta: Will the
Minister of Defemce be pleased to
state the names and number of train-
ing schools and colleges for the train-
ing of Navy personnel?

The Minister of Defence (Shri
Gopalaswami): There are 14 Schools
and Colleges for the training of Indian
Naval personnel, exclusive of inter-
service establishments.

The £olIowin.g are lthe names of the
Training Establishments:—

(1) Engineering Training Establish-
ment.

(2) Shipwright Training School.
(3) Electrical School.

(4) Boys' Training Establishment.
(5) Supply and Secretariat School.
.(6) Seamanship School.

(7) Torpedo and Anti-Submarine
School.

(8) Gunnery School.

(9) School for officers and Upper
Yardsmen.

(10) Signal Schooi.
' (11) Navigation Direction School.

(12) Diving School.

(13) Radar School.

(14) Regulating School.

Shri 8, C. Samanta; May I know
whether the construction of the Gun-
nery and Navigation School at Cochin
has been completed?

Mr. Speaker: Was this question not
put a few days ago? I carry an im-
pression that it is being conducted in

-

.a temporary structure—that was what

was stated.

Shri 8. C. Samanta: But the hon.

has stated that the Gunnery



777 Oral Answers

School has been established. May I
know where it is located? -

Mr. Speaker: Order, order. I think
he is repeating the same question.

Shri B. Shiva Rao: Does the state-
ment contain also the names of the
places where those training institu-
tions are located? If not, will the hon.
Minister complete that statement by
including also the names of the places
therein?

Shri Gopalagwami: 1 shall do so, Sir.

Shri §. C. Samanta: May I know
thre number of personnel that has been
accommodated in these schools and
colleges?

Shri Gopalaswami: I am afraid I
shall require notice of that question.

Shri K. G. Deshmukh: May I know
the minimum qualifications prescribed
for admission to these Schools and
Colleges respectively?

Shri Gopalaswami: It depends upon
the different kinds of Schools. Gen-
erally speaking, for most of the
Schools I think it is the qualification
of a Matriculation certificate.

Shrimati A. Kale: Are girls admitted
into these Schools and Colleges?

Shri Gopalaswami: I am not aware
of any girls having been admitted.

Shri T. S. A. Chettiar: With a view
to getting the best men for the Ser-
vices, will the hon. Minister kindly lay
a statement setting out exhaustively
the qualifications necessary, the places
in which these training institutions are
located, and the o particulars with
regard to these institutions?

Shri Gopalaswami: I shall try and
publicis® all the information that the
hon. Member wants.

Shri 8. C. Samanta: May I know
whether the Schools and Colleges men-
tioned by the hon. Minister will supply
the demands of the Navy personnel?
If not, may I know whether any new
institutions are going to be opened by
the Government of India in near
future?

Shri Gopalaswami: In due course
they will supply, so far as those parti-
cular aspects of naval training are
concerned. But there are c
others for which these Schools will
not provide. And that explains why
we have to send certain trainees even
from these institutions to go abroad
_for further training. -
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Shri M. D. Joshi: Are fliére any
other directly conducted institutions,
besides these fourteen institutions,
where training is given?

Shri Gopalaswami: 1 am not aware
of any, Sir.

Pandit C. N. Malviya: May I know
the number of trainees in these insti-
tutions and how many trainees have
got themselves trained in these insti-
tutiong?

Shri Gopalaswami: I am afraid 1
must -require notice of that question.

PusLic RELATIONS OFFICERS

*704. Shri S. C. Samanta: Will the
Minister of Fi.na.nee be pleased to
state:

(a) whether Public Relations Offi-
cers have been appointed in Bombay
and Madras to assist the public in
paying their taxes and obtaining such
reliefs as they may be entitled to;

(b) whether Government have sur-
veyed the progress made due to the
appointment of a Public Relations Offi-
cer in Calcutta after the Income-Tax
Commissioners’ Conference in May
1951; and

(c) it so, the result of the progress
made .

The Minister of State for Finance
(Shri Tyagi): (a) Public Relations
Officers have not yet been appointed
in the Bombay and Madras Income-tax
Departments.

(b) Yes; Fortnightly reports are
submitted by the Public Relations
Officer.

(c) Since August 1951, the Public
Relations Officer in Calcutta has—

(1) received 205 complaints, 191 out
gﬁm which have been disposed of Ly

(2) given interviews to over 500
persons and guided them; and

(3) dealt with 124 miscellaneons
matters.
Shri S. C. Samanta: May I know

whether the Public Relations Officer at
Calcutta has helped the Department in
the wvoluntary disclosure of concealed
incomes?

Shri Tyagi: In fact, Public Relations
Officers are meant to give technical
guidance and help to assessees who
sometimes do mnot know as to how to
proceed with regard to getting their
assessments completed in time. They



779 Oral Answers

are to help the assessees
mostly. t in the case of such as-
sesgees as have had some incomes on
which they have evaded Income-tax,
surely the Public Relations Officer has
given them good advice and must have
been helpful to them.

Shri 8. C. Samanta: -May I know
whether any other special measures for
the clearance of taxes have been
adopted by the Government?

Shri Tyagi: No, Sir. In fact, on ac-
count of last year's wholesale drive
for the clearance of arrears and for
the disclosure of hidden incomes, In-
come-tax officers generally have be-
come public-minded and—if I may
borrow the term from the opposite
benches—have become sufficiently
socialised. And I think on account of
their live contact with the assessees
now, the assessees are behaving better,
and so are the Income-tax officers.

Shri S8. C. Samanta: May I know
whether the overall progress of the
work of the Public Relations Officer
at Calcutta has been assessed, and
whether the appointment of a Public
Relations Officer at Madras and Bom-
bay will be hastened?

Shri Tyagi: My difficulty has been
that when we. approached the Union
Public Service Commission for the re-
cognition of the appointment of these
officers, they advised us not to have
any retired hand but to have a ser-
ving Senior Assistant Commissioner
appointed ag Public Relations Officer.
It is very difficult for us to get any
extra serving hands because we are
already short of officers and I am
afraid it will take a long time for me
to get any other Public Relations Offi-
gers appointed at Madras and Bom-

ay.

PANNAGAR MILTTARY BASE

*705. Dr. M. M. Das: Will the Minis-
ter of Defence be pleased to state:

(a) the total area of land acquired
by Government for the Pannagar
Military Base;

(b) the area upon which there are
no military installations;

(c) the area of cultivable land in
"the Base at present and how they are
utilised;

(d) whether it is a fact that all the

cultivable lands which are permitted
for cultivation, have been leased to

one single person; and
(e) if so, the terms of the lease?

*
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The Minister of Defence (Shri
Gopalaswami): (a) 9468-34 acres,

(b) 1112 acres.

(c) 667 acres. So far 56917 acres
have been leased out for agricultural
purposes.

(d) No.

(e) Does not arise in view of ans-
wer to (d) above.

Dr. M. M. Das: May I know how
these lands permitted for cultivation
have been leased out—whether they
have been leased put to the original
ownerg of the lands?

Shri Gopalaswami: There have been
only three leases, and two persons
have taken the three leases. Two
leases have been taken by one, and
the third by anothér. Both of them
were the highest bidders in the auc-
tion, but neither of them is a local re-
sident of the area. They are out-
siders, being displaced persons.

Dr. M. M. Das: May I know the terms
of the lease, as I have asked in part
(e) of the question?

Shri Gopalaswami: The answer that
I have given is that part (e) of the
question does not arise in view of the
answer to part (d), which is ‘No'. Part
(d) is whether it is a fact that all the
cultivable lands which are permitted
for cultivation have been leased to one
single person. If the hon. Member
wishes to have the rents that the les-
gees have agreed to pay, I can give him
the figures.

Dr. M. M. Das: I wanted that and
I also want to know the duration of
the leases and when they will come to
an end.

Shri Gopalaswami: The rents are as
under :(—

(1) lease for 95 acres Rs. 164.

(2) lease for 159-17 acres, Rs. 301,

(3) leage for 315 acres. Rs. 505.

Mr. Speaker: The question is when
the leases are due to expire. He does
not want the rents but to know when
these leases will expire. What is the
period for which these leases are
granted?

Shri Gopalaswami: I am afraid it is
not readily available here, but I can
give him the information.
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Dr. M. M. Das: May I know whether
.Government has received any memo-
randum from the cultivators from
whom these lands were acquired, ask-
ing Government to give the lands (o
them for cultivation on any terms
folind suitable by Government?

Shri Gopalaswami: There is no in-
formation on that point here. We do
not know whether even the lessees are
cultivating the lands themselves or
have given sub-leases. We have ask-
ed for further information, which

when received can be placed on the
Table.

Dr. M. M. Das: May 1 know before
these lands were leased out to three
persons who did not belong to this
particular- locality, whether any op-
portunity was given to the cultivators
from whom the lands were acquired
to cultivate the lands on terms given
by Government?

ami: Notice was given, '

Shri Gopalasw.
Sir and the land was sold in auction.
8 persons attended the auction.

- Dr. M. M. Das: May I know whether
it will be possible for Government to
reconsider this question and make
some arrangement by which the culti-

vators may get these lands for culti-
vation?

Shri Gopalaswami: That is a matter
which can be examined, but we can-

not do anything with the leases that
had been granted already.

Shri B. S. Marthy: May I know
whether any tenants of co-operative
societies applied for the lease?

Shri Gopalaswami: I am afraid, I
have no information. 8 individuals
attended the auction. That is what
I have.

Dr. M. M. Das: May I know whether
the hon. Minister is in a position to
let us know what portion of these lands
are cultivated or are they lying fallow?

Shri Gopalaswami: After the lease?

Dr. M. M. Das: Yes, Sir.

Slhri Gopalaswami: I am afraid, I
have not got ithe information.

TiopEE DEAL WITH SOVIET UNION

*706. Shri K. Subrahnmidtiyam: Wil
the Minister of Finance be pleased to
. state:

. (a) whether there has  been . any
rupee deal with the Soviet Union in
resent months; and
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The Minister of Finance (Shri C. D.
Deshmukh): (a) and (b). There.has
been no rapee deal between the Gov-
ernment of India and the Soviet -
Union. Nor has any amount been
paid in rupees by Government to the
Soviet Union or its agencies in_India

m respect of any transactions, °

Shri B. R. Bhagat: May I know whe-
ther it is a, fact that sterling is the
uung E?;% exchange between India and the

‘Shri C. D. Deshmukh: Unless there
is a barter deal.

Shri B. R. Bhagat: May I know the
reasons?

Shri C. D. Deshmukh: Willingness of
the U.S.SR. to receive sterling.

T N O

*eov, st wind; aaT fove el ag
IO F T TG fE IEW TER
T fafqw wvr %, ®, 7 T ¥ =AY
® W gRY%-t]4e IR qL4R
i’ § sor s afqad, @arfas
Mz foar & fod fed W o
ZET A ufer s § 7

GRANTS TO STATES

['ﬂl'l‘ Shri Jaude Will the Minister
of Education be pleased to state the
amount of grants given by the Cen-
tral Government to various Part ‘A’,
‘B', 'C' and ‘D’ States for compulsory,
social or adult education separately in
the years 1949, 1950 and 1851 respec-
tively?]

The , l'arlhmntan Secretary to the
Minister of Education and Natural Re-
sources 'and Scientific Research (Shri

K. D. Malaviya): A statement is placed

on the Table of the House. [See Ap-
pendix IV, Annexure No. 9].

War : g1 &t WY §
ffaE @t Rzw 1 @ o &
ﬁm.mw’faﬁfur&tr
[Shri Jangde: May I know #hy no

graats for pocjial .education were made
to Part B States?]

s



763 Oral Answers

st ®o Wo wely : d§T A
TP AN WA AEs AT ¥
g 9w & 99 ¥ TF www dow
fe @ ga¥e4e 7 oF Figdl @f
oY, st garer faer & Ted -1 3@
¥ swm gaw fom & fod fasw
AT g & wrf T Ag & v

[Shri K. D. Malaviya: Such is not
the case. The hon. Member will see in
the statement before him that in
1949-50 a block grant was made which
was in respect of social education.
Apart from this no other sum was
specially granted for social education.]

o winE : T AT 7 wEEE
& qar wmar & & ogi gww faer
Ffor I e A wre & §
@ IW AT W gafam e gaw
&?
[Shri Jangde: Has the hon. Minister
ascertained, where grants have been
made by the Central Government for

social education, whether they have
been utilised properly?]

&t Vo Ao wimdta : e v
grar

[Shri K. D. Malaviya: Must have

n.]

=1 ®eo qHo Fay : wT T AW
T § fs Sue T & maddE N
T § gruTeTd W wf § Sfew
ag AW F R o 9oy asawt

i qeArg qFar vk § 7
“* [Bhri R. N. Singh: Is it riot a fact
that although in Uttar Pradesh insti-
tutions have been opened by the
Government. they did not serve any

purpose, except that teachers’ salaries
were paid?]

e Sl g iSypal S e

w"'ﬁ”}‘w'&lihﬂ

U e ety H g3 Sy & 2 S
- dots
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nj'l'he Minister of Education and Natu-
Resources and Scientific Regearch
(Maulana Azad): This question ought’
to lzaet 1]3ut to the Uttar Pradesh Govern-
ment.

gfea &l gAo dimdly @ AT
aWAg 44 #gIeT TaeEd F o«
o fosfad & 9= % @ s s
fami ¥ fie af § o @
3T § ag TaeAT Mg 5 | I
¥ Fgr Fg Ge9d &S T AR IT
i fead fred Geee a1 qEl oWy A
farear ar€ &4

{Pandit C. N. Malviya: Will the hon.
Minister please state whether he has
received any reports in this connection
from the various States and whether
such reports indicate the places
where educational iostitutions have
been opened with the help of this
grant as also the number of adults
and others that were given
tion there?] .

educa-

=t ®o Fo WAty @ fOE Ay
T F@ §, AN AWAT  qTew
® gAY T Tg qAEAT ATEA
fe a7 1eve-¢s HIT tYeYo F
=w e &t qf § sW X w®
gmifes frer & fod @ 0 wi
Al A wi 1, w feRd 1@ g™
gaar & A 5w foer ¥ waw
# #ré fale gark @ |, AT 9w
F7 oferm gd A A |
[Shri K. D. Malaviya: Reports do
come. I may, however, add for the
information of the hon. Member that
in the years 1948-49 and 1949-50 only
a block grant was made and.there was
no geparate grant meant specially for
social education. There is, therefore,
no guestion of receiving any report

about social education or of ascer-
taining the progress thereof.]

ot wivd : wr & W wwaT g
fF v Wwuo & wary figwr & fod
IR & Y ave &¢ fear war b
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[Shri Jangde: May I
reason for discontinuing the grant for
social education since 19507]

ekl J20l : ol Wye

[Maulana M Financial strmg-
ency.]

.Arn.lca'non FOR APPROVAN

*708. Shri nun.lhunwls (a)
Will the Minister of Finance be
pleased to slate how ‘many applica-
tions for approval were made to Go-
vernment upto 30th April, 1852 under
the several Sections referred to in
Section 2893(1) of the Indian Com-
panies Act?

(b) How many out of these have
been disposed of by Government znd.
on what conditions?

(c) Have any principles been evolv-
ed for the grant of approval by Gov-
ernment on such applications?

The Minister of Finance (Shri C. D.
Deshmukh): (a) to (c¢). Attention of
the hon. Member is invited to the
Statement which I place on the Table

of the House. [See Appendix IV, an-
nexure No. 10] .

STERLING BALANCES

*709. Shri Jhunjhunwala: Wil
;5‘:: Minister of Finamce be pleased to
te:

(a) the total withdrawals from our
Sterling Balances since 1st July, 1951;

{b) how these have baen utilised;

(c) how much out of these has been
made out of the releases permitted
for the current year
out of the unutilised balance of the
previous year; and

(d) whether these withdrawals in-
clude some advance utilisation of the
releases for the exchange year begin-
ning from July 19517

- The Minister of Finance (Shri C. D.
Deshmukh): (a) Rs. 170 crores, upto
the end of May, 1952.

_ (b) The amounts have been utilised
in meeting deficits in external pay-
ments on current and capital tran-
sactions.

(c) Of the agreed release of  £35
million for the current exchange year,
_£10 million (Rs. 13 crores) hﬂg 80
far been drawn. The
ount came out of the ba}ances as held
an the 1st July, 1851.

11 JUNE 1952
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(d) No, Sir.

Shri Jhunjhuawala: MayLI know
whether the Government has laid down
any principle that pmonty will be
given to such and such things for
utilizing the sterling balances?..

Shri C. 0. Deshmukh: That is a'
ruling purinl:‘lple of import 'pohcy

Shril! 8. Murthy: Maylknbwthe
system for allotting priority for
cap:tal goods? .

‘Shri C. D, Duhmukh They have

_the highest priority, Sir

Sardar Huokam - Singh: Shall we
have anything left in our blocked ac-

count after the expiry of six years
under the agreement?

Shri C. D. Deshmukh: Not likely on
present indications.

Shri B. R. Bhagat: May I know, Sir,
during this period from lst July 1951,
how much of these sterling releases
have been spent on capital goods amd
how much on consumer goods?

Shri C. D, Deshmukh: I have some
figures here which would be illustra-
tive. These figures relate to the
period from 1st July 1851 to February
1952. Plant and machinery Rs. 652
crores; Industrial goods Rs. 153 crores;
grain, pulses, flour Rs. 144 crores;
other tial mer  goods
Rs, 77-6 crores; other consumer goods
Rs. 18:2 crores.

ScHOLARSHIPS AT CENTRAL UNIVERSITIES

*710. Dr. Ram Sobhag Singh: (a)
Will the Minister of Education be
pleased to state whether it is a fact
that the Government of India have
decided to institute at the Central
Univegsities of Aligarh, Banaras, Delhi
and Vishwa-Bharati scholarships for
thepstﬁgy of Arabic, Persian, Sanskrit
or Pali?

(b) If so, how many scholarships
would be sanctioned for each Univer-
sity?

() What would be the amount of
each such scholarship?

The Parliamentary Secretary to the
Minister of Education and Natural
and Scien

Resources tific Research
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) Two scholarships per -:renr. each
scholarship to be tenable for four
Years.

{¢) Rs. 75 p.m.
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Dr. Bam Subhag Singh: May I know
the specific for which these
scholarships have been instituted?

~Shri K. D, Malaviya: The scholsr-
ships are meant for the. siudy of
Persian, Arabic, Pali and Sanskrit to
enable members of particulatr com=
mupities to understand the cultural
and ¥anguage problems of other com-
munities.

*Dr. Ram Subhag Singh: May I know
whether these scholarships are open
to any Indian students? ~ ;

Shri K. D. Malaviya: Yes; but there
is a cross check. Pali end Sanskrit
scholarships are not open to Hindus.
Arabic and Persian scholarships are
not open to Muslims.

Shri-Sivamurthi Swami: May I know
whether the Osmania University has
been taken over by the Central Gov-
ernment and, if so, whether the peo-
ple have given their consent to that?

Shri K. D, Malaviya: This has abso-
lutely no re‘ation to the question, Sir.

Kumari Annie Mascarene: May I
know whether any scholarship is
given to the study of Malayalam,
Tamil and Telugu?

MY, Speaker: Order, order.
g faar dtodao AT ; FT AWAT
O qaerad fr ssfos wer & A
YT FT T FTCAE |
[Pandit C. N. Malaviya: Will the
hon. Minister please state the reason

for not including the Prakrit langu-
age?]

st ¥o ¥ WiwAly : qrEr wrer
®ar & 3 fas frar &1

[Shri K. D. Malaviya: I did mention
the Pali language.]

Shri Nambiar: May I know whether
any such institute will be started in
the Universities of Madrag and Anna-
malai?

Shri K, D, Malaviya: That is a sug-
gestion; I cannot say anything.

Shri Raghuramaiah: May I lknow
whether there is any proposal to grant
scholarships for the study of Hindi
in the South Indian universities of
Andhra, Madras and Travancore?

Mr. Speaker: I think they have not
understood the main purpose of the

11 JUNE 1952
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reply to the first part of the question
namely the objects for which scholar-
ship is given. Next question.

AGRICULTURAL LaANDS

*71% Shri K. C. Sodhia: (a) Will
the Minister of Defence be pleased 1o
state whether Government have re-
cently revised their policy regarding

.the tenure of leases of. agricultural

lands within the cantonments of India?
(b) If so, why?

(c) Were the holders of such lands
given due notice?

(d) Did Government receive any
representations- against the
and if so, how many and with what
result?

The Minister of De
Gopalaswami): (a) No.

- (b) to (d). Do not arise.

SceEMES UNDER Pomnt FoUR
PROGRAMME

*713, Shrimati Renn Chakravarity:
(a) Will the Minister of Finance be
pleased to state what are the schemes
already’ begun under Point Four Pro-
gramme?

(b), How many American personnel
are already working under this
scheme?

(c) What categories of American
technicians have been appointed?

The Minister of Finance (Shri C. D.
Deshmukh): (a) Under the Point Four
Programme, initially, the services of
experts ' and trainee facilities from
the U.S.A. were being obtained for
assistance in 'the implementation of
developmental schemes which were in
operation. Recently, the scope of ihe
programme has been expanded and
certain new schemes are being started
on the basis of the economic assistance
offered under the programme. Eight
operational agreements have been
signed in this connection up till now
and copies thereof have been placed
on the Table of the House. [Copies
placed in the Library, See No.IV.S (a)
(8)-1 to 7]

(b) There are 37 American Experts
in India, at present, assisting in the
various developmental schemes of the
Central and the State Governments.

oS e B2 o Bl
able of e House. ‘[Se pen
IV, Annexure No. 11] e

Shrimati Renn Chakravarity: May I
know whether there is any method
adopted by the = Government to

(Shri
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guarantee that if Indian personnel be
available with the necessary qualifi-
cations, foreign experts are not
brought in?

Shri C. D. Deshmukh: Yes; thdt is
carefully gone into before a request
for foreign experts is made.

Shrimati Renu Chakravartty: May I
know whether the post of the Head of
the Lady Hardinge Medical College
was advertised before an American

was brought in?

Shri C. D. Deshmukh: I should like
to have notice of the question.

Shri Damodara Menon: Is it obli-
gatory for the Government of India to
utilise the services of American ex-
perts under the Point Four Program-
me?

Shri C. D. Deshmukh: No, Sir.

Shri Nambiar: What action has been
taken on the representation made by
Indian technicians with regard to their
appointment over the head of Ameri-
can technicians here?

Shri C. D. Deshmuakh: There can be
no representation against appointment
over the heads of American techni-
cians, if that is the question.

Shri B. R, Bhagat: May I know
whether steps are taken to place
Indian experts also in places where
the Americans are now working, so
that they may replace the Americans
in course of time?

Shri C. D. Deshmukh: I think that
would follow. Some of them are for
training. As soon as capable Indians
are available...

Mr. Speaker: This has been stated
on the floor of the House a number of
times.

Shrimati Renun Chakravartty: May 1
know whether there is any method of
advertising for these posts before
foreign experts are brought in?

Shri C. D. Deshmukh: No; that is
not resorted to.

Shri K. K. Basn: May I know whe-
ther the American Technicians are
brought in for a fixed period? "

Shri C. D. Peshifviikh: Yes; usually
the term is fixed. It varies with
individual cases.

Mr. Speaer: Next question. Mr.

—_—
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Shri: H. N. Mukerjee: Would
please direct that the answer toﬁrt{
Gopalan’s question be given, Sir?

Mr. Sllul:er:.That would come at
the end. Ewen it he has EBiven autho-
rity, the usual practice.is all the other

__Questions will be answered first and...

&
. Shri H. N, Mukerjee: You, Sir, have
been given the authority under the
rules, to direct that an answer be
given.

Mr. Bpeaker: That would come in
the end, which we do not expect
generally to reach. Next question.

PrRMARY' ScrHoOLS

*715. Shri L. J. Singh: (a) Will the
Minister of Eduacation be pleased to
how many town primary schools
have been taken over and how many
given grants-in-aid by thg Government
since the accession of the Manipur
State to the Union of India?
(b) What is the amoynt allocated

to ipur for Ed
menl\f_?nm ucational Develop-

The Parliamentary Secre to the

; of lligucaﬁm ﬂnan‘;nNamul

Scientific Research

(Shri K. D. Malaviya): (a) 41 lower

primary schools were taken over and

163 such schools were given grants-
m-aid since integration.

- (b) Rs. 2-60 lakhs for new it (
Rs. 50,000 for the buil«:lingl a::-rll"$ It.ig
Government College, Imphal.

Shri L. J. Singh: May I know how
many schools have been

in the tribal areas and how many
taken over in rural areas, how many
were given grants-in-aid in rural areas
and how many in tribal areas?

Shri K. D. Malaviya: I have not got
;uCh figures for rural and urban areag
ere.

Shri L, J. Singh: In view of the grow-
ing discontent among the people in
the matter of extending grants-in-aid,
will the Government be pleased to
state what the criterin are under
which these schools are taken over or
given grants-in-aid?

Shri K. D. Malaviva: They were
taken over because of the inability of
the local authorities to run the insti-
tutions, Ansancialty.

Sociat. TENsIONE
*716. Bhrimati Jayashed: (a) Win

the Minister of Educatien be pleased
to state whe are the Members of the
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Committee set up to co-ordinate the

research activities on Social Tensions?
(b) What measures are being taken

in order to implement the findings of

:ih‘!s research committee on Social Ten-
ons?

The Parliamentary Secretary to the
Minigter of Education and Natural
Resources and Scientific Research

(Shri K. D, Malaviya): (a) and (b). A

statement is placed on the Table of the
Iéousfé L [See Appendix IV, annexure
[}

Shrimati Jayashri: May I know
which are the soci.al tensions in which
research is being carried out?

Shri K. D. Malaviya:
tensions, caste tensions,
tensions,

Shri Damodara Menon: Which are
the centres where research work is
carried on in social tensions?

Shri K. D. Malaviya: There is no
regional basis for undertaking these
investigations; and on a very wide
scale Government are proposing to
investigate the problems connected
with these tensions.

Shri Velayundhan: May I know whe-
ther Government have got any machi-
nery to give effect to the findings of
this tensions Committee?

Shri K, D, Malaviya: Yes, Sir. There
are several committees which have
been instituted under a Board and
these committees are connected with
university authorities and other
academicians. They are expected to
examine the question and report to us
s0 that if Government wishes to take
certain action, they may do so.

Mr. Speaker: I go to the next ques-
tion.

Shri Velayudhan: One question, Sir.

Mr. Smkeé: Let there be no ten-
sion over this. Next question.

Communal
linguistie

RE-ARMAMENT PROGRAMME

"11'!. SI:rI ll. N. cherjee Wil the
of Finance be pleased to
state‘

(a) w! r it is a fact that the
Gortagl s Tl
upon to resol
financial difficulties on account ¢ of
ré-armament Pmll'amme and

os% et e

Member of the Brit{:t{

11 JUNE 1852

Oral Answers 92

The Minister of Finance (Shri C. D.
Deshmukh): (a) and (b). No, Sir.

Shri H. N. Muokerjee: Has the atten-
tion of Government been drawn to the
press report of an interview given by
a former Commonwealth Minister,
Lord Ismay that India was going to be
called upon to share the extra ex-
penditure which Britain is going to
incur over her re-armament?

Shri C. D. Deshmukh: I have seen a
press cutting, Sir, but it was a state-
-ment by Mr. Shinwell and not by the
gentleman referred to by the hon.
Member.

Shri H. N. Mukerjee: I have a paper
here, Sir, which reports a news item
from London regardipg Lord Ismay.

Shri C. D. Deshmukh: Which paper”
Shri H. N. Mukerjee: Blitz.

The Prime Minister (Shri Jawahar-
lal Nehru): The hon. Member lives
in a dreamland and a fantastic world
of his own which has no relation to
facts. .

Shri H. N. Muokerjee: Is it the
contemplation of Government to ig-
nore whatever appears in particular
papers because they a‘e supposed not
to purvey the truth?

Shri Jawaharlal Nehru: There are
some papers where the presumptioh -is
that whatever they contain is false.

Shri H. N, Mukerjee: Does Govern-
ment cong}ergplate any a:dtton agamst
papers which are supposed to be per-
petually purveying untruth?

Shri Jawaharlal Nehru: We shall
take action if the law is so changed to
permit us to take such action.

Mr. Speaker: Next question.

Shri H. N. Mukerjee: There is one
more question, Sir. Is the hon. Minis-
ter in a pogition to make comments on:
a report which has appeared today
that in the British House of Commons
there is talk about a broad co-opera-
tive economic policy to be pursued by
all members of the Commonwealth in-
cluding this country?

Shri C. D. Deshmnkh: May I say,
Sir, that I do not know whethar the
hon. Member refs to the - Common-
wealth Finance sters Conférence
held  in January lngt. There wis &

. préss S‘I.awmmt which was issued by

the cohférerice, and in that connectien,
] was lild 6r the Tabis b:r
me in the provisional Parliafrient.
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That has no relation to any intention
to undertake financial obligations in
respect of Britain's re-armament pro-
gramme. The assistance is in res-
pect of the solution of the common
problems of the Sterling area, viz, the
declining trend in the common gold
and dollar reserves.

GRANTS TO DISTINGUISHED PERSONS

*718. Shrimati Jayashri: Will the
h{laixt:gster of Eduocation be pleased tuv
state:

(a) whether it is a fact that a pro-
vision of rupees one lakh for grants
to persons distinguished in Art, Lite-
rature, Culture, etc.,, and who are in
indigent circumstances has been in-
«cluded in this year's Budget;

_(b) whether any such grant was
given to any individual in the past
and if so, what was the amount so
given; and

(c) whether there is any commitice
to decide who deserve to receive this
Erant?

The Parliamentary Secretary to the
Minister of Education and Natural Re-
sources and Scientific Repearch (Shri
K. D. Malaviya): (a) Yes;

(b) Yes; a sym of Rs, 2,500 was paid
in 1950-51 through the Government of
West Bengal for the medical treat-
‘ment of Kazi Nazrul Islam.

(c) It is proposed to set up for this
purpose a committee consisting of pro-
minent non-officials and representa-
tives of the Ministries of Finance,
Defence and Education.

Shrimati Jayashri: What is the
maximum grant that can be given to
an individual?

Shri K. D. Malaviya: There is no
maximum grant fixed by us.

Dr. M. M. Das: May I know, Sir,
whether the amount that was paid for
the treatment of Kazi Nazrul Islam,
was paid by the Central Government
or the West Bengal Government?

Shri K. D. Malaviya: Central Gov-
-ernment.

Shri N. S. Nair: May I know, Sir,
whether Members of Parliament will
be eligible for these grants?

Shri B. S. Murthy: May I knaw._si-l‘,; =

whether Government was inviting

lications, and if so, whether appli-
s d d.is-I‘

cations have come from other
tinguished persons of  lLiterature and
art? . E
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Shri K. D. Malaviya: Yes, under the
g::;, generally applications are _ine

Shri B, S, Murthy: May I know, Sir,
whether other applications have come,
and if so, from whom they have come?

Shri K. D. Malaviya: I will require
notice for this. I do not know whe-
ther in this specific case other appli-
cations came or not.

HisTory oF THE FREEDOM MOVEMENT

*719, Shri Madiah Gowda: Will th
Minister of Education be pleased tg
refer to the reply to starred question
No. 1167 asked on the 20th September,
1851 and state:

(a) how far the work of preparing
the “History of the Freedom Move-
ment in India” has since pro
and what is the amount spent on it
so far; and

(b) when it is expected to be
completed?

‘The Parliamentary Secretary to the
Minister of Education and Natural
tific Researc

Resources and Scien h
(Shri K. D. Malaviya): (a) and (b).
A scheme has been prepared and
steps are being taken for its imple-
mentation.

Shri Madiah Gowda: May I know,
Sir, whether there is any committee
appointed for the purpose of prepar-
ing and editing this book of history?

- Shri K. D, Malaviya: Yes. A high-
powered commission has been appoint-
ed, and various committees under this
:;ve been and are being contemplat-

Shri V. G. Deshpande: Will the hon.
Member please tell the names of the
members of this Committee?

Shri K. D. Malaviya: The members
of the high-powered commission that is
going to guide the preparation of the
History are Dr. Rajendra Prasad, Shri
Jawaharlal Nehru and Maulana Azad.

Shri V. G. Deshpande: May I know.
Sir, whether the history will contain
only the activities of the Congress
party, or other parties also will be in-
cluded in it?

Shri K. D. Malaviya: Sir, a history
is going to be written. There is no
question ,o'f any party.

#  Shri Nambiar: May I know, Sir,

; Whether representatives of the work-

. ing classes also will be represented in
the committee? ) ;
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Shri M, 8. Gurupadaswamy: May I
know, Sir, why Government has not
taken any Member from the Opposi-
tion Parties?

Mr. Speaker: Order, order.

Shri K. D. Malaviya: Various sub-
committees are being contemplated,
and the proposal, when it iz com-
pleted, will be placed before the House.

Shri B. S. Murthy: May I know, Sir,
whether Government are contemplat-
ing to enlist the co-operation of per-
sons who are known as historians?

The Prime Minister (Shri Jawahar-
lal Nehru): The Committee that my
colleague mentions is really to con-
sider what steps should be taken.
They are not going to undertake thig
great work in any sense. It is merely
to confer together and consider who
is to do this work and how it is to
be done.

Oral Answers

Mr. Speaker: There is no scope for
any further question now.

FOREIGN SCHOLARSHIPS

*720. Shri Madiah Gowda: Will the
Bgrt::ster of Education be pleased to
state:

(a) the number of foreign scholar-
ships and fellowships secured from
foreign Governments and Institutions
and International organisations for In-
dian Nationals for the years 1951-52
and 1952-53; and .

(b) the number of candidates select-
ed for those scholarships and fellow-
ships in these years?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K.- D. Mallviyali (a) For 1951-
52—313 Scholarships/Fellowships.

For 1952-53—409 Scholarships/
Fellowships.

(b) The number of candidates
selected for Scholarships/Fellowships:

(i) 'For 1951-52—303,
(ii) For 1952-53—29,

The remaining selections have not
¥et been finalised.

Shri Madiah Gowda: May I know
\dwht: ;nakes the selection of the candi-
ates?

Shri K. D, Malaviya: The Board
under the Ministry. o :
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Shri Namdhari: May I know, Sir, if
any candidates have been selected’
from the Scheduled Castes?

Shri K. D. Malaviya: I cannot give
the information just now, Sir.

qs o= fag : #a1 W wET
FAM M FOFE [F AT W F
foi @t #1 o farmar & ?

[Seth Achal Singh: Will the hon.
Minister please state whether any-
scholarships have been granted to-
candidates from Uttar Pradesh.]

st %o o WrEAlg : AT @I
F 1§ g1 7@ &

[Shri K. D. Malaviya: I
information in this behalf.]

Shrimati Renu Chakravartty: May I’
know, Sir, how many women have-
obtained scholarships during 1951/52-
and 1952/537

Shri K. D. Malaviya: I will require-
notice, Sir.

Shrimati Tarkeshwari Sinha: Is-.
there any provision to grant sholar--
ships to Europeans or other foreign-
ers who want to study here oriental
languages?

have no-

Shri K. D. Malaviya: No. It does

not come under this.
GRANTS 10 UNIVERSITIES

*721. Shri Madiah Gowda: Will the-
!Htlirt;ister of Education be pleased to
state:

(a) whether any of the Universities
in ‘B’ States received grants from
Central Government for research work.
or any other purposes during the last
four years;

(b) it the answer is In the affirma-
tive, which University, how much and.
for what purposes; and

(c) what, if any, was the amount
granted to Universities in ‘A’ States:
for each of the last four years?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): (a) Yes.

(b) and (c). A statement giving
necessary information is placed on the
Table of the House, [See Appendix-
IV, annexure No. 13.]
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BRITISHERS IN 4RMY
*724, Shri N. B. Chowdhury: Wil
the Minister of Defence be pleased to

state the number of ‘Britishers In the
Army, Navy and Airforce of India?

The Minister of Defence (Shri
Gopalaswami): 1 would- itivite the
attention of the . Member to the
reply given to part (a) of Starred

Question No. 88 on the 215t May 1952. _

Shri N. B, Chowdhury: May I know,
Sir, how long these officers are to be
-Tetained?

Shri Gopalaswami: So long as they
are found to be necessary by the Gov-
ernment of India.

Shri Nambiar: May I know, Sir,
-whether any time limit has been fixed,
five, ten or hundred years?

Shri Namdhari: Will these rice-
+eating people who talk so quickly in
‘top gear be ordered to talk in first
gear so that we could also understand
what they say?

Shri N. 8. Nair: I think we have
been insulted by the hon. Member.

. Mr. Speaker: The hon. Member may

tell me exactly what his point is.
After Question-hour is over, he may
come to my room and tell me.

Shri N. 8. Nair: The hon. Member
made a statement that we are rice-
eating people, and in such a contemp-
tuous way.

Shri Namdhari: We have got the

.nght to hear what the hon. Member
sa

Mr. Speaker: If hon. Members want
to have the right to hear others then
the dignity of the House and the level
of the discussions or proceedings must
be maintained. Hon. Members will
see that by raising questions of this
type and objections of this mature, we
are losing the time allotted for the

~guestions. If such a thing is done
then there may be no chance to put
supplementaries after the main ques-
tions have been answered. If kon.
Members want te put as many ques-
tions” as possible in the form of sup-
plementaries relevant to the main
--qnestion. then we should proceed

Shri B. S. Murthy: May I know,
-whether there is any ent bet-
-aween the Government of England and
‘the ‘Government of India regarding

11 JUNE 1052
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the British officers who are serving in
the detence forces of India?

Shri Gopalaswami: With regard to
the particular officers that are taken
over from the British service, we had
to enter into some agreement with the
British Government as to their terms
of service and so on. I do not know
what the hon. Member refers to by
saying that there is a general sort of
agreement as regards borrowing of
officers.

Shri K. K. Basu: May I know whe-
ther these officers are in an advisory
capacitg, or whether they are regular
officers as in our administrative ser-
vice?

hri Gopalagswami: One or two are
advisers. But most of them are in ap-
pointments in the regular service; they
are our servants.

Shri B. §. Murthy: May I know whe-
ther the British Government have any
say in dealing with the British offi-
cials in our defence forces?

Shri Gopalaswami: They have no
say as regards the discharge of the
"duties by the officers whom we bor-
row, so long as they are in our service.
But they have got certain service

_rights which attach to the fact that

y are members of the British

‘service, and certain safeguards are
. provided for them, during the period

they are employed under us.
Shri V. G. Deshpande: If there is a

. conflict between India ‘and Britain,

what would be the attitude of these
officers?

Mr. Speaker: The question is a
hypothetical one at this stage.

Shri K. K. Basu: May I know whe-
ther there is a difference in the service
conditions between the Indian stafl and
th;.k Eritish perspnnel of the same
rank?

Shri Gopalagwami: For those who
hold regular appointments in our ser-
vice, there is absolutely mo difference.

Cmm FOR TRAINING A8 C, Os.
- %725, Ch. ll.lcln:l:l.r Singh: Will the
mm:tn:ster be pleased to

(a) the number of Cadets admlt‘had
National Defence
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(b) whether they were given
scholarships and itso,howmuchand

(c) the monthly expenses o‘t each

The Minister of Defence (Shri
:Gopalaswami): (a) to (c). Attention
-is invited to the answer given on 3rd
.June 1952 to Starred Question No. 425.
The only expenzes which the Cadets
are required to meet themselves are in
respect of their pocket
which come to about Rs. 30 p.m.
the Joint Services Wing and Rs. %ﬂ
p.mn. in the Military Wing. Financial
.assistance is granted by Government
.in cases where the mnnmfgurdlms
are unable to meet these expenses.
statement showing the number uf
Cadets at the Joint Services and the
Military Wings, who were granted
financial assistance during the year
and also scholarships which are
_granted from amounts. donated by
private individuals is placed on the
Table .of the House. [See Appendix,
IV annexure No. 14]

Ch. Raghubir Singh: What is the
basis of their selection?

Shri Gopalaswami: They are select-
ed originally with the help of the
- Public Services Commission.

Ch. Raghubir Singh: How many ap-
plicants were admitted?

Shri Gopalaswami: The number of
candidates who applied for the UP.S.C.
Examination was as follows:

Joint Services Wing Course.—

January 1951, 1423
August 1051, 1940
January 1952, .. 2095
Military Wing Course.—
January 1851, 3214
August 1951, 1940
January 1952, 1820

Ch. 'Raahnhir Simgh: How many were
selected

Shri Gopalaswami: The number of
candidates finally admitted, for 1ihe
Joint Services Wing course was 166,

159, and 145 for the ctive periods,
and for the military g, 30, 64, and
52 respectively.

Prof. Agarwal: How many were
‘rejected in the medical test?
:. I shall_give the
r the san;e periods: l?'l'hg.
49 - respective
the Joint Services Wing, and 6, 10
and 11 for the Military Wing.
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Sardar Hukam Bisgh: Is it a fact
that some of these cadets were rejected
after they-had attended two or three
terms, on the ground that they lack-
ed self-confidence or had no mu.lt.ar:r
bearing? N

Shri Gopalaswami: It is posalb le that
some of shem were sent out, if they
had proved _themselves unsuitable for
the course they had egtered upon.

Sardar Hukam Singh: In view of the,
hardship caused to the cadets who are
expelled after having attended two or
thrée terms, would the Government
request the UP.S.C. or the Selection
Board that they should try to come
to some conclusion even in the first
session itself?

Shri Gopalaswami: I recognize the
hardship both to the boys and to their
parents. The paramount considera-
tion is that we have to make sure that
the cadets we take are cadets who will
prove to be suitable as officers of the
Army. So far as the authority for
rejections is concerned, I think wvnce
the cadets enter the academy, they
should be under the control of the
academy authorities. I am speaking
subject to correction, when I say that
no particular cadet is taken off the
academy without the orders of Gov-
ernment. I remember having dealt
with one or two such cases already.
However, I am here subject
to correction.

-Mr, Speaker: Question hour is over.

WRITTEN ANSWERS TO QUESTIONS

ExPerTS UNDER Point Four
PROGRAMME

*711. Shri M. R. Krishna: (a) Will
the Minister of Finance be pleased to
state what are the qualifications and
the period of practical experience of
the experts who have come to advise
under Point Four Programme?

(b) Is there any supervision of their
work?

(c) What is the total amount expect-
ed to be spent on these experts for
their stay in India in the form of
allowances and facilities?

The Minister of Finance (Shri C. D.
Deshmukh): (a) A full statement is
being prepared and will be laid on
the Table of the House,

- (b) ‘The, are attached to the
Minhh-ies m‘&mmt of India
State (overmments makipg



801 Written Answers

requests for them and are directed by
them in their work.

(c) The Government of "India pro-
vides only transport facilities and
secretarial assistance for these experts
and these costs would naturally vary
from expert to ex . A rough esti-
mate would be about Rs. 10,000 per
year per expert.

JANTA COLLEGE, ALIPORE

*714. Shri A. K. Gopalan: ‘Will the
Minister of Education be pleased,
state:

(a) whether the U. S. Ambassador
in India recently visited the Janta
College at Alipore, accompanied by any
Official of the Government of India;

(b) if so, when, for what purpose,
and accornpamed by whom;

(c) whether this visit was sponsored
by the Government of India;

(d) whether the Government of
India proposes to arrange for the visit
to educational institutions also of
other foreign diplomats in India; and

(e) how far the aims and objects
of the Janta College and its working
were furthered by these visits?

(

K. D. Malaviya): (a) to (c). The
United States Ambassador who expres-
sed interest in the working of the Janta
College visited the institution on 19th
May, 1952 and was accompanied by
Education Secretary. The visit was
not official.

(d) Whenever a foreign diplomat or
any distinguished foreign wisitor has
expressed the wish to wvisit the insti-
tution, arrangements for the same
have been made through the Delhi
State Government. Recently the Cul-
tural Mission, which had come from
China, expressed a’ desire to see some
educational institutions in this couptry.
The Government made all necessary
arrangements for this purpose. Our
envoys abroad also take considerable
interest in the educational and cultural
institutions of the countries where they
are sent.

(e) Such visits serve to encourage
teachers and students of the institu-
tion by providing evidence of public
interest in their work.

Banaras Hovou UNIVERSITY
*727. Shri Jhulan Sinha: Will the

Minister of Edacatiom be pleased to
state the present financial position of
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the Banaras Hindu University and the
amount of ent aid granted to
the University annually during the last
five years?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): The accounts
of the University for the year 1951-52
have not yet been audited. The budget
estimates for 1952-53 show a deficit of
Rs. 48,811 under the General Revenue
Account and Rs. 3,37,358 in the General
Fund Capital Account.

A statement showing -the grants.
paid to the University by the Govern-
ment of India during the last five years
is placed on the Table of the House.
[See Appendix IV, annexure No. 15].

EXPORT AND IMPORT TRADE

*730. Shri K. K. Basau: Wil the
Minister of Finance be pleased to.
state:

and

(a) the total volume of export
import trade with USA. and UK,
USSHR. and China during the last
five years i.e. 1947, 1948, 1949, 1950

and 1951;

(b) the names of the commodities
in such transactions; an

(c) the total amount involved in
such transactions?

of Finance (Shri C. D.
Desh-kh): (a) to (c). Four state-
ments giving details of export and im-
port trade of India with US.A, UK.,
U.S.S.R. and China for the years 1947-
48, 1048-49, 1949-50, 1950-51 and 1951-
52 are placed on the Table of the
Houge. [See Appendix IV, annexure
No. 16]

DEVALUATION OF RUPEE

*731. Shri Morarka: Will the Minis-
ter of Finance be pleased to state the
extra amounts of money that we had
to spend during 1949-50, 1950-51 and
1951-52 due to the devaluation of
rupee for:

(i) Food Imports;
(ii) Imports of capital goods

River Valley projects a.nd
Fertiliser projects;

(iii) Import of Railway locomotives,
carriages, wagons and other
railway stores;

(iv) Import of motor “vars and
trucks; and

(v) Our foreign embassies?
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The Minister of Finance (Shri C. D.
Deshmukh): The extra amount of
rupees spent on the various items men-
tioned by the hon. Member due to the
devaluation of the rupee cannot be
calculated because the variation in the
rupee value of imports was caused not
only by the change in the exchange
rate of rupee but also by various other
causes like fluctuations in foreign
prices, variations in our import re-
quirements, availability of supplies in
foreign countries and the foreign ex-
c¢hange resources limiting the value oi
permissible imports.

FoReIGN FImms

*732. Shri A. K, Golnhl. (a) Wﬂl
the Minister of Finamce be
state the number of fi n:ms
which

were previously incorporated
outside India (country-wise) and have
gince Partition got them incorporated
in India with rupee capital?

(b) What is the total authorised
and paid up capital for such firms?

(c) How many of such firms have
joined  partnership with Indian
businessmen? ’

(d) How is the total authorised
capital of such firms divided into
various industries?

The Minister of Finance (Bhri C. D.
Deshmukh): (a) to (d). A statement
giving the information required is laid
on the Table of the House. [See Ap-
pendix IV, annexure No. 17]

GOVERNMENT HARNESS AND SADDLERY
FACTORY

*733. Shri A. K. Gopalan: Will the
Minister of Defence be pleased to
state:

(a) whether proposals are being
considered or have been finalised
for the closure of the Government
Harness and Saddlery Factory, Para-
chute Factory and Small Arms
Factory at Kanpur;

(b) whether the Government ot
India have considered the question of

converting these factories for pro-
ducﬁ::dof civillan goods if not, why
not;

(¢) whether the reports of the re-
organising committee on this subject
will be laid on the Table?

The Minister of Defence (Shri
Gopalaswami): (a) No, but in the pro-
cess of the general economic review
of items of defence expenditure, Gov-
ernment is examining, inter alia, the

£9 P.S.D.
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justification for-meintaining in their
existing form the several defence in-
stallations fncluding ordnance and
clothing factories. This examination
is a routine matter and iz made
periodirelly in a general way, but not
with reference to any particular ins-
tallations.

(b) The question has not been
considered as the factories are pro-
ducing equipment required by the
Detfence Services. To the extent that
they have capacity surplus to immecdi-
ate defence requirements, they are al-
ready being used for production of
goods required by civilian indentors.

(c) Presumably the hon, Member is
referring to the report of a department-
al committee, If so, it is not intended

to place -the reporl. on the Table of
the Housge.

IMPROVEMENT oOF EDUCATION TN THE
ANDAMAN AND NICOBAR ISLANDS

*734. Bishop Richardson: Will the
Minister of Educatiem be plengsed to
state what steps are being taken to
improve the standard of education in
the Andaman and "Nicobar Islands?

The Parllamentary Secretary to the
Minister of Education and “ataral
Resources  and  Scleatific  Rasearch
(Shri K. D. Malaviya): In 1951, en
officer was deputed to Andamans to
prepare a plan for the development of
educational facilities and the report
of the officer is now under considera-
‘ion. A provision of Rs. 35,000 has
been made in the current year's
bidget for making a beginning.

" ORDNANCE FAcTORIES EMPLOYEES

143. Shri 8. N. Das: Will the Minis-
ter of Defence be pleased to state:

(a) whether the Committee of En-
quiry set up to examine the present
day scales of pay of civilian personnel
employed in Ordnance Factories and to
suggest ways and means for the im-
plementation of the Central Pay Com-
mission’s recommendation., has sub-
mitted its report:

(b) if so, whether Government have
considered the report and taken any
decision in the matter; and

(e) if not, how long it will take to
come to any decision in the matter?

Minister of Defence (Shri
Gmpa.laswlml)' (a) No.

(b) Does not arise
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(c) The Committee was asked to
submit its report by the end of May,
1952. For inavoidable Teasons the
work has been held up. The Com-
mittee has boen asked to expedite and
submit its re port with the least possi-
ble delay.

TECHNICA'. ABSISTANCE SCHEMES

144. Shri lievatia: Will the Minister
of Fimance he pleased to state:

(a) what ¢re the various schemes of
technical ass.stance under which India
has secured cr can secure technical aid
trom abroad and also get Indian tech-
nicians trained abroad;

(b) whether private industries have
been informed of the facilities offered
under these various schemes;

(c) whether applications have been
received from private industries and.
it so, how many;

(d) whether 'Government process
these applications before forwarding
India’s requi: ements to the authorities
‘concerned;

(e) how many applications -from
private industries and h many in
respect of Government have
been forwarded; and

(f) how many industries have re-
ceived or are likely to recelve actual
assistance under the various schemes?

11 JUNE 1952
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The Minister of Finance (Shri C, D.
Deshmukh): (a) The various schemes
under which India has secured and is
securing #echnical assistance from
abroad. including trainee facilities,
are:—

(i) The technical assistance schemes
of the United Nations and its specialis-
ed agencies;

ii) The Technical C tion
Scheme under the Colombo - H

(iii) The Point Four Programme of
.he United States of America; and

(iv) The Ford Foundation Scheme
of technical assistance.

(b) Yes Sir.

{c) Yes, Sir. The total number of
applications received from the private
sector so far for experts as well as
trainee facilities is ‘178.

(d) Yes, Sir.
(e) 102 requests for experts and

trainee facilitivs from the private
sector and 504 similar requests for “he

'{ei-dovérrumnt secior have been forward-

(f) The requests from the private
sector ake still under consideration
except that in one ‘case training facili-
ties were secured under the Point
Four Prégrarmme.
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HOUSE OF THE PEOPLE
Wednesday, 11th June, 1852

The House met at a Quarter Past
Eight of the Clock

[MR. SPEAKER in the Chair]

QUESTIONS AND ANSWERS
{See Part I)

9-15 AmM.

STATE ARMED POLICE FORCES
(EXTENSION OF LAWS) BILL

The Minister of Home Affairs and
States (Dr. Katju): I beg to move for
leave to introduce a Bil! to provile
for the extension of disciplinary laws
in force in any Statz relatinz fo the
armed police {orce of that State to
members of the said force when serv-
ing outside that State.

Mr. Speaker: The gquestion is:

“That leave be granted to intro-
duce a Bill to Provide for the
extension of disciplivary laws in
force in any State relat'ng to the
armed police force of that State
to members of the said force when
serving outside that State™.

The motion was adopted.

Dr. Katju: [ introduce the Bill.

GENERAL BUDGET—DFMANDS
FOR GRANTS—co.id.

Demaxnp No. 11—MINISTRY oF DEFENCE

Mr. Speaker: We will now proceed
to discuss the cut motions on D:mani
No. 11. The discussion was pr cead-
ing yesterday and today, I believe, the
discussion Is co to an end - at
10-15. At 11 there is going to be a
voting. Before that, the Minister has
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to reply. I made it specifically clear
yesterday that 11 was the point in-
clusive of the time to be granted ta
the Minister for reply.

Shrimati Renu Chakra
(Basirhat): Sir, may we have half an
hour more to speak......

Mr. Speaker: I asked him yesterday
and he said he would require about
45 minutes. Therefore the discussi @
will go on up to 10-15 so that he
have the necessary time for giving
reply. Hon. }Members wll agres that
there is no use their making :zll-ga-
tions, statemen's, reoucsts and cl
that. They must ge: the expl=n tiom
from Governmen' and even at the cost
of one or two spea%ers for that pur-
pose, I am going to give him as much
time as he wants. It is ejuaily im-
portant, perhaps more important, that
his point of view should bz not only
before this House but before the
general public outside.

Shrimacd Re=nu Chakravartty: Sir. I
would make a submission. The
Minister may be givem 45 m'nutss.
But since most of the time was taken
by the Congress Parly w:ste d:y, the
three remaining speakers from......

Mr. Speaker: Order. order. I may
inform the hon. Member that I a:n not
only keeping a list nf Members who
have spoken but the iotal iime takem
The total time for discussion yester—
day was three hours and 39 minutes
out of which the Opposition Member
tonk one hour and 36 minutes,

An. Hon, Member: It comes to less
than half.

Mr. Speaker: It comes to nearly
half. Hon. Members wil! see ‘hat the
time taken is aout an> hour and @
minutes.

Shri Nambiar (Mavuram): No cut
mntions from the other =ide. Sir.

Mr. Speaker: The hon. Member wilk
see that when a cut motion is tabled,
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[Mr. Speaker]

as I said in the beginning, it is the
property of the House and every
Member is entitled to express his
views. It is not as if the Oppositiona
bas the right to make tner speecihes
and bring out points, ali2galions and
criticisms and the other side, simply
because it is in a majorty, should sit
silent. No. They are expected to bz
replied to and they must give an
adequate reply. That is the whole
point. Any time taken now is time
lost for the discussion. So the best
course is to understand that we divide
the time in a rough and reaiy manner.
Sometimes ome party may have a few
minutes mnore; saometimes the other
party may have a few minutes more.
It all depends upon the subject.

ot #o Ao IMGIE :  wWNM
WA, FT T @ faam & a9 gwey
FTAF 9T A1 99T gE 9w W= A
o a9 W7 TG AR gar ) &
7 g i o afger & @dy &, s W™
F faeaw w@q @ f& 38 3w &1 <
& fod afemr &1 warr fegr s

T Im e F
“seEm TiEY T Amex

faweT a1 M

o4l &'k S BRT T Fifer F Favara
FQ § g Wi 9wg oM A T
FRY AR FIEA T W A ¥
FHFH FATNICEE I A4
gag # zg g fqnv &1 S 6
dweq i °F w9 T (99T @IOE]
FARANTEE @ & WX
% o #37 7 7w+l § | g F
T GHeT 99 LY A AT § AT /-
FXT FT@TF M 497 F four §
Faen A € f5 gwin g ¥ e
wifgd |\ @ 9= e T w IR
& GRAT § a1 R FEAl 9B 8
o 5@ a2 1 91% e #24 51 amaws-
ar g Gar ®R{l wAwWar 1 AR

faarr FTami Fqw T G E fF
AN [N EW-F FEG A F o
& qUg A1 0§ T7 7 FTH 94 A1
Ravadi § 1 &r at g aga
AT § | AQ 4§ FgAl & %
AT FHT FT AT HI54 E1 W & A€
e &1 afvfeafs ¥ s1%= 1 @ 4
ar o5& | T @ A9 §FT
T G & fagw AG ¥ T gaw
g1 gndr fage e fmar 9
F EFH F FROA g GLAT FT AT
Faed AT 547 FFC § IRA Sar
g i % Fror amer 2 A goarsh
FIRF

EERCRC RIS B CE 1
foar war, 57 9a &1 SFW ger, @
T a1 faegs faamc #dr fear
mr f& afesm @R fegent &
v & #r¢ dafrs dvar 7d § 0z,
Fur A4 F S9TIr A qoFTUT
Foraa Wia®, 7 TA0 T4 T &
Q{00 HfZ FEET AT § oo M3
g A g AR afewid s
g v § wrf A9frs ST A @9
¥ FTOOT, AR W AT T AT T
fare d 1 for @ sIER oW
famr Aifa & <o, famset s
@ Fia Gt T HE awd, F-
frrez wrg oY fega & 9 o 52 fggem
®1 AT 9T ST AAGT § | FHIC K
TR ¥ W oF fax 7 www 9Ef A
T agr # Aify 2 A adw
w1 ¥fEw F araar § s sl
srEgT AT N FAT 1| TWH
fod +ff gardt e wr fada fawas
M Hfra g qaan g o
W@ AW q 9§ ;R wAwrar gAr,
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dYewrat (cease-fire) #7137 (truce)
o, a1 ag & faferd afsec &
faelt & 2l qor 7 A2 9w ¥ 9@
Tz gfar § st fea &1 97 9w F1
7 ¥ fod dv s e oman
AT ag s gAk 3w A FodT et
w4y, farg & Freor A o W 7 A
g & T qTATE |

¥% F T 07T A1 ATE TAAC g
HTC FMF AT el g, AT TF T@T
a7 M & § 5 adf = 99
ghiat A &E 937 48 §19 e w44
g, i Gar sied 7 39 X9 F7 g7A
®7 fagqr & w1 =T oF
am ge< § fF Freie F are 7 9y
wq AT AT WEF AT F ogI@ 7
g9 F I F2 W A1ATFA FA
ST TE A, T4 OT0 AT AT FIMATE
e o1 &0 (44T 9I7 SA7 F 7oAl
F T g o0 §, THIAFT A0 €K &
a9 g T §, T¢ ¥AT FC W AW
F dadradi &1 < & 7 @y W
e i g & frdr 3T ¥ A w3
g drcag W # AR F0 da g fF
griadt wiasw & garr fraT @9
dw ¥ _gma wgrd «ff §, Sfew @@
&1 ger Fr fagdr 9 A O
T 9% FAT o fR g g T
wrd el 7€ Wt 9@ & AW
wq, T3% Aqar I fHAT Q4T &
afer ¥ Tq g4t qiqer § sy
qeift AT gred gt A T e
qT g% T@ ¥w &1 &fes ST g3
T GaE Tl Tigd | BT qF 7
£ To%g I7C & AFS! 1 &CF TG
g a1 94 T A AT Fady F H
fag & faax 1 A A AT LR
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FUZ T JTT FT 44 HFeT &, I9 F1
§F it gt wamar Are ¥W Al
IeeT e 4 3 ww dm F o e
F qear #1 qqd FE FEAEF
g, 99 ¥ fof (o FF F7 e
wOr 74§ 1 Ieg | ag W oSradr
g fF gq T &1 afgs  Faer #
T[T Jq 7H F TR0 AT 19 A FT
FFT G| ST g 1 W g A
ST O1 gAY 3T 97 FW F aTEn
A1 I 7T TF 41 T GFT, St
A T A AT ST TG 3T F1 A4
g1 1 731 Far 1an 5 93t A wiw a9
Tl 78§, T WY Aiar §, HiE
war 7 fadl 7 gam far § f5 ag
&l F g1 difed, ¥ 99 F 9gAq
S50 o s & fF o9t ST Oz
%% FUT FT  AE  CFETITT
(Gross expenditure) 9 32%
FUTH G4 IAGME % F95 05 7
w1 furae ez farsedr Teads
(Civil and military personnel)
& At ar 2ar §1 79X 557 (heads)
¥ =< FTRT OReT s afag
(77@) & Tamaa &1 &g T FAdE
& @ 77a9 (store purchase)
& ar¥q (charges) 7= {37 &var
gd g1 el 3, S5 4 TH FAT B AT
5T | TH EEY F GATE AR
®97 § A4 ef-zwa(Jeep scandals)
qqr o A FEH (ETER)
R I= 9w TE7F A7 (waste of
public money) Fr F=7 I Y
g f fod T4T¢ F1 FCqG AC &7
F YT T A Fialt & 1 gafsw
gFreed T4 ( Public Accounts
Committee) &1 farif 4t
AT FF AAT A WEH WS g
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T & fawme wd @ € o few
o® & awiz uwwEw (Budget-
ed Estimates) & wawr &< famn
IO qF wefd ¥ | 9 g
w {, W W R F e W@
ed § fr 9w foor  # qum gfee-
M@t d wd 1 o faeed
e (AT weA) A AW domn
g fr @ e T F T9e A
AT H FAT BT W T FTERA
§, < 95 T FIR CF AT T FHAT
g1

1 7T W E, I FT AEAT BT
fe sa 3fimr 7 &% izl @
g (A7) a7 § i ghiar 7 ag
AT wTE g A9 &, a1 gd AT ey
e ynisw fFg T FE TAES
g1 wEwd A F 9w oA
dwt w4 &, a7 Y T & arqd Jw W
BAT A5+ T§ FHIL ¥ FL1 9@
fF so 4 dor dr w9 oS A AW AT
g @1 oft gafes w9 f X
AT T AEal g fF oo 2w oA
AT F 2T F1E wr fofEwq domn
gait q gt § 1 There is no
planning  regarding  the
defence of the country.
&4 foe oft @1 A IME WA,
& frararigdTw (Reorganisation
of armed forces) ¥ art # fas §
s SE 7 agt ardw ar 7€ § fF
A W e T 1 AT @R
faremrgass fear : There is no
reorganisation, but a comp-
lete dislocation and disorgan-
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isation of the whole of the
defence  machinery. ¥
W F A ag T Ag afew
fedm SR &1 fewaraiig e,
femmnm (fawesr) o s &
fFT T g1 g% ST T A
(Commander-in-Chief) =, a=
T A AW oTER & i
(d) #1 g (qhaur) gwr o4
Al = fowm faliee (Tar =4Y)
BT a1, o AT gg w few &
FAET T % f6d grere el
(q&wir) *71 & @, AT QAT W%
4T F sew o REE g AR T
@41 7 FrendferTy (q9A) #7194
fefaoum fedms fafiey T @9 F
2 femr w0 Without
casting any aspersion
on the ability or calibre
of the Defence Minister, I
want to say that the Def-
ence Minister is not capable
of reorganising and planning
the defence of this country.
§ ag aai qEaT § F o ww A0y
FT FTE FANET AT =Y ATET FT AT
6 FT "o Al FT 6T GF T
g a1 Af5F G650 w=Er @ W
HEY G BFGTE 1 HAWFE AN AT
T mgag g fmamdafa
gax q¢ o1 fafew awe< g e
g0 4, T % feger Wk ¥
Fwidfd &9 ®74 & fog dare A
frars g9, AT EY WO I W
fawes % faur § aR fawew v
& qear gg s fefaens fem
fafie< % o sormr g F q@M

.
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WA & aa fegwons & saw a0
T4 A AT § P F awen rger
g fF &frs arer ¥ qred @ (Fasa)
&7 agF FHY #d1 § AN g gEw F
AT I WS A @A Az
g, R 37 1 ¥AF W T A &
fod Sesa g1 amg 71 M 9w, g9
A AT e FT A5 §, Ag srwa
AT a4 1 QawmgE
#7cd (aircrafts carriers )+
& q A § AR IGF w0 G FFO0
AT FIAAC FO5T FOFA AL AT
AW E 1 T Ag AT WA AT
g on Wi 3 9 141 faqq qF
FAFT AT A7 F 492 wF AR
9 31 T4 I 0% 47 719% H7T arge
¥ FTt T wgdm griws fear W
Hr a7 fem=i 1tes (Defence Co-
uncil; #1 faqior f@m s 37 F
seEr @ #1 RmEedt §oawt aw
At waw fafew swe § 1 9= g
qg 991 T & S ®r |en e
g A H 7 99 @y W A fr ag
fafem & e W A1 e &
e afz faia 35 &er gwr € a1 w7
w7, @) qH T &7 H1E @9 A4 faay
AT AT AT A @A AY § FF FradiT
& e A (P9 A fegeadraat
i o&r Ao F fada 0 Fa0 swrq
FY T &1 4T w7 § fF qrfewr
q 9@ FEHAT 9T gHST FE AR
W7 A § Pfew st o A
T qifF&i #1733 F7 § I T
fear | war e & @t F QaT Y
S SOW g R & ! ¥Q ua
g & oy & fadww gl ferew
(United Kingdom) swit$1 7 ®9 &
W wd, Wis g aw F faww
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T T g ¥ o W F o
I F AR FF § feded Gy
T #§T g 4wy ? 34 5w 79 ¥ o
wHl, Wit @ s ¥ dew
W {1 OHFY 41 F@r ¥ fAded
#fug (military genius) g# frs
FAT A1 1§ wH, FAH AT TS
¥ Qo e & fawg g1 W W,
AT T EH A FI ORI
30 F & 1 fow w2 R § 3 P
IMWE, IF AR A T G §r A=
FEA WM 1 ose =2iEw
(standing army ) «d @
TFT §, T F A@@T 4T [WHF w9
@rit &1 favedr 3fa @ gwad AR
e @hawa (guerrilla squads)
qafss T avd 1 I v qfen
@A F Ifd | F g a@
gdfrs At gr sc s § 1 3@
¥ o aT A oA e Ay
T § wdia €, 99 & A A o wer-
T g § AT AN A9g weww g,
qE FIHI TG A AG X IH F
X F wATax i gE € 1 #
@ @ fagr & & fasg § f5 e
8 ggEml AmE 9™, A GET
T3l A A oA & o o faegs
fagz § | & goar fawm & w47 agw
¥ OF da1 ww geT SR g R R
F AT O TH A A4 J
w1 # AT A W AR § Avar § fe
T ot g o o wfer & G
T T =IrE AT § A Iq rFEay
¥ |7 $HT T FWEEHT AT FT TR
AT wiHT AR XM 7 oW @1 ag
saq  (jeeps) T niEoAs W
wgf qdr saear § o fead fewd
qF I@ T & G weE § fow
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™ ? gE ¥ A FeN qwar &

f& gardt s # wha gu giw ad
=T g 9% §, sfew oft av w1
df5F geam &7 gvEr gA W@ A
T w1 ww e g g
st afe $3% s & fawg d Y -
HT WIS [ T TR W FLHEFATE
A9 FT Fa< AT 59 .FT fAm AT
€| oY F W AWAT T AW ]
gra fedfees (defective) ™
arT # 73w (sabotage) 7 w7
Ffegasgard) o &foad =
FIGT ¢ 1% T & 71 47 0§ A6
TG AT TEAAT Tl T IH F & &
9T smnfedr (priority) & #¥ &
T Fifad, o F g7 5T § wae
& gETT T U & AT |

@ W FY ¥ T} qgr agT |qfT
Fraf g, @ wwA § F ot afeafea g
ofe & saemr ww g fF S agr
¥ A 2, ag) 2EgT & 9€ W
FIROT A &7 AATSF TN G § |
T ETET A= A1 T TR & a9
#t &1 9% g9 F FroHe & asy
SR & @ § 1 SfET S gw Fm oAy
fRaAifs 9o @& 9§ FTOU B
¥ aeRt ¥ a wTd o N W I
FT Q7 BT TG IoT FTEA | FTAHIT
¥ gl o1 agigt ¥ wg o d e
L8 waT (cease-fite) ¥ Fwr
T MY affeEE & 9@ wer
™ a fggem #1 a1 ge
9= §Te gU, A9 7 39 @19 § 741 fFm
@ F Amar g |/ fan g R
fedra feasve g9 &1 &7 aar w@r
i wg e wrg gt
7 o fedm ot wriw wiewr
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(forcign policy) #&f it =t
T :

AW 7 FT A TF a3 ATGE W%
T §AAT favg AR A § Oy
ws frire 157 F & §re Ty § At
oz farra & seafeaa =i 91 a7 ssor
T o g, feg feden an gz
feramr ®7¢ weaan a1 e Y &, 6
szt #1 faawr 48 &, s w1 fmr
T g Tyt & e @ &
& 6 W %1 v e & o gg
1 W gW WE WA AE, qE
oA & 33 gw e & woer =Y,
e yom ganmE & fF fegem
R affEm ¥ @ geg
T EW A F 1 I W oW
T FT FAG A A9 gw @A
& f5 s wreie arw S o
F g A& vfemm § srEaw
FF AT ATF 1 997 T75 @i far
§ | ag T g AT & T3 dare A
g 7 agt & g forr B @ &
IR F F OF T A ATEAT G )
W™ W & wAAe feE o movEm
fam 9T 41 I9 HOEW ¥ SAEW
Fuamet o fFdt oY g F7 demiA
(asporsion) #& =TwAT =TEA §
F Wt gaTa faam & 3w & oft
frez g0 7 Fam ARTE 1 T
T 71 faume #7997 § A7 fawmr
FXYOF &1 g 37 =g g fF arfeem
* o7 w9 FITE £ A AT FY F A
#1 @A 93 FF fres a7 fevy
& frataw & w0 39 & few fer oo
7 fom foq o &1 "7a famn ar
fFr ST 7 Qo FrEdl a1 ™ ¥ Y
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wrr ofmm § offem W §
foit e wae T 4T, a8 |19 &%
T #1 AR Faw 3F FET W
fr ¥ fafee®t & fr aomm & =
¥ form afemor & &7 nfed | F sSAaT
g 5 o dfaam # o o ofa &
apey freft & W2 5 @ o A
g o o e gw o g
% fod Tmfe areg 1§99
T §, <€ 9F ¥ fed aoEm ¥
wfa w1 gafam @ = gu aw &
gt & fawe & g6 @y @ wom
TEIM | qE AT W AT ATEAT )
T F vt ¥ qw gav § R
e g fag A oF gl W
aifieam & ama figes g o

0 F qIAT AW AT gTAC F A
# F ot sret & A gd A
& g AT AIEAT g | 9 g
§ fiRdi @ s @R 9 W
goue #, a1 & qdf Fme F HmT 9%

oAt 3w Aw W 38 famw .

RW & W|E G| @ K AW
fr oifeea &1 O 7 ¥ |l F
I off, A W 9T fov w1 g
. & Y, qar R afese &Y @
¥ agw 99 Jwy 4f 1 @ & o
7 g oft &t ft ff 9@ OF w9
TS T AW FTAT § 79 A O F
us fasiv avwr & oW Ow AT R
fTe T Wfed, feT ag T wgr
g W g

¥ HYAT ATYY TF & a1 Fg FC
TN A AT g | g6 W ar
o feft == fadw &1 o= 78§,
ag % w9F 95 & | forw sy awrey
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% F SN AT ATH IEAH FEH F
fof §az § IF TFL T T A

=

®feq g 20§ g3 =m, AT d
fadtdt 7= & s 6 wirs F, s
afmm &7 F feg a0

(English Imna[atioﬁ of the ahune
speech)

Shri V. G. Deshpande (Guna): The
Debate on the Demands for Gra-ts in
respect of the Minisiry of Delecce
which began yesterday has given me
a good deal of amusement. It aruused
me to note that those wh) were prota-
gonists of non-violence aid helieved
till only the other day that the delence
of the country will be possible thrrugh
non-violent means, have nyw Lo
compelled to say:

“Shastrena rakshite rushire shastra
chinta pravartate”

(Only in a country well proterted hy
arms can there be any talk of pursuit
of knowledge and science.)

On the other side, I fau-d th-se who
believed in bloody revoiutions, voicing
a demand to convene a Peace C.nfer-
ence and pressing for a reduction in
the armed forces of this country. I
think the discussion of the Cemnands
in respect of the Defence expend ture
is no cccasion f-r raising a Dehate on
the controversial asp.cis of “aricus
ideologies. Once these demands have
been bro.ght hefore the Ifous2 and the
Government of the coun'ry ha.e
accepted -the responsbility for the
country's defence, ‘he prmcip'e of
maintaining an arm: tywerds that end
has heen recognised. Nor I think
there is any need to discuss whe har
or not the use of armed forces is neces-
sary. The only point zt isse is
whether the strength of the armed
forces during the Conzre:s admin‘stra-
tion of this country is adequate or not.
The need for an army is imperative.
What I want you to consider -is
whether th: presant o:ganiszatim  of
our defetice forces conforms to the
conditions obtaining ir the country or
not. Th> defence experditure of this
country is frmly tied to the foreign
policy of the Congress party. That
foreign policy being »s it is. has its
vital bearinZ on the de‘ence ax-enli-
ture. I know that for thi: 1e2son ihe
peace of our country is also in a
critical state.

At the time Pakistan was crested,
no aitention was paid o the fact that
there were no natural Ircntlers
between the two countries A< Netaii's
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trusted lieutenant Shri Jagannath
Rz Krishnra Rao Bhnonsle, has just
‘stated there are 2,100 miles of land
frontiers and 2500 mies of sqa-
frontiers separating India  from
-Pakistan. The issue of our country's

‘defence has taken a more :serious lurn”

dn the absence of auy nezlural frontiers.
Again, because of the foreiga policy
pursued by the present Go.erament,
of which Congress Party is never tired
of praising, the Communist thieat has
overrun Tibet and is now close to our
Afrontiers. One hon. iriend has been
Auxuriant in his praise for lhe poliy
of the Congress Party and this Gov-
erom:nt vis-a-vis Kashmir. I, how-
ever, know the Kashmir uanger lyom-
ing as large as ever before. This tod
is altributed to the foreign policy
pursued by our Government. I know
‘that without a single military officer
berag consuited, the truce regarding
the cease-fire was s v:ed unon. It
was dona2 to win upplause ¢f  the
world. ahis the fire vas koot burn-
ing in this country #nd even n.w we
have to incur hea.y expesdiluie on
that account.

As I iuok at this Fudget and liste:
to the speecre. deivir.d h.re, 1 fe:l
as if no big war is going to b.e:k out
din :our fu.ure. Even cdonsidering it to
be so, the defence of th: cou.try is
pot being made secure It has, how-
ever, one result. The ruling party
has some fears and misgivings with
rezard to Kashmir whi¢h ha e im-
pele. them t» re.is: their earlier
decision to effect a reductizn in Army
—and instead they have now incr2ased
it. They are however, o.ganising it
on a basis that dous not take into
account the possibility of any war with
amy first-rate power—sauy Russia or
America. I do not want you to go to
war with any country nor do 1 believe
that there is amy possibility of any
war in the =zesr future. You will,
however, have to make the defence
©f th> country s2cure on a basls which
ta%es into ac~ount the possibl'ty of
svar in the near futura with any of thz
‘big powers of the world—-be it Russia
England or amny other country. That
and that should be the only basis for
strengthening the armzd force: of
this coun'ry. The d:fence Budget
figur~s. however, do n-t disclose any
dndication of the Goverpment's will-
Ingness to adopt that basis. I do not
regard this 187 crore rupee e :pendi-
ture as adequate. I hnld a view on
the contrary that a sun of Rs. 187
crores is hardly adeguate for the
defence of a country so vast as India.
¥et I concede that taking Into con-
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sideraticn the general econom'c ccndi-
tions through which this country is
passing, you could not earmark mure
money for expenditure on the defence.
Still I am not prepared to witidraw
my obj:ction. I: has beem :tatel that
our Army is not so large s it should
have been. I agree it is 0. But I
cannpt subscribz t: the viaw th:t
the:e should be a reduc.ion in it. My
plea is that a sum of T7 crore; o
rupzes only is peing spe:t on thz eivil
and military persoznel out of a gross
expe. diture o! 226 crores. There is
enough scop: for economy ani s.

under other heads. A good dea: of
saving—say to th: tun: of several
crores of rupees—can bs effected in
th> expend.ture incurred in roga:d to
purchasini charges f-r gnd: pu-
chased from England. Tha Jeep
Scand--!_ atd many othe: in tan e; of
corrupti~n and waste of pub'ic money
have been the subject of discussion
in the House for fairly long time. It
'ndicatss the mauner in wh.ch pub’i~
money is wasted in these branches. A
perusal of the Report of Public
Accounts Commi: .. tolls the same
story. For verrs together it has lween
the complain .hat the expenditure has
exceeded the budgeted estima'es with-
out their prior sanction. Even then we
do not find  :v signs of improvement,
A Military expert has told me that we
can mobilize #n army of double the
present strength within these very
estimates of 197 crores of rupees and
effect even further economy in that.
Even countries with moderate financial
resources will have to consider as to
how best mobilize their military de-
fences in view of a possible breaking
out of terrific hostilities between
America and Russia. True that we
have limited financial resources. Still
we will have to so organise our mili-
tary as to entail less expenditure with-
out undermining the country’s defencé.
My objection is that we have no con-
sidered plan for our defence before us.
There is no planning regarding the de-
fence of the country. I found in the
Report that a reference has been made
to ‘he re-organisation of the armed
forces. The ellorts in this respect have
been much commended. There has
been no re-organisation, but a comp-
lete dislocation and disorganisation of
the defence machinery. To my mind
it is not re-organisation, but a comp-
lete dislocaiion and dis-organisation of
our armed forces. Previously the Com-
mander-in-Chief used to be the head
of all the three wings of Services—
namely, the Army, the Navy and the
Air Force. In addition he held the
portfolio of the Defence Minister. As
things stand at present, he is the head
of the ground forces only. The Navy
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and the Air Force are under the con-
trel of separate persons. The co-ordi-
n~:ion of the three wings has been en-
trusted to a Cjvilian Defence Minister.
Without cas'ing any aspersion on the
ability or calibre of the Defence
Minister, I want to say that the De-
fence Minister is not capable of re-
organising and.planning the defence of
this country. I assert that till an ex-
perienced soldier, who is well versed
in the knowledge of all military
weapons, conducts our military affairs,
the defence organisatinn of this country
cannot proceed on sound lines. I have
my misgiviny . that the British officers
in-charge of our Navy and Air Force
are not willing to serve under the over-
all command of an Indian and that is
perhaps why three wings have been
split up and as a result the work of
co-nrdination has gone over to the
Ci:ilian Defence Minister. 1 want to
krnow whether we have no military
exnert in this cocuntry. I do not think
so. I belicve we have no dearth of
s h experis in the country. In this
very !lcuse we have in Major General
Bhonsle a military expert of that
calibre whose services you can acquire.
The organisation of Navy, Army and
the Air Forces is not efficient and ade-
quate. You possess no aircraft carriers
without which the defence organisation
will ever remain incomplete. 1 demand
that tie tnres wings of services should
be b, oith' again vider the command
and lcadership of one officer. Towards
that end coi-operation within this
House and outside should be enlisted
and a Defeace Council be set up
Again even nuow the number of British
offic::s serving in the mililary is quite
considerable. I have not been given
any reply to one of my guestions as to
what shall be the attitude of these
Britisn officers in the event hostilities
breaking out between England and
India. Is it no:. evident that the policy
of the two countries is at conflict on
the Kashmir issue. You Sir, are aware
that the English Commander-in-Chief
refused to help Pakistan at the time
that country had planned to invade
Kashmir. Is it not possible that a
similar situation may arise with res-
pect to India also? I mainiain that we
should not import our military experts
from the Uniled Kingdom, America or
Russia, because there is a possibility of
their turning against us at any time.
Ano her question is whether or not we
are able to get our military experts
from countries other than these. We
could get them from Italy, Germany or
Japan where there is sufficlent miliiary
talent. I am opposed to having such
expert personnel from Russia, America
or England. We should meet our re-
ouirements in this respect from
Germany, Japan and Italy. I want to
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say only a few words on the way the
organisation of Armed Forces of this
country is proceeding. We may cut
down the strength of our standiog
Army, but we can supplement it by
imparting training to the members of
the public and also by organising guer-
rilla squads. In this way we can orga-
nise our defence on a very sound basis.
Further, the corruption in the purchase
of goods from England and the Jeep
Deal is now common knowledge. 7The
issues have bcen discussed in the
House several times. Speaking for my-
self. I am opyosed to the very princi-
ple of meeting our needs in regard to
arms and ammuniiion from abroad.
.In particular, I am opposed to their
supply ifrom England or America. I
have one simple question to put to the
hon. Minister of Defence. It is whether
during the five years of our freedom,
has he ever visualized a possibility of
our going to war wilh any first-rate
power, and if so. whether he is confi-
dent to get active help from England
or Amczrica in that event ? Supposing
they rofuse supplics of jeeps or aero-
planes, how long will we be able to
continue resistance? It is a matter
of regret that flve years of freedom
have been allowed to pass without
drawing up any plan for military
defences of the country. Suppose
there is a war tomorrow. There may
be a possibility of England refusing to
give war supplies. Another i= {that
that country may have intelligence
about our defences and may decide to
supply us defective war materials
deliberately in order to sabotage our
defence. 1. therefore, demand that a
five year Defence plan or a plan
spread over some other suitable period
be drawn up which should be given
priority over all other activities of
the Government.

I endorse the compliments paid here
to our Army. I may, however, state
that the credit for the efficiency and
valour of the Army cannot go to the
party in power just now. The effici-
ency and valour of our Army is in
spite of the present regime. It has
been evident in Kashmir and else-
where. What matters is that because
of the foreign policy of this country
we are unable to reap a fuller advan-
tage of our Army's value in an en-
counter. They had put up a brave
fight in Kashmir, but due to cease
fire half the territory of that State is
now gone over to Pakistan. Now let
us examine what we have achieved in
the five year's time of our independ-
ence, We have lost almost half of
Kashmir, yet the Defence Ministry
wants us to believe that we are win-
ning. Nowhere in the world is such
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a policy with respect to defence and
foreign affairs known to have been
followed.

Now 1 am going to touch upon a
very delicate and dangerous issue. I
am speaking in a State which
secular in character. The constitu-
tionalists may, therefore, perhaps re-
sent it. The defence or security of a
country, however. is not something
imaginary. It is not a department
wherein any ideals have to be pursued.
Dreams have no place in it. It is a
department where approach to all pro-
blems is essentially to be based on
realism. I am constrained to voice
this reality that India’s frontiers are
quite adjacent to those of Pakistan.
We may like or dislike to mention it,
but it is difficult to bypass the basic
fact despite our attempt to do so. We
will have to remember that conflict
between India and Pakistan is un-
avoidable. While makine anv se-vrity
preparations for this country, we lind
that half of Kashmir is still in
Pa.tslaw’s occupation. Pakistan has
usurped our territory through in-
vasion. We can never be oblivious of
this fact and thereby I want to gZive
cur Defence Ministre = hint In  *he
matter. [ have no intention to cast
aspersions on any community or its
professions. Nor do I want to say
things in repudiation of the Constitu-
tion. But I may hint the Defence
Ministry that in case there is war
between India and Pakistan, they will
have to analyse the 1945 election
resuits so as to see which of the com-
munities had voted whom. All
attempts at the re-organisation «cf
military personnel must necessarily
be based upon the fact as to which
communities had mustered more tl;tnan
90 per cent. of their votes for the
formation of Pakistan. The repre-
sentation of various communities must
be fixed on that basis alone. I am
aware that in the secular set up of
our country, any discrimination on
grounds of religion or caste is not
desirable. But just as we restrict
civil liberties of individuals. on security
ronsiderations, we will have to dis-
‘criminate against a particular com-
munity without entertaining any il
feelings towards it. I want to warn
you Sir, on this account and saying
that I am not forgetting that one full
regiment of Maharaj Hari Singh had
gone over 1o Pakistan,

Next I want to place before the
House certain farts regarding cur
defence to which I have been an eye-
witness. In 1950, when all sorts of
atrocities were being perpetrated on
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the Hindus in Pakistan. I had the
occasion to visit the East Bengal
frontiers. There I found that persons
of a particular community populated
the frontier villages predomirantly.
The Pakistani troops used to visit
such villages on this side of the border
and organise secret attacks on the
Indian citizens and then return to
their own territory. I had warned
the authorities to evacuate these
persons from the frontier regions in
a time of emergency like that. That
warning.” however, went unhecded.

With one more observaiion I will
conclude my speech. The defence of
this country is not lLhe sole concern of
any one single party. It is besides
the point. Those on the Opposition
henches in this House and the people
outside. who do not subscribe tn the
views and ideals of the party in power,
do not laz behind them in any way in
their zest %o sacrifice their all in tihe
cause of the dofence of their common
motherland.

Sardar Mafjithia (Tarn Taran): To
begin with I would like to endorse
every word which my friend Major-
General Bhonsle of I.N.A. said about
the Army. We on this side'of the
House are proud of each and every
man serving in the defence forces, not
only officers but right from the
soldiers upto top men. They are
doing a jollv good work.

I wou!d like to particularly mention
the Air Force because I feel that
enough attention is not being paid to
that service which has done so much
work in such a short time since it has
been started. We know that it wus
due to the Air Force that Kashmir
was saved. I do not want to belittle
the role played by the Army but it
was the Air Force and the other
civilian transport planes which came
to the help and took our Army to that
vital spot in Kashmir which ulti-
mately helped us in keeping It with
us. Apart from this if we go back,
we can again find the same thing
which has heen brought out in the
Burma campaign of this last war. It
was the Air Force which came to the
help by dropping supplies. by drop-
ping men and not only that, but main-
taining them when they were
hundreds of miles deep in the enemy
country. Now we have got an Air
Force in which the emphasis at the
moment is on fighter squadrons. I
would suggest that this Force is very
very unbalanced not in itself only but
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in relation to the other service, that
is, the Army as well. It is unbalanced
in itsclf because we have in this ser-
vice. as I have already pointed out,
fighter squadrons and I think one or
two transport squadrons. What we
require is a service which should help
us in time of need—not that we are
thinking of aggression, but we should
be eflectively able to deal with any
attack on our country from outside.
And the first thing that appears to
me is this. Any attack which possibly
may come has to be met from the
land. The first thing that you fid in
such a case is that you have Air
Force bombers coming across to
bombard your vital spots. and they
come in to help in softening up your
defence points. The only effective
means of checking these are your
fighter squadrons. I have a very high
opinion of the personnel serving today
in our fighter squadrons, but I would
suggest that the aircrafts which are
being flown are not fully capable of
dealing with the situation as it might
arise if a first-rate Power comes
across. We should not just sit back
and say that we have jets but we
should go a step further and see that
we have jets of the latest type and
not those that are practically going
out of use even in the R.AF.

The second point which I have
already montioned is in regard to the
Army. We have got a very large
Army and in order to feed them in
case they are deep in enemy territory
—ag sometimes they find themselves
to be—-we do want to have a larger
number of transport squadrons which
should be effectively able to cope with
the huge task of supplying the Army
and also taking them across.

Much has been said aboul the socio-
economic use of the Army from the
Opposition side. 1 do not know what
they mean. If we check up we will
find our Army played a very effective
role during the evacuation pf that last
tragic happening after pariition of
our country. They also are used,
when the civil authorities cannot cope
with the situation, in bringing law
and order under control. Apart from
this there is another aspect which

- probably escapes the Members over
here, particularly those on the oppo-
site side. The soldier, I know, con-
siders himself to be the first servant
of the country to which he belongs
and every Indian, I am proud to say,
in our Defence Services considers
himself as such. He goes a step
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further in his role and even when he
is on the retired list he still contributes
something towards the economy of
our country. To give you instances I
have not much time, but I would just
mention  how eur old soldiers after
retirement brought the land in
Lyallpur, in Sheikhupura, in Sargodha.
in Montgomery under cultivation and
produced wonderful crops, crops
better than in other parts. I am
quite sure that with the Bha<.a Dam
developing those soldiers will again
go to work and develop i..e lands
which now are barren again itto those
rich fields which produced bumper
crops and which are now in Pakistan.
That also is social service.

But the fear that I have got is that
if we lay too much emphasis on this
aspect we will be neglecting a most
essential part and that is the train-
ing of our personnel. The fighting
units of today are not the fighting
units which they were about twenty
years back or possibly thirty years
back. At that time all that you
needed was a soldier who should be
able to drill himself properly, carry a
rifle and fire. Now the services are
highly specialised. You just take the
case of a pilot in the Air Force. He
has not only to know how to fly, he
has not only to know how 1o command
his men, but he has to know each and
every part of his machine—not only
of the aircraft but the wireless in it,
the guns in it, how they fire. what
can be the defects and how they can
be removed. Well. all this takes time
and requires constant practice and
constant study to keep them in top
form. The same is the case with our
tanks in the Army. Tanks do not
consist merely of the persons sitting
in them and driving them. A tank is
a very complicated machinery: it has
got so many moving parts and unless
a person knows how each part works he
cannot be as efficient in the fighting
services as we want him to be. We
want our services to be at the top in
efficiency as has been brought out ‘on
both sides of the House. But this is
a thing which we are directly doing
which hampers their efficiency. namely
diverting them into other work which
hampers their training. 1 would
therefore suggest that we should lay
our emphasis more on the training
and efficiency aspect of it than on the
other work which has been mentioned.
But it has been amply brought out
that whenever the need arose, as has
happened in Rsvalaseema. our saldiers
have come to the help of the civilians,
and I would congratulate the Defence
Minister for {aking that bold step and
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.also the Commander-in-Chief of the
Army for layinz it down that {ihke
Army has to play its full role even at
the expense of the equipment which
they might find difficult to replace.

I would just like to mentlon one
thing and that is that we can save
quite a lot of our money by standardis-
ing the equipment. As an instance,
I would say that I would like to have
co-ordination of civilian and defence
equipment. To give you just one
case | would mention the communica-
tign systems. You have got your
wireless systems over which you
transmit your communications. If
the Defence Services, that is the Army
and the Air Force and the Navy and
also the Home Department, that is
the Police, can co-operate and
standardise their systems I am quite
sure that it will not only work out
cheaper but help the industry in that
fieid which neeus heip so badly. i
was thinking of India becoming a
central point for manufacture of these
things and not only being able to
supply internmal requirements but
supply other countries in the East
which should find these products
cheaper and quicker to replace than
those from England or America.
Aboul pay and allowances, people
have said quite a lot. It has been
said that they are very high. If you
want the prope: type of men to lead
our soldiers. you must pay them at
least what they would be able to get
outside in civilian jobs. Our soldiers
are taking a lot of risk. They have
to face bullets, and if we pay them
exactly the same as what we pay to
those people who are sitting at their
desks !n their snug offices, then I am
afraid we would not be able to
attract the right type of men to lead
our soldiers,

With these few words, I would
again congratulate the Minister of
Defence for bringing this Budget,
which 1 entirely support.

Shri Nambiar: We have been dis-
cussing this Budget and various
points of view have been given expres-
sion to from both sides. I would like
to suggest that the point of view, the
approach, should be that there must
be a contented Army;, there must be
an independent Army; there must be
a sirong and contented rear. Unless
these three things are salisfied, there
ts no justificai'on for us to say that
our Army can defend our country
whenever the occasion arises. Of
course, we on this side do not oppose

©or belittle the necessity of a strong
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national defence force. We want a
strong national defence force, but it
must be strong in its true sermse. It
should not be strong only in imagina-
tion, as the one which we are having
today is. Let us approach this
matter realistically and see whether a
sgg-contented. strong Army exists
today.

First 1 take up the other ranks,
whose condition today is bad. The
ordinary soldier starts on a pay of
Rs. 22:8-0. Every five years, he gets "
an increase of Rs. 2-8-0 and ultimately
he stops at Rs. 30. He does not get
a chance even to his family
with him. Quarters are not provided.
Today, you are giving only 14 per
cent. of the soldiers a chance to bring
their families and that too, to live in
tents by rotation every six months,
wherec: the position with regard to
off.cers -is entirely different. I have
no quarrel with what you do for the
oflicers. The: officers must also be
looked after, but why should there be
so much gap between the officers and
other ranks? If this sort of thing
happens, and if the officers behave in
the old, bureaueratic way, I fear there
cannot be any good relations between
the officers and the other ranks, and
unless there are good relations
between both, how can you expect
such a big Army as ours to
carry on the duties assigned to it? [
can quote some examples. Is it not
a fact, I ask the hon. Minister of
Defence, that more and more suicides
are taking place among the ranks—
suicides because of the ill-treatment
meted out to them? We sitting here
and talking so much about defence do
not take care of the -situation, and
unless we do take care, we will not
have a good Army to defend our coun-
try when the need arises.

Let me clearly say that we are not
here for retrenchment in the lower
ranks. These Army personnel, these
soldiers, who are there today must
continue but their time should not be
wasted for unnecessary purposes.
They must be used for national re-
construction purposes, so that the
money spent on them may be returned
to the nation in the form of recon-
struction activities, without which the
Army cannot be supported by the
people. If the money that we spend
on the Army, on the technical equip-
ment, and on the top-heavy adminis-
tration,—if that canDEe canalised into
nation-building activities without
retrenchment of the staff, then the
Army will be 2 magnificent, strong
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Army with the help and support of
the people behind it. That is the
spirit, we say. in which the money
must be utilised for a better purpose
and not that there should be bliad
retrenchment in the Army and
hundreds and thousands of men
should go back to the fleld. We are
not for retrenching the personnel. but
we say: stop this wastage in

Department. I ask you: can any hon.
Member here honestly say, keeping
his hand on his chest, that there is no
wastage in the Army today? I chal-
lenge you on that point. Crores of
rupees are being expended on con-
tracts and so much money is wasted.

10 am.

Treatment meted out to the ratings
in the Navy is far from satisfactory.
I had occasion to visit one of the
tents where these ratings and soldiers
live. I visited it not as a Member of
Parliament but as a friend of a
soldier. I can say boldly that these
tents where the soldiers are stationed
look iike cattle sheds. They are so
bad. The soldiers are treated like
cattle. P.ease excuse me for saying
that. but that is the situation. I do
nat sav that because I want to cast
any asgersions on  the Minister of
Defence or the Ministry of Defence
or the Government of India but be-
cause that is thé reality. Let us face
facts. I say that there must be a
thorcugh overhaul of this situation.

No doubt the officers must be
treated well, but that does not mean
that their pay must be Rs. 3,000 and
4.001 I can say that today there are
Indian officers, patriotic enough, who
are willing to serve the nation at a
much smaller pay. They are not con-
sidering their pay as the criterion;
they are motivated by patriotism.
Can you rouse their patriotism?—that
is the question. If you cannot rouse
their patriotism, whatever amount you
pay to them will be of no use. Give
them that sense of patriotism. Give
them that sense of national feeling.
You DbLring King's Commissioned
Officers, who sit tight over the head
of the Indian officers, and when the
Indian officers pass certain technical
tests they are not promoted as they
ought to be. Why have you abolished
this tests system? Our officers are
not given promotion in the normal
course. You have installed King's
Commissioned Officers over the heads
of smaller Indian officers and there-
fore there is a feeling of discontent
amongst the Indian officers. There is
the feeling amongst the Indian
soldiers. There is the feeling in the
Navy and the Air Force also.
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I shall quote one concrete case,
There was one Mr. Achar who shot
himself dead on the 15th March, 1951
in Tambaram in Madras. Why did
he commit suicide? And then, there
was a Corporal by name Mr. Irani.
He agitated for a better mess. This
also was in Madras. He has been
court-martialled for the fact that he
complained that the potato given to.
him was useless. This is all the
charge, and that case is going on. I
can bring before the hon. Minister
hundreds of such cases, and I am go-
ing to bring them before him. I am
going to tafe special care ubout this,
but what I say now is this, that there
must be a right approach. The hon.
Minister and the entire Cabinet should
look into this. The defence of the
nation is important. We the Com-
munists do not say that our national
security should be violated. We shall
be the last persons to say that. If
we are not strong in our defence, we
know the result. We should build a
strong bulwark against any aggressor
and in the present situation, we know
who is the likely aggressor. Anybody
can understand that.

Then is it not a fact that 44
Vampires of the United Kingdom were
allowed to pass through India between
January. 1951 and April. 1952 simply
because the United Kingdom wanted
to quell the wuprisings in Malaya?
Did not our Air Force support them,
give them fuel and everything? I cam
show you an order which I have here
by the Ccmmanders of the Indian Air
Force and Navy asking that facilities
be given to these 44 Vampires. [ am
prepared to produce the thing before
you. I can challenge you on that Is
it out of a sense of neutrality that we
are doing this. allowing the UK. Air
Force to go to Malaya through our
country for putting down the Malayan
peoples’ cause? Are we here to sup-
port the UK.? Is this our policy of
neutrality? We have English officers
here, not as Advisers, but as Com-
manders in certain wings of the Army
and rightly did one hon. Member ask
this morning. “If there is a war “e-
iween the UK. and India, where will
these British officers be?” 1T say, thsy
will stab you in the back. They will
r;urc!er you. That s what they will

0.

Shri M. V. Krishnappa (Kolar):
Supp:sing there s a war between
Russia and India?

Mr. Speaker:
him have his say.

Shri Nambiar: That being the case,
why should there bz an Adviser Corps
or an Officer Corps compnsed of the
Britishers? I ask you why? Because

Order, order. Let
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you want to supp.ii ‘he supprission
and the oppression of the Malayan
pecvp.e—yes—therefore you want
English officers here. You say you
are neutral and at the same time you
support the U.X. and Amearican
methods. You are dependent on
America for yo>:'r stores. Hon., Mem-
bers were sayiug Yyestirday t.aat we
have a 2,500 miie border

.
Mr. Speaker: I have no objection to
his advancing those arguments. I
ocnly want to remind the hon. Member
that he has just three minues leit ai
his disposal and if ne has any other
poiuts he may develop tinose p.ints as
otherwise hz will have no time.

Shri Nambiar: Hon. Members were
saying that we nave & 2,500 mie
border and aiso a vast sea voast which
must be defended. We cannot produce
one single aeroplane in this counilry
and we say we must defend our coun-
try azainst all odds! You cannot pro-
duce one sitagle aeroplane. “You have
to depend on America and UK. You
say “Ours is a neutrai plicy, we
have nothing to do with this b.oc or
that bloc”. But your Army is still
degendent cn one bloc. Whom are you
going to fool, I ask? What is the use
of your saying this? Our country-
men are ot fools. They see what is
what. Therefore I say that you inust
change your attitude, change it in such
a way that the entire Delence machi-
nery and the enlire Delencz sy:ttem is
reorganized. Soldiers must be given
the chaace 1o develop and feel that it
is their duty to deiend tne comtry.
For, it is the soldier who Las got the
final word; it is the soldier who has to
go to the froat and die; the cfficers
will be behind, I know. Therefure, un-
less you imbue the s>ldier with that
spirit and patriotism, there is no use
talking of all these things.

We must have an indep:nlent Na’y
and Air Force. We must have ‘&
strong  Army. And th: Army roust
have its roots in the people. If you
do not have the Army wita its roets ip
the people, there is no use bzrause the
people are not called upun to defend
the country, the pzople hiave no inter-
est in the defence and feel it is only
a sort of military personnel who are
asked {o defend. Nbo c:untry in these
dgys can withstand any «n:laught un-
less the entire natiom rises. Therzfore
we say that this nationasl reconstruc-
tion is a part of defence. Some hon.
Membars on the Congress Benchae;
werz saying “We cannot understand
the soclo-economic construc'ion put by
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tae Upposit.oa”., Thz2y ca ot under-
sfand cecause their wunld 15 such that
tney can only thivak in terms of the
stereo.yped, oli, rotten metheds. You
are an sppreciator of C:una. 1. China
1 saw with my own n:ked ¢ye.—aid
I thiak my c¢steemed sister Sarnmati
Vijayaiakshu:ii Pandit will also vouch
lor this in due course—that the
Chireze Army goes to the iield, works
along witn tae peasauts, goes to the
fac.ory and produces whatever is
requited by the Army. 1 saw these
w.th my vwn eyes, and I can say that
ihe Chmea.e Army wil defend itself
agaust  auy onslaught because it is
navii.g L. roots in the pesple. 1 tnere-
fore suggest that the whole matter
mus: e wupproached in tnat spirit. The
sperit is taat th: Army must be con-
tentud, wud at the same tire it must
serve the people, so that the p:rople
may stand &s a strong rcar ieh.ond it
It should cut itself completely cut of
any American or Engiish iaflue..ce so
that we migat h.ve our ow.i n.utral
policy.

Dr. 5. N. Sinha (Saran East): It was
a German General, Clausewit:, who
said that war is the cuatiaustion of
politics by violsnt meas. It ‘s in this
light that I would try (0 onalyse a
few aspzcts of our presént d.bale. I
have. heard very aitentively the
speeches made from the Communist
Benches, and specially onz speech maie
yesterday by the non. lady Communist
Member of the Hcus> I have com-
pared ner speach and found that it
was word for word—I would say the
general Lwe—from an artcle written
by one Lemin in the m->nth of
February. It has 13,500 words. It is
here in my hand, and here is the
speech of the hon. lady. (Interruption).

Mr. Speaker: Order, order. 1 think
we wure here to hear eacn cther with
patience. It iz no use the h-n. Memnber
maksig auegations that aisctaer hon
hiember read someihing word by
word. That is not a prop:r way of
doing i*. Anybody is entitled to adopt
the ar"ume'lts- ul any other person.
Such a dig as that, again, rouses
passions and the issue Fefire the
House is enlirely ciouded. The hon.
Member will take care to see that he
does not make any persomal allega-
tions of that type

Shrimati Renu Chakravarity: Sir,
may I make a submission? I caalle.g?
him {0 pui the p:prs belore the
House and 1 w.uld ask that the:e
papers be ploced belore a Perlia-
mentary Commi_sion of al! ptaties to
go info the matter o that we may
know the truth.



1647 General Budgel=—

Mr. Speaker: It is no use getting
inio a heat and wasting breath over
that kind of thing. Parilamaut's main
business is not to appoint Commissions
to find out which Member is rig t and
which Memb:r is wreng It has to
deliberate very cseriously on th: pro-
blems before it, ignor:ug all pass.ons
or parties and persongiities. (Inter-
ruption).

An Hon. Member: We challenge...

Mr. Speaker: They can do it outside,
elzzwnete. Let there be no {further
-argument.

Dr. 8. N. Sinha: A very vital point
was= di:scugsad, and 1t wes var Defence
policy. It was said that there are
Bri i-h officers wh» predominate here,
and many ctier serious aiiegations
were made 1o the effect that our
Defence policy is a part of the Anglo-
American impezrialist policy.

|iR. CE2UTY-SPEARER in the Chair]

It is in this connection t:at I have to
say somathng. “It is not th: voice of
th: party sitiing Lefore us but the
voive of somebody on the oth:r side
of the H:ll. A..d in that szns2 1 would
just like to take away the IZous: for a
minuts in  imaginatizn, to tha: Frall
where I myself nave been a cadet for
two years, and where we learnt the
technigque of how to criticize others.
And the tschnijue is, il we are going
to do a thing ouw:selvcs we will put
it tha. the others are go:ng to do it.
Tha. s the way. That-is the Com-
mu1'st way. It has beei teught, and
s st>matically taught in the schools
there. I would refer to those Army
School; where many Indians were
teing twught. I have glso been there
as a calet, and it was taught how we
should coms back to India, weaken
our Jef:ces, how we should criticlze
cur Government. And what are those
crit ¢ sms? There is sense Fi1 them,
which is very deep, and which has a
very deep meaning. Anybody vwho has
Lsen a soldier knows that a mociz fire is
nuess ary in one sector to attract the
atten’'isn of peop'e :0 that vou may
penzt:ate t{he e cnces in the other
szctor. Oa the one side they attract
the attention of the public by saying
“Your Goyernm.nt is following the
p licy of the Anglo-American bloc”
a~d on the «ther vide, silently, they
are t'ving to jenetrate cur defence
syst>m in orde- to rui: it. Ia whose
intercsts? In the interests of some-
body on the cther side «f the f:nce.
They have been trained for that. It
w:s a couple of vears ggy, in 1950 i1
the last week of July and the first
week of August. that many Indians
assembled in Berlin, and it was decid-
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ed there—there was a talk that a
Third World War was going t) flare
up in the near juture, and in that talk
they promised there—that the interests
of the Communist Fatherland will be
the first and the iulerests of India will
come next. (Interruption).

Shri B. C. Das (Ganjam South): I
challenge tnat statement. It is a wild
allegation. H: mu:t rubstintiate it.

Dr. S. N. Sinha: It was in that mee!-

Mr. ty-Speaker: Order, order.
Theat is the opizion of the hou. Mem-
ber. (Interruptions). Hon. Members
cannot go on interrup¥ng like this.
(Interruptions). Mauy hon. Members
have made statements on this side of
the House. Order plcase.

Shri B. C. Das rose—

Mr. Deputy-Speaker: The hon.
Member cannot go on like this inter-
rupting even when the Chair is speak-
ing. Many hon. Members have made
statements here. That is the experi-
ence of the other hon, Member. Let
us conduct the proceedings with
decorum here. When the hon. Mem-
bers get a chance, tney can reply.
They cannot cry like this. Order,
order. The hon. Member will go on.

Dr. §. N. Sinha: It was in that Party
in 1850 on the 5th of August at 11-30
in the nizht that the Indians agieed
that the first lovalty of Commumists
is to the Communist Fatheriand and
its Army. The rcso'utivn reads thus:

“That the members of the Com-
munist Party must convince the
general public that in case Jf a
general war-the duty of the p:ople
is to help the Communist Army
in estab.ishing pzac:™
‘This is the origin of the Communist

movement of peace, and I must revert
once more to Clausewitz. the great
German General, who said: “A con-
queror is always a lover of peace.” 1
would add o:xly one :ontiace: *“that
the Communisis who want to be ~on-
querors of tomorrow are pretending
foday to be the best lovers of pzace.”

This brings us to the palitical demo-
gogue, and when I sp2ak of politics, I
speak in t.rms of the Army, and as I
told the House before, war means a
continruatisn  of politics Lty wivient
means and noth'ng else. So during
this period which we call the je.ce
time, any country which has quit> an
efficient gzneral staff considers what it
is going to do in case of an em:rgency.
A general staff on the other side of
the fenc: has tried to study our
defences, has succeeded in sending
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people into our defences to g:t infor-
mation of day to day eveais, including
information about our armaments.
For what purpose? It is for an emer-
gency, that a time may coms when
they are going to libzrate Incia.........

An Hon. Member: Who?

Dr. 8. N. Sinha: This Communist
Internationa, Cominform. Their
General headgquarters think that a t'me
will come when ‘they will liberate
India from the hands c¢f the Anglo-
American Imperialists. (Interruption).

Mr. D=pdcy-Speaker: Order, order.

Dr. 8. N. Simha: This liberation is
a vwvery serious thing. According'y
they have prepared a plan in which
they have put also Kashmir as Brit sh.
Here 1 have the copy of a map which
says that Kashmir s British and the
map is published in 1950. I wish to
give you a warning... ..

Shri H. N, Mukerjee (Calcutta North-
Eas!): Is the hon. Member cntitled to
repeat his practice of referring to cer-
tain doruments of a mysteri us charac-
ter which he has not the gunption to
lay ¢a the Table of the llouse and.to
subject it to an examination by an
impartial Commission to be app fated
by Parliament or hy a.y othzr cu:si-
judicial body?

Mr. Deputy-Speaker: Order, order.
I have understood the point of crder.
It any hon. Member refers to any
document or reads extracts from it on
the fioor of the Hou:e, he must place
it on *h: Table of the House. It is
open to him not to refer to any or say
in his own words.

Dr. S, N. Sinha: 1 will just conclude.
In short, I say that th: H-use should
not be carried away by the Conmun’st
matioeuvres of deceit. We must face
realities, and the realities are that, if
the conditi-n is dangerous, and if this
‘politics’ is taking us tow=rds a war,
then we must be prepared for it, a-d
w‘;l must prepare our d>fences acco-d-

y.

The Minister of Defence (Shri
ami): I have listened to chis

debate which has extended over five
hours with great interest. I Lave no
reason to feel disappointad at ali.
Though there were one or iwo voices
which sounded a somewhat discordant
mote, I think, almost the entire House
including even the Members of th:
Communist Group In this House is now
convinced that the provision that we
have mades in the Budget for defence
is in no sense of the word exiravagant
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in the circumstances of the p.esent
day. 1 was rather interested to et
the view of my h.a. iriend, Mr.
Nambiar, who spoke iast from the
Communist benches. He stated it as
his conviction that the Army has g.t
to be strong, and by that [ suppose he
implied that it is not too sirong now
and 1t must be made stronger than it
is. If it is to be made stronger,
prima facie the implication is that
probably the provision that hzs to be
made for expenditure on the Arm:'d
Forces has got to be stepped up in
order to make it strong, according to
tne standard of Mr. Nambiar. He also
stated it as his convict.on th.t a s!iong
Army should be based vpoa a siring
people. entircly agrez with  Fim.
‘the point is not whether ..e are spend-
ing m:re than wa :hsu.d, iwut whitker
we are swendng it in the right way
and whether there Is scop. for im-
provement in the mann2r of our spead-
ing which would conduce to make our
defence arrangcm:ants gven more «fA-
cieut than they are. In the ciurse of
this debate 1t was Mtevesting {o n.te
that no less than four ex-officers of
the arrmed farces have  pariicipstsd.
Twa ! them belong to the Indian
Naticnzl Army which had for i's obj-ct
the liberation of this coimnt'y. The
third, I was very pleased to tind is the
scion of a ruling family in this coun-
try, who has come here as aa
‘independent’, who ser.ed, I be'icve, as
a pilot fiying cfficer in the seeond
world war. The fzurth is a seasoned
ex-member of the Armed Forces—he
was I believe, in the Air Farce—and
he had many constructive suggestioms
to make as regards how we should
improve the efficiency of our A:med
Forces. All of these deserve to be
congratulated. The first three of them
made their maiden speeches. The
last—I believe, that was not his
maiden speech—has spaken more ‘han
once already and 1 should lke to
coavey my own co:grat.latio:s to
them for the constructive suggestio=s
that they have mmxde. As th» t'me at
my disposal is shert, [ do not propose
to deal with everv one of th2 sugges-
tions that they have made. But, I
can assure every one of them that sll
that they have said will be given the
best possible consideration, and if it is
possible for me to modify the existing
poliey or practices in order to bring
about greater efficiency, it will b2 my
earnest endeavour to do so:

1 should like to refer first to the very

‘interesting nnint that wsas rni-ed by

my hon. friend from Orissa. Mr.
Patnaik. He hes. T know, be2n a very
close student of Armed Forces In
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every country, their organisation, their
functions and so forth. He hLas pro-
duced literature which shows the
amount of study that he has devoted
to this subject. Anything that has
come from him has always been
received by me with more than ordi-
nary {nterest. In the present case, he
put forward one or two imain proposi-
tions. first said that we should
have as our twin objectives in the
organisation of Forces two
main things. One was national security
and the other was economic stability
He went on further to develop this
idea of economic stability to make out
a case for what he considered the
socio-economic role whirn the Armed
Forces should play in overall national
development. .

Now, let me take these two points.
There can be no two opivions as to
the Armed Forces being primarily in-
tended for ensuring national security.
We have to have an efficient defence
against external attack. But, national
security means not merely protection
from external attack, but also means
the bringing into existence and the
maintain:ng of conditions i the coun-
try which also make for peace and
security. From this stand-point, it be-
comes difficult for me to distinguish
between national security and economic
stability. Economic  stability has
wecessarily to be founded upon both
external and internal security. With-
out that security economic develop-
ment will be greatly prejudiced and we
cannot develop to the extent that we
might if we had that security both
from outside and inside. Therefore, I
was rather intrigued to listen to his
emphasis on national security and
economic stability. But, he went
further, as I said, and tried to inake
out that economic stabilily also con-

noted overall national development in

the economic sphere. He went on to
argue that the Armed Forces must
take a very active hand in the actual
realisation of the overall cconomic
development. He therefore suggested
that the Armed Forces should take an
active part in productive activities. In
other words, his twin objective for the
Armed Forces was both protective aud
productive. It is only with regard to
the latter that I have a few things to
say, which might not exactly tally
with what he has tried to emphasise.

The Armed Forces have got a role
to play. What their part in  war
should be, everybody knows, What
their part in peace should be is a
thing about which there might be
justifiable difference of opinion. So

63 P. S. D.
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far as the part which the Armed
Forces play in peace, the general
doctrine that is accepted Ly all those
who have devoted thought to the
organisation of Armed Forces is this
that the Army, duriag peace, is in
training for war. The Army, as some-
hon. Members did emphasise in the
course of the debate is not there
simply sitting idle during peace. It
is in a continuous active process _at
training. If you interrupt that train-
ing, materially, I mean, and put them
on to tasks which will not conduce
to that training, it means you take
away so much from the officiency of
the Army or Armed Forces which they
should maintain all through their
career in the interests of conserving
national security. That is why people
like me have felt some hesitation in
trying to convert the Armed Forces
during peace time into an Army of
men whose business it is to produce
goods of various descriptions, whether
it is in the sphere of cultivating agri-
cultural land or participating m in-
dustries, either large-scale or small-
scale, so on and so forth. That the
Armed Forces should be ready and
willing to be called upon w do work
of that description during emergen-
cies, during times when it is necessary,
in the interests of the ‘aation, to step
up production for a temporary period,
nobody will question. The Armed
Forces have given proof of that
already. But, the broad proposilion
which my hon. friend Mr. Patnaik has
put forward was something mwore tham
this. As I said the other day, it is an
attractive idea. But, we cannot
straightaway accept it for immediate
implementation. We shall have to
investigate all aspecis of it and see to
what extent the Armed Forces can be
used for purposes of this nature. I
for one would not limit the iaterven-
tion of the Armed Forces cnly to
occasions of emeérgency. ‘There are
occasions even when there is no emer-
gency and there are tasks upon which
the Armed Forces could be engaged
for the purpose of helping increased
production in the country. There are
public utility activities in which the
help of the Armed Forces might he of
great value. I would only state this
as a fentative conclusion of mine,
namely, that you can find blocks of
productive work for temporary periods
for which the men in the Armed
Forces could be drawn upon for wur-
poses of execution; things, for instance,
like the restoration of dicmamtled
railway lines here and there or
the digging of canals or the
planting of a certain area in the
Rajasthan desert for the purpose of
afforestation, things like that which
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[Shri Gopalaswami]
are blocks of work on which the
Armed Forces could be engaged for
specific periods after which they will
get back to their operational head-
quarters.

Those are matters which could be
considered, which could be examined
for the purpose of seeing whether the
Armed Forces could be so used in
the tasks of production. Beyond that,
if you want to go _further, we shall
have almost to revolutionise cur ideas
as regards the way in which we recruit
our Armed Forces, the numbers we
recruit, the amount of training we
give and the periods for which we
keep them in the colours. Those will
raise large problems, and we shall
have to examine them more carefully
than we have yet been able to do
before.we can say “yes” 1o ideas or
suggestions of that nature.

I think I would not deal with the
other smaller points which 1y Hon.
friend Mr. Patnaik raised in the
course of his speech. I would refer
now to the points, some of the peints.
which my hon. friend Shrimati Renu
Chakravartty raised fa the course of
her speech. She it was that, I think,
sounded the discordant note us regards
the Defence Budget. She certainly is
not satisfied with what provision has
been made in the Budget. She con-
siders Gt extravagant and she thinks
that even this extravagant amount is
spent in ways which cannot merit her
approval. I quite understand her
attitude in regard to this matter. But
she put forth arguments in support of
her position which I find it somewhat
difficult to follow. She, first of all,
tried to controvert the position both
myself and the Finance Minister took
the other day, viz., that if you compare
the provision made for defence ex-
pendjture with the total Budget of the
country, not merely of the Federai
Centre, you would probably find that
it does not exceed about 25 per cent.
according to my hon. colleague's figure.
The arithmetic that was given to me
brought it to about 20 per cent. What-
ever it is, it certainly is not anything
like 50 per cent. which is the per-
centage you have to arrive at if you
take the Federal Centre’s Budget
alone into consideration. She swid if
vou added the expenditure on Police
1o the expenditure on the Delence
Services, the percentage would be
much greater. Well, Police expendi-
ture is always treated as part «f the
clyil expenditure of any State.

Secondly, there is nothing like this
percentage going up enormously if you
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add it with Police expenditure. The
real matter for comparison was that
we were spending on the Armed
Forees of the coyntry something which
was an extravagaat percentage of the
total revenues of the country. We did
not try to pit the expenditure on the
Defence Services against the expendi-
ture on all other services. We took
the total revenues of the country and
we also took the total expenditure of
the coumtry, and tried to show that it
you took those things into account,
defence expenditure was wuothing
extravagant. Hon. Members on this
side have given figures which show
that even in a country like the Uinited
States of America, the expenditure on
defence is as much, if not more, than
what we incur here today even in
regard to the Federal Centre.

Now, the other great point which
Shrimati Renu Chakravartty tried to
make was that we were so dependent
upon foreign sources for our equip-
ment for the Armed Forces, we were
so dependent upon them for other
things connected with the Armed
Forces, that we were completely, or
very nearly completely, under their
domination and we were making our-
selves @ party to some fell design on
their part, the ultimate objective of
which is an attack on Soviet Russia
and China. Well, I have been con-
nected with this Government for some
time now. I am not aware of any
concealed intentions on our part to
participate in any attack on any
country, not even Soviet Russla. And
it is a thing which amazed me when
she developed thi proposition, I
suppose she was merely bent wupon
§aying that we were not independent
in any sensg, we were tied to the
apron strings of the United Kingdom
and the United States of America.
that we were maintaining Armad
Forces of this magnitude merely be-
cause we wanted to be of help to these
countries and not to ourselves, and so
on. A more grotesque description of
our policy few can imagine. We are
independent, we are sovereign. Our
Armed Forces are our own. Nobody
has got the slightest voice in the
administration of the Armed Forces
by the Government of India. It is the
Government of India that lavs down
the policy. It is the Government of
India that determines what equipment
they should have consistent with the
condition of our filnances, and where-
from we should obtain it and so on.
It is true that a good part of what we
require by way of equipment has to be
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obtained from the United Kingdom.
Past history has something to do
with it. But if the suggestion is that
we continue to be a part of what hon.
Members on the other side are
accustomed to call a colonial system,
if it is their suggestion, if it is their
view that we take orders from the
other members of a colonial empire,
that we order our own policy accord-
ingly, that is, I would say at once, a
false description of our policy.

Shri H. N. Mukerjee: Sir, is the
expression “false” parliamentary?

Shri Gopalaswami: I contend, Sir,
it is parliamentary.

Mr. Deputy-Speaker: The hon.
Member does wot say any particular
person is g liar.

Shri H. N. Mukerjee: He refers to
declarations made on the floor of this
House as false declarations. I am not
8§ on behalf of any particular
individual, but on behalf of the House.
1 would ask you to consider that
point.

Mr. Depuly-Speaker: There is
nothing wrong in that. ‘TFalse”, “In-
correct”—these are very parliamentary
terms.

Shri Gopalaswami: The hon. the
lady Member also made references to
the employment of British officers in
our Armed Forces. The suggestion
was that these officers were dominat-
ing the whole show, and were dictat-
ing the policy and were seeing to the
implementation of the licies of
which they had approved. . again.
1 think, is a very incorrect descrip-
tion of their position in the Armed
Forces.

Shri H. N. Mukerjee: Not false
position?

Shri Gopalaswami: I am trying to
make some concessions to the senti-
ment of hon. Members on the ofposite
side.

These officers are employed here
not because they want to dominate
over us, but because we think that
their services are useful in the running
of the three different services. They
occupy certain positions. Excepting
for an adviser in the Army, practi-
cally everybody else holds a peosition
in the Army. a position which, but for
him, would be occupied by an Indian
officer. He occupies that position on
the same terms and is under the same
discipline as any Indian officer would
be. 1 know hon. Members opposite
would ask me at once, “Why then do
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you not employ Indian officers?” The
answer is simple. The answer is that
there is no.Indian officer who can be
copsidered not to have the latent
capacity for occupying even the high-
est position in our Armed Forces.
That is perfectly clear and is illus-
trated by the existence of officers in
such capacities even today. But we
want our Armed Forces to be efficient,
we want our Armed Forces to be
manned at the top by people who not
only have the capgcity to hecome first
rate officers, but who have had the

officefs from outside, there is no deny-
ing the fact that we would choose an
Indian officer and put him in charge,
even if he had not had the previous
training, but in times of peace it is
only wisdom, it is only our owmn
interest which dictates to us, the
wisdom of seeing that these people
get the training and the experience
necessary for occupying those posi-
tions.

Carigppa needs an adviser at all

Shri Gepalaswami: My hon. friends
on the other side, if they were in
General Cariappa’s place, would want
not only one adviser, but a host of
them. There is nothing which de-
tracts from the position of a General
in the Army, if he has to consult a
person or two and get advice before
he takes action. He is not bound to
take that advice, he can reject it, he
can act on his own. But it is only

for the service as a whole that
he should get that advice, so long as
it is considered fo be absolutely neces-
sary by the Government.

There were some other things said
about pay scales and so on, about the
sky-rocketing differences between the
pay of the lowest man and the pay
of the highest man. That is a very
large question. It will take me a long
time if I have to traverse all the srgu-
ments that can be said for and arainst
it. The reply has been given in
regard to these points by people who
have served in the Army or the Armed
Forces. 1 should leave it there for
the present. There was something
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said about the low pay.of the other
ranks, It is true, I believe, the initial
pay is somewhere about Rs. 2, but
people often forget that in addition to
the Rs. 22, he gets his food, eclothing,
lodging, and other amenities. While
I am not here to defend the actual
figure, I would only say that the man
in the Army is economically not
worse off than the best paid worker,
corresponding worker outside the
Army. There was another point refer-
red to by Shrimati Renu Chakravartty,
and that was that India made a sup-
ply of certain arms, ammunition, and
wireless appliances to Tibet. some
two years ago. I do mot know what
the point was that she was driving at.
I can only say that for many years,
India has supplied arms to Tibet. It
was in pursuance of that practice that
some arms, ammuaition, wireless
apparatus and so on, were supplied
to Tibet. The wvalue of the supplies
is nothing very much to be spoken of,
there is nothing in it, which indicates
that we did it carelessly or without
due regard to the political relations
that subsist between Tibet and India.
or anything of that kind. I really do
not know what she was trying to
make against Government, by referring
to that particular matter.

Shrimati Renun Chakravartty: But,
should we continue still the policy
followed by the Britishers, of supply-
ing arms, ammunitions etc. to Tibet?

Bhri Gopalaswami: That is a matter
which no doubt, we will consider in
a very independent way @nd come to
‘a very independent decision.

Shri T. K. Chandhuri (Berhampore):
Is the American code being used in
the Navy?

An Hon, Member: Is it a question
hour, Sir?’

Shri Gopalaswami: I am afraid I
gust decline to discuss codes i this
ouse.

Shri H. N. Mukerjee: But do you

deny the using of & code which other
foreigners know?

Mr. Deputy-Speaker: It is not in
the public interest to disclose it.

Shri N. 8, Nalr  (Quilon _cum
Mavelikkara): We have the Hindu

, here,

Shri Gopalaswami: Then there w
something said about top heavlness ln
our Armed Forces administration. 1
do not know what is meant by top-
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heaviness in administration; if it
refers to the number of highly pald
officers employed at headquarters,
either in the Defence Ministry or in
the Armed Forces headguarters, I
should say at once that our set-up
here compares very favourably with
any correspoading set-up in any other
country. ’

It is possible that for the moment
the expenditure on some of these
officers is heavier than it would be
when we settle down permanently
under the new scales of pay and so
on. Officers at headquarters have
necessarily to be senior officers and
their rates of pay, as for instance of
K.CI1.0's. in the Army, are, as hon.
Members are aware. somewhat higher
than the rates which corresponding
officers draw and will continue to
draw. For the moment i* may be
somewhat higher than it might other-
wise be, but neither in numbers nor
even in the total expenditure can it
be maintained that there is anything
like top-heaviness.

Then there was something said
about the procedure followed as
regards dismissals, discharges and so
on. I should like to state to the House
the correct position in regard to this
matter., No officer or soldier can be
dismissed or discharged without a
proper inquiry. He can either be dis-
missed or discharged administratively
or dismissed as a result of a court
martial. In all cases he is given
ample opportunity to defend himself
and to lead any evidence that he may
have in his favour. In the case of an
officer, he can only be dismissed by
the Government but in his rase too an
appeal lies against that order. When
the case comes to the Government. it
is secrutinised very thoroughlv and
every attempt is made to see that no
injustice or unfair treatment is meted
out to him. As you know, people are
never satisfied with the flnal orders
that are passed by the highest apoel-
late authority under the rules. Thev
go on plying the Minister with further
representations and perhaps things
are raised in other ways. So far as
T am concerned, I never refuse to look
into a case if prima facie there iz anv
ground for reconsidering anvthing
that is said In a representation merely
because some order had been passed
finally by some previous appellate
authority. Even if It is # case where
pasead
orders. mny further representation
hringine to licht new facts snd so on
is usually examined with all the care
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that is devoted to the first examina-
tion of the man's case and suitable
orders passed. [ do not think that the
Armed Forces personnel have anything
to complain of either as regards the
procedure or as regards the manner
in which that procedure is worked.

11 an,

There was one point raised by my
hon. friend from Neiuore, Mr. Hema-
chandra Reddi. He was a little per-
turbed over the fact that the Armed
Forces were mow under three Service
Headquarters—one for the Army, the
second for the Navy and a third for
the Air Force. He seemed to recom-
mend that all these three Services
should be brought under the over-all
supervision of a common Commander-
in-Chief of all the Armed Forces.
Thereby only did he expect sufficient
co-ordination in regard to both organi-
sation and discipline as well us for
operational purposes. Now, I believe
another hon. Member from the Com-
munist Benches said that this tri-
furcation of the Headquarters was due
to the fact that the British Chiefs of
the Navy and the Air Force would
otherwise refuse to work under the
Chief of the Army. I do not know if
those British Chiefs have anyv grouses
or dissatisfaction of this sort or have
expressed them at any time. I can
only say that sufficient co-ordinating
machinery is today in existence, even
if yvou take merely the Service part
of it into consideration. At present
all important questions relating to the
three Services come before a Com-
mittee of the Chiefs of Staff first.
They discusg the matters and come to
decisions. Then there is the Minister's
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Committee, and on the top there is the
Defence Committee of the Cabinet.
These two latter co-ordinating bits of
machinery are those which lay dowm
policy at the highest possible level.
Any co-ordination that is required
amongst the three Services is brought
about in these three ways and I do not
think the present system cuffers from
any lack of co-ordination either as
among the Armed Forces Chiefs them-
selves or as between them and the
Minister and the Cabinet

May I refer to one point which was
mentioned—I would not say made, by
my hon. friend, Mr. Jaipal Smgh? He
seemed to think that the bogey of mar-
tial and non-martial races still existed
and should be obliterated. 1 think
Government have already issued or-
ders that this distinction should dis-
appear. In one or two cases it does
exist not as a digtmction between mar-
tial and non-martial races Yut for pure-
ly administrative reasons. But the
policy of the Government is +to do
away with this distinction and even
where through the indirect channel of
administrative reasons it tries to raise
its head, their policy is to do away with
it in the quickest possible time.

I think I have finished my time.
Though I have many more things to
refer to, I would close at this puint.

Mr. Deputy-Speaker: I will put
Shri T. K. Chaudhuri's cut motion to
the vote of the House. The question
is:

" "(Il‘haht{ 'ﬂilset den;arbel 5 under the
ead ‘Ministry o ence’ b
duced by Rs. 100.” nee be e

waThe House divided: Ayes, 65; Noes,

AYES
Division No. 3] f11-5 A. M,
Achalu, Shri Deshpande, Shri V. @. Nair, Shri X, 8,
AJit Singh, Shri Gam Mallndora, Shri Nambiar, Shri
Bahadar Singh, Shri Girdbar! Bhot, Shri Narasimham, Shri 8. V. L.
Banerjee, Shri Gurupadaswamy, Shri Nayar, 8hri V. P,
Basu, Shri K. K. Kripalani, Shrimati Suchsta Patoaik, Shrl U, ¢,

Buchhikotalah, Shri
Chakravartty, Shrimati Renu
Chatterjee, Shrl N. C.
Chatterjea, Shrl Tushar
Chattopadhyuys, Shri
Chaudhuri, 8hri T. K.
Chowdary, Shri C. B.
Chowdhury, Bhrl N. B.
Damodaran, 8hri N. P.
Das, Bhri B, C.

Das, Shrl Sarangadhar
Deo, Bhrl R. N.

Krishnappa, 8hri M. V.
Mangalagiri, Shri
Mascarene, Eumari Annfe
Menon, Bhri Damodars
Mishra, Pandit 8. C,
Misalr, Shri V.
Mookerjes, Dr. 8. P,
Mukerjes, Shri H. N.
More, 8hri 8, 8,
Marthy, Shri B. 8.
Mushar, Shri

Nalda, Shrl X, R.

Punnoose, Shri
Raghabachari, Shri
Raghavaish, Shri
Ralabhof, Shri
Ramnarayan Singh, Babg
Randaman Singh, Shri
Ras, Shri Gopala

Rao, 8hri K. 8.

Rao, Shri P. Subba
Rao, Shri Vittal
Raddi, 8hri Madhan
Reddy, Shri Bawara
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Rishang Kaishing, Shri

Saba, Shri Meghnad

Shah, Shrimati Kamlendu Mati
Bhastri, 8hri B. D.

Singh, Shri BR. N.

Abdus Sattar, Shri
Achal Singh, Seth
Achint, Ram Lals
Achuthan, Shri
Agam Desji, Shri
Agarwal, Prof.
Agarawal, Shri H. L.
Agrawal, 8hri M. L.
Ajit Singhji; General
Akarpuri, Sardar
Alagesan, Shri
Altekar, Shri

Alva, 8hri Joachim
Amrit Kaor, Bafkumari
Asthana, Sbri

Badan Singh, Ch.
Balkrishnan, Shri
BalmiXi, Shri
Barman, Shr]
Barupal, 8hri

Dhagat, Shri B, B,
Bhakta Darmhan, Shri
Bhandari, Shri
Blhartiya, Shri 5. R.
Lbargava, Pandit M. B,
Bhargava. Pandit Thakur Das
Bhatkar, Shri

Dhatt, Shri €. 8.
DBhawani Stngh, Shri
Bhawanjl, Shri

Iheekha Bhai, Shri
Lidari, Bhri

Birbal Singh, Rhri
Borooah, Shri
Trajeshwar Prasad, Shri
Brobmo-Choudhury, Shri
Bursgohain, Shri
Chanda, Bhri Anil K.
Clandak, Shri
Chandrasckhar, Bhrimat!
Charak, 8hri

Chatterjee, Dr. & ¥
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Submbmanyam, Shri K.

Bundaram, Dr. Lanka

Dwivedl, 8hrl D. P.
Dwivedi, Shri M, L,
Ebanezer, Dr.
Elsyapervmal, Shri
Fotedar, Fandit
Gadgil, 8hri

Gandhl, Shri Feroze
Gandhi, Surl M. M.
Gandhl, Shri V. 1,
Ganga Devi, Slrimat]
Uanpati Bam, Shri
Garg, Sbri K. P.
Gautém, Bhri C. D.
Ghulam Qadar, Khri
Girl, Bhri V. V.
Gohaln, Shri
Gounder, Shri K. 8,
Govind Das, Seth
Guha, Shri A. €.
Gupta, Bhri Hadshah

Hem REaj, Shri
Hembrom, Bhri
Shri

Chaturvedi, 8hri
Chaudhary, fhri G. L.
Chavda, Shri
Chettiar, Shri T.5.A,
Clmaria, #hri

Dabbi, Bhri
TDamodaran, 8hri G. R.
Das, Dr. M. M.

Das, Bhri B.

Das, Bhri B. K.

Das, Bhri Deli Ram.
Das, 8brl K. K.

Tslamuddiu, Shrl M,
Iyysal, 8hri E.
Iyyunnl, Shri . R.
Jagfivan Ham, shri
daln, Bhri A, P,
Jaln, Bhri N. B,
Jaipad Bingh, Shri
Jajware, 8bri
Jangde, fhri
Jassanl, Bhrl
Jayashri, Shrimai i
Jens, 8hrl K, C.
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Voersswami, Bhri
Velayndhan, Bhri
Verma, Bhri Ramji
Waghmare, Bhri

Majbi, 8hrl EB. C.
Majithia, Bardar
Malaviys, Shri K. D,
Malliah, 8hri U, 8,
Majvia, 8hri B. N.
Malviys, Pandit C. N,
Malviys, Shri Motilal
Mandal, Dr. P.
Masuriya Din, Shri
Mathew, Prof.
Matthen, Shri
Maydeo, Bhrimatl

Mehta, 8hri Balwant Slsha

Mehta, Bhri B. G.
Mishra, 8hri -Bibhati
Mishra, Bhri L. N.
Mishra, Shri Lokenath
Mishrs, Bhri M. P.
Mishra, Bhri 8. N.
Misra, Pandit Lingara)
Misra, Bhri B. N,
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Miara, Bhri B. D.
Misra, Shri 8. P,
Mobd. Akbar, Soft
Mohinddln, 8hri
Morarka, Shri

More, Shri K, L.
Muochak| Koss, Bhri
Modaliar, Bhri C. B.
Muniswamy, Bhri
Mosaflr, Gianf G, 8.
Muthukrishnan, Shri
Nalr, 8hri C. K.
Namdhari, Shri

Nands, Shri
Narssimhan, 8hri C. R.
FNatawadkar, Shri
Nathwanl, 8hri N. P.
Nehru, 8hri Jawaharial
Nehru, 8hrimati Ums
Nesamony, Shri
Pannalal, 8hri

Pant 8hri D. D.
Paragl Lal, Ch.
Parikh, Bhri 8. Q.
Parmar, Bhrl B. B.
Patel, Bhri B. K.
Patel, Shri Rajeshwar
Patel, Shrimati Maniben
Pawar, 8hri V. P.
Pillal, 8hri Thano
Pocker Saheb, Shri
Prabhakar, 8bri N.
Prasad, Shri H. 8.
Rachiah, 8hri N.
Badha Raman, Shri
Raghubir Sahal, 8hri
Baghubir Singh, Ch.
Raghunath Singh, Shri
Baghuramalah, Shri
Ra} Bahadur, 8hri
Bam Das, Bhri

Bam Baran, Prof.
Bam Subhag Singh, Dr.
Bamanand Shaatri, Swaml
Ramassshaiah, S8hri
Ramaswamy, Shri P.

question is:

“That the demand under the
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Ramaswamy, fhri 8.V,
Ranbir Singh, Ch.
Rao, Diwan Raghavendra
Rao, Bhrl B. 8hiva
RBao, Shri Seshagiri
Rant, 8hri Bhola
Baml, 8hri 8. K.
R~dv, Bhri H. 8.
R+44v, Bhri Viewanatls
Richardson, Bishop
Rav, Bhrl B. N.

R~ Narain, Shri
Satonl, Bardar A. 8.
Sakwena, Shri Mohanla
Samanta, Bhri 8. C.
Qenanan, Bhri
An~iarapandian, Bhrl
“arnah, Bhri

Satish Chamdra, Shri
Satyawadi, Dr.

Sen. Shri P. G.

fen, Shrimat! Soshams
Sewal, Bhri A. R.
Shah, Shri B B.
Shahnawaz Ehan, Shr
Sharma, Pandit Balkri
Sharms, Pandit K. C.
Sharma, Prof. D. C.
Bharma, Shri K. BR.
Sharma, Shri B, C.
Shobha Ram, 8hri
Shukla, Pandit B.
Sidananjappa, Shri
Blugh, Shri D, X.
Singh, Shri Dabunath
Siagh, Shri G, 8.
Singh, Shri H. P.
Bingh, 8krl L. J.
Singh, Shri M. N.
Bingh, Shri T. N.
Binha, Dr. 8.

Biaha, Shrl A, P.
Binha, Shri Anirudha
8inha, Shri B. P,
Simha, 8hri C. N. P.
8laha, Rhri Jhulan
Sinha,” Bhri N. P.

The motion was negatived.

Mr. Deputy-Speaker: Now I shall
put the remaining six cut motions. The
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Binha, Khri 8,

finha, Shri Ratys Namyan
finha, Shr! Satyendra Narayan
finha, Shrivaat] Tarkeshwari
Binhassn Singh, Bhri

Siva, Dr. Gangadhars

finatak, Shri

fodhia, Bhri K. C.

Svmana, Shri N.
fnhrahmanyam, Shri T.
Snndar Lal, Bhrl

Sur~sh Chandrs, Dr.

Bariys Prashad, Shri
Swaminadhan, Shrimat! Amu

‘Rved Ahmed, Shri

fived Makmud, Dr.
Tandon, Shri

Tek Chand, Shri
Telkikar, Bhri

Tewari, Sardar R. B. 8,
Thomass, Bhrl A. M.
Tivari, 8hri V. N.
Tiwari, Pandit B. L.
Tiwari, Shri R.S,
Tiwary, Pandit D. N.
Tripathi, 8hrl H. V.
Tripathi, 8hri V. D,
Tudu, 8bri B. L.
Tyagl, Shri

Ulkey, Shri

Upadhyay, Bhri M. D.
Upadhyxy, Shri Shiva Dayal
Upadhyaya, Bhri 8. D.
Valshnav, Shri H. G.
Vaishys, Shri M. B.
Varms, Bhri B. B.
Varma, Bhri B, B.
Vartak, Shri
Venkataraman, 8hri
Vidyalankar, Shri
Vijaya Lakshmi, Shrimati
Vishwanath Prasad, Bhri
‘Wilson, Shri J. N.
Wodeyar, Shri

Zaidi, Col.

Mr. Deputy-Speaker: The question
is:

“That the demand under the

head ‘Ministry of Defence’ be
reduced by Rs. 100.”

The motion was megatived.
~ Mr. Deputy-Speaker: The question
18

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

The motion was negatived.

head ‘Ministry of Defence’ be
reduced by Rs. 100.”

The motion was megatived.

Mr. Deputy-Speaker: The question
is:

“That the demand wunder the
head of Defence’ be
reduced by Rs. 100.”

The motion was negatived.
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. Mr. Deputy-Speaker: The question
is:

“That the deguand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

The motion was negatived.

. Mr. Deputy-Speaker: The question
is:

“That the demand under the
head ‘Ministry of Defence’ be
1educed by Rs. 100.”

‘The motion was megatived.

Mr. Deputy-Speaker: Now I shall put
all the Demands relating to Defence
together to the vote of the Ilouse. The
question is:

“That the respective sums not
exceeding the amounts shown in
the third column of the Order
Paper in respect of Demands Nos.
11, 12, 13, 14, 15, 16 and 108 be
granted to the President, out of
the Consolidated Fund of India, to
complete the sums necessary to
defray the charges that will come
in course of payment during the
wyear ending the 31st day of March,
1953, in respect of the correspon-
ding heads of Demands entered in
the second column thereof.”

The motion was adopted.

|As directed by Mr. Deputy-Speaker
the Motions for Demands for Grants
which were adopted by the House are
reproduced below—Ed. of P.P.]

DeEMAND No. 11—MINISTRY OF IDEFENCE

“That a sum not e'cceefling
Rs. 17,23,000 be granted to
President, out of the Consohdated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1853, in
respect of ‘Ministry of Defence'”

DemManp No. 12—DEFENCE SERVICES,
EFFECTIVE—ARMY

“That a sum not exceeding
Rs. 1,13,30,43,000 be granted to the
President, out of the Consnlidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1953, in
respect of Defence Services, Fftec-
tive—Army'."”
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DemMaND No. 13—DEFENCE SERVICES,
EFFECTIVE—NAVY

“That a sum not exceeding
Rs. 7,50,86,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1853, in
respect of ‘Defence Services, Effec-
tive—Navy'.”

DemManD No. 14—DEFENCE SERVICES,
EFFECTIVE—AIR FORCE

“That & sum not exceeding
Rs. 15,48,07,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1953, in

of 'Defence Services, Effec-
tive—Air Force'.”

DemMaND No. 15—DEFENCE SERVICES,
NON-EFFECTIVE CHARGES

“That a sum not exceeding
Rs. 10,65,51.000 be granted to the
President, out of the Consolidated
Fupd of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1£'53, in
respect of ‘Defence Services, Non-
Effective Charges’.”

Demanp No. 16—MiScELLANEOUS EXPEN-
DITURE UNDER THE MINISTRY OF
DEFENCE

“That a sum not exceeding
Rs. 3,33,000 be granted to the
President, out of the Consolidated
Yund of India, to completz the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1953, in

Demanp No. 108—DEFENCE CAPITAL
OvUTLAY

“That a sum not exceeding
Rs. 11,33,34,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in courge
of payment during the year ending
the 31st dey of March, 1853, in
lrelxgect of ‘Defence Capital Out-
ay'.”
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DEMAND NO. 22—TRIBAL AREAS

Mr, Depuiy-Speaker: Motion is:

Pceaidem.. out of the Consolidated
Fund of India, to complete the
sum necesgary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1053, in
respect of ‘Tribal Areas’.”

DeManD No. 23—EXTERNAL AFFAIRS
Mr. Deputy-Speaker: Motion is:

“That a sum mnot exceeding
Rs. 3,55,94,000 be gramted to the
President, out of the Consolidated
Fund of India. to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st dagy of March, 1853, in
respect of ‘External Affairs'.”

DEMAND NoO. 24—MISCELLANEOUS
EXPENDITURE UNDER THE MINISTRY
oF EXTERNAL AFFAIRS

Mr. Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 3,35000 be granted (o the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Miscellaneous Expenditure
under the Ministry of External
Affairs".”

Activities of Diplomats and Diplomatic
Establishments abroad

Dr. Lankas Sundaram (Visakha-
patnam): I beg to move:
“That the demand under the

head 'Extemal Affairs’' be reduced
by Rs. 100.”

Failure of Govt. to pursue a real
Peace policy

Shri H. N. Mukerjee: I beg to move:

“That the demand under the
g”%s Extemal Affairs’ be reduced
y
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(i) Foreign Polu.-fo_und the relation-
ship with the A American powers.

(ii) Withdrawal of India from the
Commonuwealth.

Shri T. K. Chaudhuri (Berhampore):
Sir, I beg to move:

(i) “That the demand under the
head ‘External Affairs’ be reduced
by Rs. 100.”

(ii) “That the demand under the
head ‘External Affairs’ be reduced
by Rs. 100.”

Foreign Possessions in India
Shri K. Sobrahmanyam (Vizia-

nagaram): I beg to move:

“That the demand under the
head li::nemal Affairs’ be reduced
by Rs. 100."

Foreign Policy

Shri R. N. Deo (Kalahandi-Bolangir):
I beg to move:

“That the demand under the
head ‘External Affairs’ be reduced
by Rs. 100."

Mr, Deputy-Speaker: The cut
motions are now before the House for
discussion.

Dr. Lanka Sundaram: I confess to a
sense of trepidation to imitiate the
debate on the foreign policy <«f our
country, for the reason that I readily
agree that the foreign policy of any
country is a territory which has got to
be trodden rather carefully.
through the Demands for Grants 1
personally do not consider the expen-
diture of under Rs. four crores in terms
of the total Budget as anything very
excessive towards the maintenance of
the instruments through which our
foreign policy is executed. But before
I take up my own cut motion for
detailed examination, I may be per-
mitted to make x few general chserva-
tions on the scope and structure of our
foreign policy.

1 have been rather steeped in Neh-
ruyana to such an extent that I
readily concede that there is nothing
exceptional m the enunciation of the
principles which are supposed to guide
our nation’s foreign policy. In fact,
I am here to freely acknowledge that
the enunciations made by our Frime
Minister, who is also our Foreign Minis-
ter. during the past few years consti-
tute the chirpings of the immortal
soul of the human being. and I also
recognise that the Prime Minister,
who is also the Foreign Minister, has
devoted considerable time and enthu-
siasm to pursue the quest of the zscent
of man., But I am also here %o say
without any fear of contradiction that
the foreign policy of a country
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cannot be limited to generalisation,
that the foreign poilcy of a country
must be conditioned, as it is remorse-
lessly conditioned, by the blunt real-
ities of a world at war, with the result
that even on this very solemn occasion
when, as I said earlier, I feel rather
hesitant to speak on foreign affairs,
I must say a few things with a sense
of responsibility. They might hurt
some people, but I give you my per-
sonal assurance that I have not come
here in search of a romp of scandals.

Before I do so, I would like to draw
the attention of this House to three or
four major points of our foreign policy
with which I am in complete agree-
ment. Indeed my heart was gladdened
when I saw that our Government was
unable and unwilling, and said so and
remained so, to sign the San Francisco
version of the Japanese Peace Treaty,
and eventually signed their own with
Japan. I am also here {reely to
acknowledge the marvellous interven-
tion sought to be made, though it
turned out to be a case of “lcves labour
lost”., when the Prime Minister inter-
vened on Korea in his telegrams to
Stalin and Acheson. I am also here to
pay a tribute to the initiative displayed
by the Prime Minister in regard to the
convocation of the Asian Relations Con-
ference, though I am sorry to say that
the follow-up was not as brilliant or
as consistent as could have been in
other circumstances.

To my mind the foreign policy of
this country can be summed up in two
words which the hon. Prime Minister,
who is also the Foreign Minister, has
made famous during the past few
years ‘dynamic neutrality’. I have list-
ed down some of his very favourite
expressions, the Prime Minister's
Yavourite expressions, like, “No gang-
ing up with world Powers”, ‘Dynamic
neutrality”, “Resistance to aggression”,
“Where peace is 1 peril we would not
sit quiet”. These expressions are in
full co%s%r;aneedawéthl:l our Indi?: h;iit-

e: “Ya a rmasya nirbha-
%:i Bharata% .+." I have go quarrel
with that. But it occurs to me, and 1
must say without fear of contradiction,
that the so-called policy of dynamic
neutrality which we have bLeen per-
suing during the last few years |is
neither dynamic nor neutral. I think

should say without any qualms of
conscience that it is a very far cry
from the statement made by the
Prime Minister in 1931 that “the corpse
of Bhagat Singh shall stand t.etween
us and England” to the hoisting of
the British flag on this Parllament
House we saw done only a few doys
@go. I am treading on dangerous
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ground, but I am going to say here
without any hesitation that the pre-
sence of Rs. 800 crores of British in-
vestment in our midst, with the pre-
sence of a similar amount of sterling
balances in London, with the Imperial
preference always there as & cardinal
point of our economic and fiscal policy,
with the interlocking of our Defence
Services, with the Commander-in-
Chief taking part in the discussions of
the Imperial General Staffi—it is clearly
shown that we are not neutral but that
we belong to a bloe, a bloc of Powers.
Secoadly,—I am afraid to say this but
I say it with a sense of responsibility,
and I am a keen student of economics
and financial affairs—the way in which
day by day our country's economy is
being percolated by American d»llar
diplomacy makes me feel sad. When
this $1,000 million loan which has been
mooted these days comes to be paid
out to India, I think the circle will
become complete. I gm here fieely to
say this and I say that without any
reservations, that I am not smitten
with any phobia towards any country.
My country, India, first and last, right
or wrong. I am here to voice my feel-
ings about maintaining not only the
territorial integrity of this country but
also the prestige of this country
abroad.

Let me briefly go through the
balance-sheet of our foreign policy dur-
ing the past five years. We are sup-
porting our neighbour Governments
in Burma and Nepal, one with a loan
and the other with material and equip-
ment. But in the case of Malaya,
Indo-China and Ceylon we have scut=
tled our ships. See the contrast, Sir,
see the contrast. I can go on building
up indices like this as regards the
lack of a sense of hard reality in
regard to several countries in the
world. Take two examples. In the
case of Egypt we are unable to
send our Ambassador there because
we are unable to make up our mind
regarding the recognition of the King
of Egypt as the King of Sudan also.
In the case of Palestine, from the
lofty heights reached by Ambassador
Asaf Ali at the special Palestine ses-
sion in March, 1847, when he demand-
ed the presence of the Jew before the
bar of the U. N. O,, it is one sad story
of decline. Even today we do not re-
cognise Israel,

Since I do not have the time to go
into the foreign policy of this country
in respect of every one of our neigh-
bours, near and distant, I would leave
it there and pass on to an examination
of the implications of the ecut motion
standing in my name., I respectfully

submit to this House and particularly
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to the Prime Minister, who is also the
Foreign Minister, the proposition that
we are not properly screening, select-
ing, training and controlling our dip-
lomats who are sent out abroad. We
have sent out a ventriloquist in one
of the delegations. We know that
a dispute over a nursemaid had smash-
ed up our embassy in Argentina. I
am not here to rake up old scandals.
I only want to know whether we are
benenting from our past experience
as a result pf lack of proper control
over our diplomats abroad. These are
small things but I shall now pass on
to two sets of major propositions
which I beg the Leader of the House
to remember in connection with the
formulation of his foreign policy.

There is no recorded instance in
world history where the diplomats of
a country arrogated to themselves the
functions of policy-making and policy-
execution. I have recorded down here
the statement which one of our Am=
bassadors made. It was a policy pro-
nouncement which had not bean
authorised by the Government of In-
dia. I do not like to mention names.
I can mention them, but I believe in
dignity and decorum, and because I
am anxious to see that the foreign po-
licy of my country is properly execu-
ted I shall merely refer to broad in-
stances, I know of two recorded
insiances where our Ambassadors to
Washington and Moscow publicly con-
demned the internal and domestic po-
licies of the countries to which the per-
son had been accredited. I know the
instance of another Ambassador who
arrogated to himself the rvignt 4@ give
his personal opinion on a question of
the nignest importance bearing on
world peace. I know of three of our
diplomats viz. in Brussels, Cairo and
Teheran, who a few years ago publicly
endorsed the police action in Hydera-
bad. Have you any other instance in
world history of this kind? I beg the
Leader of the House to remember that
there is a _tremendous necessity to
have some kind of control and check
over Indian diplomats abroad, who are
merely the instruments for the execu-
tion of the foreign policy which this
House may lay down in consultation
;\;ith the directions of the Leader of the

ouse.

I want to refer to another aspect of
the question in regard to our embas-
sies abroad. I have listed down here
certain facts. Our Washington embassy
had six tenamts in five vears. One of
our diplomats has been pushed around
different countries of the globe five
times within less than five vears. I
know of a very important embassy in
this city where from the Ambassador

11 JUNE 1952

Deinands for Grants 1572

down to the doormat all have stayed
ever since they came here. To ko
a country would take a number
years. 1 do not know why this kind
of constant shifting is taking place in
almost every one of our diplomatic es-
tablishments, barring perhaps Lon-
don and ome or two other instances
where the incumbents were more per-
manent. I am makinxavu'ysron?;s

Foréign Minister to ensure that when
people are selected and sent abroad
they are continued in their tenancy
for a reasonable period of time, s0
that they can understand the count=
ries w0 which they are accredited and
they can send to us information
which is of vital importance in the
formulation of our own national
foreign policy.

a2

I would like in brief to make a
reference to some of the treaties of
friendship which have been entered
into by us during the course of tne
last few years. I am not saying what
I am going to say in a mood of levity;
I am saymg it with a sense of res-
ponsibility. Our treaty of friendship
witn Afghanistan dated January 4,
1950, mentions in Article 2 “everlast-
ing peace and friendship™; but Article
9, para. 2 stipulates that the treaty is
only for five years, terminable at six
months” wotice. Our treaty with Tran
dated March 15, 1950 meniions in
Article 1 “perpetual peace and friend-
ship”; and no notice of termination is.
provided for. Take our treaty with
Nepal, dated July 31, 1950. Article I
mentions “everlasting pcase and
friendship”, but Article 10 stipulates
one year's notice of termination. Our
treaty with Indonesia dated March 3,
1951, mentions in Article 1—"per-.
petual peace and wmalterable friend-
ship”; and no notice. It occurs to me
as a serious student of these docu-
ments that these expressions “per-
petual peace”, ‘“everlasting peace';
“unalterable friendship” etc. and the
pmvisiuq of notice of termination, ihe
non-provision of notice of ierminaiion
—all these must be uniform and con-.
sistent in all treaties. I am inaking
a humble suggestion on the Acor of
this House to the hon. the Leader of
the House, who is also the Foreign
Minister, that there must be some sort
of basic, cardinal approach to all
these treaties, because the foreign
policy of a countrv is executed in
terms of treaties which are

able at the Secretariat of the United
Nations.

I have a book here
described as being m&’ 12: gee,nu-]?
tary for Information of the ALC.C.
with a preface by my hon. friend
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Dr. Keskar, who happened to be the

Deputy Minister of Foreign Affairs at

the time when he wrote that preface

a few months ago. 1 beg lesve of the

House to read two passages from it.

-]?;'1 page 32, you have the following
es

“It is felt, and mnot without
justification, that our Foreign
Ministry continues to be led by
fads and not by facts, even
though it has already cost us a
great deal.”

Another passage on pages 29-30
runs thus:

“Yet, the Government move on
with their own policy, with their
own interpretation of that policy.
without anyone to question them,
without any opposition -from any
quarter for there hardly exists

they move - slowly, suspiciously,

secretly, or the wrong way. Not

even the once mighty Congress
dare oppose the Prime Minister

...He can move any way he

likes. and he is quite conscious

of this . . ."

As I have said, I have the pro-
foundest regard for the Prime
Minister, who is the Foreign Minister,
but I must say with all sense of res-
ponsibility that I possess that the
whims and caprices of a single
individual camnot constitute the
policy of any nation. It must be
formulated by a remorseless process
of study. understanding, co-operative
effort and the pooling of intelligenc2
and experience. In order wot to
strike & discordant note or a pessi-
mistic note, I shall leave this there,
and shall only make two constructive
suggestions for the consideration of
the hon. the Prime Minister and the
House.

I have heard it said that there is
a move on the part of the Govern-
ment to abolish the Standing Com-
mittee attached to the Ministry of
External Affairs. I want an assur-
ance frem the hon. the Leader of the
House that no such thing would be
permitted to happen. If I am mis-
informed, I am prepared to withdraw
what I have said. On the other hand.
I am anxious to see that some insti-
tution like the Senate Foreign Rela-
tions Committee of the USA. 1is
brought into existence in this lend, so
that the Treasury Benches mnd the
Opposition, both in this House and
outside, can cooperate in terms of a
bi-partisan foreign policy. I have
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known the mamner in which the pre-
sent Administration in the U.S.A. bhas
chosen people from the opposite camp
to be their spokesmen abrvad. A
similar thing can happen in India and
should happen in India. A similar
thing has happened for years together
in England. That is why I say, with
the greatest personal regard for the
Prime Minister, that the time has
come when we should sit together as
realists; the time has come when we .
should drop the pose of moralism, or
even a romantic nternational
approach, as I would like to call it.
It is time we build up sanctions in
this land. It is time we mobilise
public opinion for our foreign policy,
because as I said at the opening of
my speech there is mo one, even on
this side of the House, who would
like to imperil the security of this
country, and I am sure that if a
right approach is made by the Leader
of the House there will be a tre-
mendous response in this eountry to-
wnfds the execution of the foreign
policy based wupon realism and the
needs of this land.

Fimally, I would like to #nd up with
one single simple remark. It is this.
For the Prime Minister there is a
tremendous amount of goodwill in
this land, and to my personal know-
ledge there is an equal amount of
goodwill all over the world. Let him
not squander it. I make an appeal.
Let him take the people into his con-
fidence. Let him take all sections 4n
this House into his confldence, and
let wolicy be evolved and executed
whicll” will be in the best interests of
this country.
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foasr €, 18 um @ 1 afe &k
g {rer F51 w7 agt A g A 3w
@ e g o ad & a1 Y
g, e Aramdi g, g% At I+ fadw
{ FCNE AT AT F AW F ok
zar, A o agi § | afew e
vt Rfew Nfy o e § a
WA T W TR AT FATL FA Feamer
%z FT ¥ oy faorfht § o o, @
s A womam sH ™ W™
TF g WY § 6 gwe vdAfw ax
7 md g Hftva a0 ffs fag
w7 foar €1 a9 wifqw dx § o
T OEEF ST FEr 0 T
gz & @i 3o fae g | offmnr
% i oY A wwEE F W e
i 7 o0 § A 3w gLl 1 AT
Eq: JATEA BT FHT FIC FHTS 74w
NTHfE AT FT IR A GAT G |
™ &1 ¥ 98 § % qfem & it
g afafen § o & o e
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R Fam e sfi g oz
w19 faare s A Wy Y Jrew e
fe dfer & 2wV & ady afy w¥ &
AMITAGH W W {1 T H I
g & s T 3 W) FW AT A
¥ w1v oF Fat # gwagny 97 franx
1 F ¥ gwiw AW W FA
o WY & aga afes amardt @ o
¥9 Wi F wTdy 7 gy w4
A H TF T Are & 18 J e
g w 4= ¥ 9 vy A
framg s@ &, a9 § Yoo, ¥ §
N sQr @ 11 & afy 7=
for & qfrsT mar @1, A fonr
% ux v Are ¥ g F= ¢ I
W qhST T A AR AT g
4 B warer & Y w7 =T A
Fram 5 § 1 A= fomr A qee
Ay § 5 Iy W oy 9w
i ¥ oy @ § o 2T &
afaw amardy € 1

¥ wg g g 5 qared qva adr
i & TE AW § A ¥
o § A | A ¥ e e
Yo WATE | T OF AT AHST
g1 I A ey g ww @
% Afew AT ¥ ArIEET € )
S T wws | foar § -

“History has shown that if
you neglect to use the terri-
tory which is yours to culti-
vate and to occupy and in
consequence you are unable
to defend the territory

which has been assigned to-

you in due season some one
else will use it and occupy it.”
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gt Fre ¥ o g AR fae
i @ gt 0 fear d

“If we fail to populate
Australia quickly enough, we
run the risk of losing our
countq.ll

™ & @Y 1T 919 & 7% A w@er
g fF I0¥z L= 7 E T B |
@ gu fomr § “We can deve-
lop the undeveloped parts
of the world to meet the pres-
sure of populations in coun-
tries like China and India and
Central Europe. It can be
done. It is not impossible.”
WA S @ e waww
AT A o 1 T oA H
W & aAnfeEr F woge fae dwex
e A OF 727§ o= femr § 0
T ¥ ¥ afoq oW F1 9T FTH AT
@i ¥ ad gAT R g | SR
foar £ : “ Let us hope that the
present Congress will accept
the challenge of our foolish-
ly restrictive and discrimi-
natory immigration laws. The
time for honest, principled,
democratic action is long
over due.”

aw gfm N g W g, an
gt gea g d e w g &
arg frareft @ gt § ok o feeit
N T sEwmEsar T8 § 1 e
ame faret ¢¥ & fam & o 7 ofw
g o ¥ g 7 wF 8 we g, al A
et T T TE AN I ¥ 9w
g1 g A a g ww
w1 A ST ger § 95 A gEr
gt @A gy om0 @y T weed,
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[#s witfa= ]
azl, s fawai &7 oz § 1 Ay
F w13 99 WL 3y ) fa=rAT
A fow  wee gEy faedt W
fmar wmar # 3% gw faww F fadwen:
Fgrafe & amg e w7 e
ATAAT T ITERT &1 TH § 1 3K A9
AT HY 2, A fot FY I, AfpwT
#1 %=, fafesr mmT 7 A, WS
#1 W, qCETET AR qAEE #Y
&, felt Y T %1 arg T AT e #1
AR g oo A w A §
s a9 fx gfear wraRT A g aa
T8 I A IEH § @RI AEET G
dar TR dferar 2wt A £, s 3w
# T & T | g T IS A gHAT

12 Noow

¥ g aEl ¥ g9 w¥ A
Tam A AT T ag T AR g 5
F2few Afs o7 faae 37 &9 T8
TE g F WIS FT A S AR TH
Y F qae 0 9w faarr #10
wa gmu Faed  (Common-
wealth) & & § a1
¥ F FH#4TG & T %1 W W@l A
AETET qg FW § KT TG ATATET WY
et s £, a7 gNQ I-ger
ardY =rfed | g fat & SO srade
#rE 1Y T IR AR | A AT G
frameft ST E 7w I & feal ¥ AW
F 74 s g 1 95 W g e
T a § A wTewT Wy )
¥ afe ara srefoam 1 2 A sy
# wrgw g fr aefem o e
feer § 1 ¢ fggem & o T
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£ WX AT FAvET WA @) A9 Wy
argw grt 5 T@t O e Frawdt
$1 e F 78 W o gear @
W WHEHT A A f9® gwIT s
AR 99 Tg1 & T§ § &9 Y T
A 5 omwr & W s @i W
1= frarfeat & faxz & sm =
FTRE T T T e Frafrat
¥ o fae w2 a=ew § W ¥ @
g1 wEfed & o & frdew g e
wgt oF g fafeat &1 aeow &
gt Wt wEt % o § A
¥ qw frafagi &1 fdt w97¢ 71 4T
FL JATHE ARAE | WUC IH ST AT
AT g7 T 7 aga §) 79§ zafeq
# A9 F FEAT AT g IF et gy
it ofefeafy & oix 94t afefeafa
aferad 2 %7 &, 9w offesfa 7 e
®Y o T AT F ware fower wfgg o

# o= & 6T 93 9= w57 ofr
®1 @4 &1 59 qafmw A & fof
FERAAEIE L T IT § FgN
g g f @ Afa a1 s s
gu & T IR T[MHFTFER F A
o § 99 ®1 F=I gu ST g
FTHEY 21 qTT AT gravy § Jga!
TEAGL TS G A T AT F AT Y
A gAY T § I W faurFG
# @ Yl AR FW 7 ag
e 0 f& g & s st
get § ot amdt geht €, Qe afchafa
f 9% T

IS WGEA, HA H A AR
ST AT o w3 e Aife o
for aurk W E A I W T A
Fwd T E |
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(English translation of the above
speech)

Seth Govind Das (Mandla-Jabalpur
South): Sir, I have seen through all
those cut-motions which will come be-
fore the House, and also heard atten-

tively what Dr. Lanka Sundaram said

just a short while back. In the begin-

‘ning of his speech he mentioned the

major aspects of our foreign policy,
and congratulated the Prime Minister
upon the major policies adopted from
time to time. This gave me an impres-
sion that he supported our foreign
policy in the real sense of the term. I

- was slightly astonished at those minur

things which he said in opposition to
it. In particular, I was very much
pained to hear him say that our foreign
policy moved at the bidding of the
American dollar...............

Babu Ramnarayan Singh (Hazari-
Bagh West): What is wrong in ihis

.statement?

Seth Govind Das: It is absolutely
wrong. Why it is wrong, I would like
to put before you the proof. Has Dr.
Lanka Sundaram  forgotten  that
occasion when our Prime Minister said
that the crossing of the 38th Paraliel
may entangle the whole world in war?
Has he forgotten that occasion as well
when our Prime Minister said that
China should very urgently be made a
member of the UN.O. He also forgot
the attitude of America towards India
on the occasion of the Japanese Treaty,
which he referred to. What China
thinks of India for her mnot having
signed that Japanese Treaty, will be
stated by my hon. sister Shrimati
Vijaya Lakshmi. Sir, I would like to
confess to all these supporters of
Russia and China who are sitting on
my right hand and on your left hand
side that they themselves do not know
the conditions prevailing in China and
Russia nor the support that the two
countries are giving to our foreign
policy. There cannot be a more wrong
statement than the one made by Dr.
Lanka Sundaram that our foreign
policy was guided by the American
dollar.

Also, we have not been independent
for long, nor do we constitute a very
powerful nation. We do not have much
wealth either. What is then the reason
for the respect that we command in
the world? We have to think it out
seriously. To me, there are three main
reasons for it. The first one is the
greatness of our country, its ancient
history and the age-old culture, The
gecond one is the incarnation of a great
gsoul like Mahatma Gandhi, who won

63 P.8.D,
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for us independence by Truth and non-
violence. And the third reason is our
foreign policy which is to be aceredited
solely to our Prime Minister, Pandit
Jawaharlal Nehru. How very ridi-
culous it is to ignore all these major
things and look only to minor ones.

Just now I submitted that the entire
credit for the soundness of our foreign
policy goes to Pandit Jawaharlal Nehru.
But I would also like to say that our
foreign policy works in accordance with
the ancient tradition of our country.
Never in the annals of our land, have
we ever thought of crushing other
countries or extending our territory.
Of all the times, and mostly in the
Ashokan age, we have had connections
with other countries; and if you turn
the pages of history, Sir, you will know
that the ties have been of love and
friendship. Throughout different
tifes our foreign policy has shown a
tendency for the uplift of the down-
trodden. In present times as well you
will find our foreign policy working
on those very lines. Even before our
independence when our voice carried
some weight in the world because of
the leadershio of Mahatma Gandhi,
there was the same tendency. The
Mahatma took up the leadership of
our country in 1921, That very year
we sent felicitations to Mustafa Kamal
Pasha. In 1927 we felicitated China,
expressed sympathy for Egypt, Syria,
Palestine and Iraa, protested against
Fascism and Nazism, sent our sympa-
thies to the democratic party of Spain,
protested against the Japanese agg-
ression on China. and supported all
the freedom movements of Indonesia
and Indo-China. We did all this at a
time when we were not independent.
It you only look a little more deeply
you will know that we have maintain-
gd this very policy even after indepen-

ence.

. Dr. Lanka Sundaram mentioned
just now the letters written to Stalic
and Acheson by our Prime Minister.
Here I would like to make it clear
that the contents of those letters which
were written to them in 1950 were of
_historical importance, and will con-
tinue to be so in the history of world,
no matter that they yielded no results.
The credit for convening that histori-
cal Asian Conference in which many
people from various countries partici-
pated also goes to our Prime Minister.
We cannot close our eyes to it. Even
after that, as.I mentioned, our foreign
policy as a whole continues to work
according to our ancient traditions in
so far as the question of Korea, the
question of UN.O. membership for
China and signing of a peace treaty
with Japan were concerned. We find
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[Seth Govind Das] .

that at times America is annoyed ¢nd
at times Russia and China get angry
with ug for this policy of ours while
the hon. Members on our right hand
side are always annoyed with us. We
feel helpless, there seems to be no way
out. If a member is resolved to come
here for opposition only regardless
of the fact that his point of opposition
is zood or bad, nothing can deter him
from doing so. All the same we have
full confidence in our foreign policy,
and so long as the masses of this
country support us, I should like to be
frank to say that we shall continue
to follow that very policy. We have
proved this policy to be sound in
the moral sphere of this world; but
we have to achieve success in the
mundane sphere as well. That should
be our approach. All the Asian cotln-
tries are faced with problems of simi-
lar nature. Each country is confron~
ted with poverty, the main reason for
which is the shortage of production
and the non-utilization of man-power
and natural resources. It happens so
because the majority in all the Asian
countries are uneducated, and there
is a dearth of specialists and monetary
resources. If you just think over it
vou will see that these conditions
prevail everywhere in Asian count-
ries. ‘What is the remedy now?
Only that we should understand each
sther and consider ihe problems
:ympathetically. This I will illustrate.
Some countries are densely populated
while in others the population is quite
sparse. The population per square
mile in India and Pakistan is 341, in
Japan it is 408, and in China it is
about the same as in Japan. Recently
I had been to Australia and New
Zealand. In Australia population per
square- mile is only 4, and in New
Zealand it is 8. I have also heard
that the population per square mile
in Canada is about 4. Australians and
New Zealanders feel that the problem
of population concerns the thickly
populated countries only.

I want to say that in reality it is
the

not so. This problem concerns all
countries and has much to do with
their foreign policies. It is a big
problem. These countries are sparsely
populated and need inhabitants. The
Canadian Senator Roubec writes:
“History has shown that Iif you neglect
to use the territory which is yours to
rultivate and to occupy and In con-
sequence vou are unable to defend
the territory which has been assigned
to you, in due season. some one else
will use it and occupy it.”

Sometime Governor of Bengal, Mr.
Cassey has also written: “If we fail to
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populate Australia quickly enough, we
run the risk of losing our country.

Alongside, 1 may tell you what
President Truman writes in agreement
with the above. ‘“We can develop the
undeveloped paris of the world to meet
the pressure of populations in countries
like China and India and Central
Europe. It can be done. It is not
impossible.”

You think over it and do keep in
mind that fact while thinking over the
foreign policy. Mr. Charles Bowles, the
American Ambassador in India, has
written a lengthy article in connection
with this problem. I want to read out
the last portion of that article. He
writes: “Let us hope that the present
Congress will accept the challenge of
our foolishly restrictive and discrimi-
natory immigration laws. The iime
for honest, principled, democratic
action is long over due.”

What is the position of the world
today? Half of its population is
happily very comfortable, and practi-
cally needs nothing while the other
half is without any lands or houses or
other necessities of life. Such a state
of affairs cannot continue for long.

Those who are comfortable to-day,
will not for long be allowed that com-
ort. These things give rise to
struggles, wars and revolutions. The
question of population shall have Lo be
considered by you in the same way as
you have considered other gquestions;
it needs, however, a sympathetic atten-
tion all the more. Have our lands and
natural resources been utilized fully?
If you look to any of the countries,
such as Canada. Australia, Africa,
British Guinea. Brazil, Argentine or
New Zealand, you will ind that we are
backward in this respect. The world
has become so small now. Such a
state of affairs cannot continue that
some countries like those in Asia be
very densely populated while others
may have scanty population.

Among other things, I would like to
request the Prime Minister that he
may bear in mind the importance of
this population problem while consider-
ing the foreign policy. In view of our
relations with the Commonwealth
countries, our population should be
allowed to move to those places in the
Commonwealth where more and more
population is needed. We do not want
to force anything upon any country.
We do not want to come in betwecn
the interests of the aboriginals, nor do
we want to trouble them. Look to
Australia. In- area it is bigger than
India. And if you look to Canada, you
will find that there are no aboriginals.
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Similar question arises in Africa, but
from the present day movement there
You will find that the Indian residents
are not going against the aboriginais
of that place. Indians are participat-
ing with the aboriginals in the move-
ment. I, therefore, submit that our
emigrants, wherever they have settled,
do not want to trouble the aborigina's
in any way. But the population of the
aboriginals in those countries is very
scanty; and thus keeping in view the
pressure of population in Asian coun-
tries as also the present position, I
would like to say that we should be
given place to live in those scanlily
populated countries.

In the end, I once again thank the
Prime Minister for his foreign policy.
I hope while keeping in view our posi-
tion in the international politics and
the relation with the Commonwealth
countries, he will consider the queslion
of population and other such gquestions.
I do hope he will feel that such a state
of haves and have-nots in this world
cannot continue for long.

Sir, once more I congratulate the
Prime Minister for his foreign policy
and support it heartily.

Shri T. K. Chaudhori: The wusual
view hitherto in this House about the
foreign policy pursued by the Congress
Government under the leadership of
Mr. Nehru has been one of general
approval. I do not need to refer here
to the enthusiastic panegyrics sung
from the Congress benches in support
of that policy. Even Members who
have been critical of that policy, at
least of certain aspects of that policy,
have -lent general support to it but it
has never been considered in what
complex of circumstances that policy
was formulated. It is said to be a
policy of neutrality. The architects of
that policy have themselves been hard
put to it all these years to explain or
to define their policy properly. It has
been said sometimes that it is a policy
of neutralism and disentanglement
with the rival power blocs that are
competing for world supremacy today.
It has been said sometimes that it is
an independent foreign policy. It has
been defined sometimes as a policy of
dynamic neutralism. A very important
point was ignored, that our foreign
policy could never have been a policy
of neutrality because from the very
outset, we made certain very impor-
tant commitments with one of the
partners of the rival power blocs which
compete for world supremacy today.
I refer to our relationship with the
Commonwealth, no longer defined as
British. But, the fact remains that
the most important constituent of that
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Commonwealth of Nations is Great
Britain till today, and the policy of
that Commonwealth is none other than
the policy of what is known as British
Imperialism. Might be that we are
having a new version of that im-
perialism today; but the fact remains
that we are also a partner, a supporter
of that policy, euphemistically termed
the Commonwealth policy or the
Commonwealth peace policy.

It has been claimed from the
Congress Benches that the foreign
policy pursued by the Congress
Government for the last half decade
has raised our status and prestige in
the international comity of nations.
But, look round, Sir! Where does our
standing and prestige stand today?
Look at South Africa; look nearer
home at Ceylon; look at Malaya or
Burma. We know where we stand
today. We get slaps somewhere; we
get kicks somewhere; we are crushed
under the bootz of Malanazism in
South Africa. But, still it is claimed
that our prestige stands very high.
It is true that sometimes we indulge
in displaying very high-sounding and
lofty ideals as being the guiding
principles of our foreign policy. We
sometimes claim that we are playing
a very great part as a factor in the
world polities today. But. the way
that we have built up our power
potential belies that claim absolutely.
Nobody cares for our words. If wo
appeal for peace. that appeal gues
infructuous. We pgo with the beggar's
howl to America and to England for
daoles. Our plans of reconstruction
which are meant to build up our power
potential are supplementary to the
nlans that are formulated by the
British Commonwealth of Nations
under the leadership of Great Britain
and nothing more than that. Our
Defence forces are at the grip of the
Rritish General Staff. It is no use
claiming that those officers have been
lent to us by the British Government
and that they are under our orders.
They cert®nly are de jure under our
nrders. Bnt, at the same time. may
we ask why all these officers are
invited from one power alone? If we
need technical advice, if we need
" military advice, if we need Generals

and Admirals tn advise us as to how
we should build up our navy, do we
need to go to Britain alone?

Shri 5. V. Ramaswamy (Salem): On
a point of information. Sir. does my
hon. friend want that even Russian
Generals and Admirals should be
ronsulted?

Shri T. E. Chaudhuri: My friend
perhaps does not know that I am not
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a member of the Communist party. I
do not ask our Government to invite
Generals and Admirals from Russia
alone. May I ask, Sir, was it not a
fact that certain German Generals and
German Admirals of high standing,
who were against the Nazis, who were
in exile in Switzerland, had offered
their services to the Government of
India and their services were refused?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): It is not a fact. I deny that.
This is the first time that I have
heard of it. 1 have not heard of it
before.

Shri T. K. Chandhuri: The hon. Prime
Minister has said that it is not a tact.
But, will the hon, Prime Minister please
explain why we have to go to Britain
alone for this expert advice? There
are other powers; there are experienced
Generals, experienced Admirals and
experienced Air Commodores and Aire
Marshals belonging to other nations
as well. So, let us not boast of our
neutralism. We irrevocably committed
ourselves long, long ago, five years ago,
with entanglements with the so-called
Commonwealth of Nations, no longer
termed British. But, the fact remains
that we are in the Commonwealth, our
economy is integrated with the Com-
monwealth economy. It was said on
the floor of this House that our plans
of reconstruction which are intended
to build up our power potential, vur
military potential and all that are, as
a matter of fact, supplementary to the
plan of the British Commonwealth of
Nations. The facts are what they are.
Let us not shut our eyes to these
things. We know that at certain
moments our Prime Minister addressed
letters to international statesmen, t»
Stalin and to President Truman for
bringing about peace, for peaceful
negotiations and settlement of the
question of Korea. Where does the
Korean matter stand now? What
effect has that appeal produced? The
time has come when we have to judge
the foreign policy that is
pursued by the resulfs that we find
it has produced today. The plain
fact is that we have no standing in
the world of today as a power. We
are looked upon as satellites of a
power which is rated as a third-rate
world power, I ‘mean, Great Britain.
and the foreign policy, the so-called
independent foreign policy which we
champion is nothing but a make-
believe foreign policy, a foreign policy
of supine self-satisfaction, a foreign
policy which is intended to make our
people at least, if not outsiders, believe
that we are doing very great things
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when we are really doing mnothing.
We are regarded as no factor in world
politics. That remains the sum total,
tl;g overall result of our foreign policy
today.

Shri B. Shiva BRao (South Kanara-
South): As I listened to the last
speaker, my mind went back to the
biography of Disraeli which I had
read many years ago. Disraeli was
not only Prime Minister of England,
but in his own way, a literary figure.
And many ambitious authors used to
send copies of their works to Disraeli
in the hope of getting a favourable
review. One day, it is said, Disraeli
got a book from a young lady who had
written her first volume. He read it,
and sent back a letter in his own
hand, and the letter was somewhat on
these lines: “Dear lady”, he said, “1
have read your book with much
interest, and there is a good deal in it
which is new and true. But the only
criticism I have to offer is, what is
new is not true, and what is true is not
new.” That, Sir, I think aptly and very
appropriately sums up the speech to
which we have just listened.

Shri Velayudhan (Quilon cum
Mavelikkara—Reserved—Sch, Castes):
You are a Disraeli?

Shri B. Shiva Rao: So far as® this
debate is concerned, it is a little
difficult when- six cut motions have
been lumped together on behalf of
three Opposition groups without any
indication, except from the 1wo
speakers who have spoken this morn-
ing. as to the line of reasoning in
support of their cut motions, to be very
precise. As the House saw yesterday
and also this morning in the debate
on Defence estimates, they com-
bined for purposes of a division. But
their speeches revealed a good deal
of divergence in points of view, and
sometimes they were dlametrically
opposite.

Now in regard to the estimates which
we are now discussing on External
Affairs, let me deal in the main with
the cut motion which stands in the
name of the spokesman of the Com-
munist party which charges Govern-
ment with failure to pursue a real
beace policy. Precisely what the
Communist party has In mind In
making such an accusation, we shall
not know until Mr. Hiren Mukerjce
makes his speech at a later stage ip
this debate. So far, judging from the
speeches which have been made from
the Communist party benches in the
last few days, that accusation seems
to rest mainly, if not exclusively, on
the failure of the Prime Minister to
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call a world peace conference. It is
easy to make such a suggestion. I
hesitate to quote any poetry with so
much of poetic talent on the other
side; but, Sir, I was reminded of a
couplet which I had read also a long
time ago—a couplet without rhyme,
but with a good deal of reason in it.

Shri Velayudhan: Who is the author
of that couplet?

Shri B. Shiva Rao: The couplet is
this:

“You may summon spirits from
the vasty deep. But will they
come?"

Every Foreign Minister. I presume,
including our Prime Minister, bas to
consider whether, in the event of his
summoning an international conference,
in the first place the atmosphere is
favourable for such a conference; and
secondly, whether there would be an
adequate response to such an invitation.
Recently the Foreign Minister of a
neighbouring State decided to summon
the leading spirits of the vasty deep
of the Middle East to create a Muslim
bloc; but, if I may quote the words of
the poet, did they come? May I
remind hon. Members who make such
a suggestion that in this very building.
in another part of this building, two
or three years ago. the Prime Minister
czlled an international conference to
discusg the problem of Indonesia. And
that nference, I say. led to wverv
fruitful and significant results. I
refer to it because there is another
cut motion which stands in the nam~
of the Communist Member, Mr. H. N.
Mukerjee which he is not proposing
to move in this debate. T think he
has shown more prudence than valour
in thaty decision. Because that cut
motion refers to the failure of the
Government of India to champinn
the cause of the dependent races in
Africa and in Asia.

I have already referred to the fact
that India took a very leading oart in
hastening the independence of Indo-
nesia. There iz another country
which owes its independence almost
entirely to Indian initiative. I am re-
ferring to Libya. The independence of
Libva was secured on the
basis of certain resnlutions put
forward by India at the United Nmtions
General Ascembly Session in 1949.
And I offer thi= fart ta my hon.
friends opposite without aAny comment
the voting on thaf resolution for the
indenendence of Libva which has now
become an sccomplished fact, the
voting on that resolution was 48 in
favour of that resolution and one
against—and that was Ethiopia.
because she had reasons of her own
tfo oppose that resolution—and there

11 JUNE 1952

Demands for Grants 1692

were out of those who attended that
U.N. session, nine abstentions. There
was no support forthcoming from
those nine powers for the indepen-
dence of Libya, and among those
powers were France, New Zealand,
Sweden and the entire Soviet bloc.
India’s part in the solution of
the Libyan problem was described
by the leader of the Libyan dele-
gation who was also the President of
the National Congress of Tripolitania—
I am quoting his words—as having
earned “the ever-lasting gratitude of
the Libyan nation, and as having con-
firmed India's leadership in the
struggle for the liberation of Africa
and Asia"”. That is a fitting answer to
the charge so easily flung against the
Prime Minister by hon. Members
sitting opposite.

I have tried a little research on my
own in the last day or two to see
how far this accusation against the
Prime Minister's foreign policy can be
sustained from the records of the
United Nations General Assembly.
The hon. Member who initiated this
debate has criticised his foreign policy
as neither dynamic nor so mneutral
I believe he was at one session of the
General Assembly. I have been at
four, and therefore, I may claim a
little more knowledge of the working
of that world organisation than the
Member who initiated this debate.
From time to time the Soviet Union
initiates a debate on world peace. In
that resolution are many parts, some
passages condemning the preparations
of war which are going on in
other parts of the world, and
other passages asking for power
pacts in order to strengthen world
peace. Now, what has been the atti-
tude of India in regard to every one of
these resolutions? India has consisten-
tly supported the positive parts of such
resolutions. since they called upon all
States to settle their disputes and dif-
ferences by peaceful methods, and to
refrain from resort to force or the
threat of force. I will give the House
an instance. In 1950 there was a re-
solution which urged united action for
peace. India, acting on instructions
from the External Affairs Ministry,
tonk the stand that international peace
and security devend not only on
measures against aggression, but on
the observance of the principles and
the purposes of the United Nations:
particularly on the observance of
human rights and fundamental free-

.doms. and the maintenance of econo-

mic and social well-being in all coun-
tries. Every time that a debate has
taken plare in the U.N. Assembly on
this general problem. India has urged
the members of the United Nations to
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stimulate universal respect for such

rights. I -think the leader of the Socia- .

list Praja party who was a valued
colleague of mine at the 1949 sessi

and who reflected very ably the vi

of the Government of India in that
session, would join me in paying this
tribute. India has always urged the
members of the United Nations to sti-
mulate respect for these rights and to
intensify their efforts to achieve condi-
tions of stability, and progress in
under-developed areas. India has
also laid stress on improving the
machinery of the United Nations for
the task of peace on every occasion.
There was once a resolution also from
the Soviet delegation, dealing with the
threat of a new war, and the
strengthening of peace and secu-
rity amongst the mnations. In the
course of that debate the Indian dele-
gation, again acting under the instruc-
tions of thé External Affairs Minis-
try. submitted a resolution suggesting
that economies which may be achieved
by reducing armaments throughout the
world should be utilised for the crea-
tion of a UN. Peace Fund, for the
development of under-developed areas.

I could go on multiplying instances,
but as my time is short, I would
point out to the House that on every
accasion an attempt has been made in
the direction of either universal dis-
armament or the establishment of
international control over atomic
energy, and its use for peaceful
purposes. India thas supported such
moves without any reservations. My
hon. friend Seth Govind Das has made
a reference to certain concrete subjects
in regard to which India has taken
n very definite stand. So far as
Korea is enncerned. India has alwavs
asked for the creation of an in-
dependent and united Korea by means
of free elections, and its economic
rehabilitation. My hon. friend also
referred to the fact that we did not
sign the Japanese peace treaty at San
Francisco. I believe it was only
vesterdav  that the Indian Press
carried the full text of fhe treaty we
have just signed with Japan.

There is another point to which I
would like tn make a reference for the
snecial benefit of the membeme nf the
Communist party. India has taken a
verv active interest in the liberation
of South West Africa. In 1950 India
took the ‘initiative in formulating a
resolution urging South Africa to
resnect the verdict of the Internationa!
Conrt of Justice. And what was the
voting on that oceasinon? 45 nations
voted for the resolution. South Afrien,
of course. voted against it, but with
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great regret and disappointment we
noted that South Africa was not alone
in that respect: the entire Soviet bloc
and only the Soviet bloc voted with
South Africa. These are matters
which Members of the Opposition
would do well to remember. So far
as the liquidation of colonialism is
concerned, there is literally no country
i the world which has such a
consistent and magnificent rerord as
ourselves. I say this, because I have
received letters from grateful people
from all parts of the world; dependent
races, wherever they may be. in
Africa, in the Pacific. or in the At-
lantic, have written in gratefui
appreciation of the efforts made by
the Prime Minister and India in order
to hasten their political emancipation,
I say that this analysis, which must
necessarily be brief, proves beyond
challenge from the standpoint of
every thinking and fair-minded person,
that in our foreign policy, we have.
throughout the years since we achieved
independence, pursued a designed
to improve the prospects of world
peace. In pursuing that line, whether
in the United Nations or outside,
sometimes we have found ourselves
on the same side as the Western
powers; sometimes we have found
ourselves with the Soviet bloc: and
sometimes we have dared to stand
almost alone. If the prospects of
world neace are somewhat bleak, as
undoubtedly they are today, . the
responsibility lies elsewhere, and not
on the shoulders of the Prime
Minister.

There is one last observation which
I would like to make, especially in view
of some of the nbservationr which
were made bv the last speaker. He
could not understand “the enthusiastic
nanegyrics” which Members of the
Congress party have showered on the
Prime Minister for his foreign policy.
T do not know for whom he soeaks.
Sinre statistics In respect of the
General Flections have freonently
heen auoted on the floor of this euse,
may T also add mv avota to it? The
Communist party. in the elections to
the House of the People, secured
ahomt 7% per erent. of ‘he total vates.
and vet they have tha “cournes™ to
challenee those who sit on this side
of the House, in regard to the fuoreiym
noliry of the Prime Minister, Some
hon. Members are laughing at the
nhservatinns T have just made. but in
the hundreds of =neeches which T
made In my election campaien. I
deliberatelv gave nrominence to owr
fareirn poliry. hut what did mv
friends of the Communist party do?
After twn weeks, they withdrew
their candidate.



.

Shri Nambiar (Mayuram): We have
defeated several Ministers also.

Shri B. Shiva Rao: On the basis of
these incontrovertible figures, I say
there is overwhelming support for the
foreign policy of the Prime Minister,
both in this House and outside.

Shri M. 8. Gurupadaswamy (Mpysore):
During the second world war, the
famous political thinker of England,
Mr. H. G. Wells described the foreign
policy of Mr. Churchill as ‘a pitiful
jumble of incoherent nonsense'. I
think the same may he said of our
foreign policy also. I shall substan-
tiate that statement towards the latter
part of my speech. Now I shall con-
fine myself to certain problems of in-
ternational affairs.

Now we are witnessing a great and
dismal drama, a world struggle, a
perpetual cold war, a war of attrition
that is going on between two ideologi-
cally muscle-bound giants. The whole
world has been divided into two camps
between America and Russia and each
of them is trying to dominate the
world. Each of them is trying to
establish world hegemony. Once
again the old game of power politics.
secret diplomacy and spheres of in-
fluence have been revived. This has
meant a race for arms and also meant
countries lining up in rival blocs just
to establish and maintain the balance
of power in the world. If we look
around the world today, we vividly
see that the great nations, particularly
the big powers, are increasingly in
bondage to their Armies, Navies and
Air Forces. This must naturally and
inevitably lead to war with all its
horrible and revolting consequences.

But, Sir, who is to avoid this
calamity? Who is to avoid this
spectre of chaos which is threatening
to overwhelm and swallow up the
world? Can Russia do it? No. Can
America do it? No. Or can the
U.N.O., that international organisation.
do something in the matter? Definitely
no. You must understand that America
and Russia are equally responsible for
these ugly and nefarious manifesta-
tions in international affairs. All their
attempts to know, understand and
appreciate each other have so far
faﬂed to yield any result. Nor can
the UN.O. which has become
a victim of nefarious power politics
restore peace and order among these
rival States. Then I ask, who else
can fulfil this job of peace making? I
feel that India can and must take up
this work of peace making. Today, un-
fortunately, India is sitting on a fence,
playing the role of doubtful Hamlet,
just witnessing the diplomatic dance
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that is going on in the world without
participating in it. I want that India
should play the role of a peace-maker
and if possible, invite all the statesmen
of the world, particularly the states-
men of the two power bloes, to a con-
ference in Delhi and make earnest
efforts to bring about rapproachement
between them. These two power
blocs and statesmen may not agree
and may refuse to agree with each
other, but India should play the role
of a peace-maker.and should offer
her good offices to these nations and
bring about some sort of compromise
on vital issues,

I ksmw that the task of peace-making
—and that too between America and
Russia—is not an easy task.
great responsibility. It entails lot of
patience, effort and devotion. Our
Prime Minister may say that it is a
gigantic task, a task which cannot be
undertaken today because we are hav-
ing so many numerous domestic prob-
lems of our own to which we have
to pay our immediate attention.
He may also feel that the two great
Powers may not arrce to our media-
tion cffort. I know unere are difficulties
in the way. I know it is a stupen-
dous responmsibility. But the cause Is
great; so our efforis should be great.
W_e must understand that only India
with her great spiritual heritage of
peace and goodwill is best fitted to
play the part of a peace-maker. We
may fail in our effort, but that need"
not upset us. Failure in peace-making
is better than no peace-making at all.

I feel that our Prime Minister seems
to be little bit modest. or shall I say,
a little bit shy to take up this respon-
sibility, or he may be suffering from
fear complex. But I humbly appeal
to him to get rid of this shackle of
modesty, fear and shyness. If I have,
understood him correcfly, the greater
part of his life has been spent in
pleading and writing for international
peace and goodwill among nations, but
unfortunately it has largely been theo-
retical and academic, It is not prac-
tical and constructive. There is no
use, I must say, in making mere pious
declarations and there is no use in
praying for peace without organising
the world for it. The Prime Minister
should not do like the Christian theo-
logian who prays for healing without
going to the doctor.

Itis a

I have taken much time owver this
issue because the problem of peace is
all important. If we succeed in esta-
blishing peace, the whole world inclu-
ding India, will march on to millen-
ium; if we (o not succeed, the whole
world ineluding India will march on to
oblivion.
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As part of this peace offnsive, I
suggest that the Indian Government,
particularly our Prime Minister who is
also Foreign Minister, should take the
initiative to bring about a revision and
meodernisation of the Charter of the
UN.O. The Charter of the UN.O. has
become an outmoded document; it has
failed in its purpose, and particularly
those sections of the Charter which
deal with the veto system should be
deleted. The veto system has been res-
ponsible for the insecurity of the
world today. It has produced a
peculiar UN.O. arithmetic that . one
power is greater than ten. So this
nefarious provision in the U.N. Charter
should be deleted. At the same time,
India should launch a world-wide
movement for creating an internation-
al force under the auspices of the
U.N.O. Further, the UN.O. should be
made more comprehensive to include
all the nations of the world irrespec-
tive of smallness or bigness.

Now, I will deal with the gquestion
of the liquidation of colonialism. I
will end within two minutes. I have
got a memorandum by the Bharat Yu-
vak Sangh. There they have depicted
very vividly that our policy towards
foreign pockets in India has been a
failure. The Government of India
has not done anything so far to ac-
quire these foreign pockets. It is
nearly four years since we concluded
an Indo-French agreement and no ac-
tion has been taken yet to see that a
referendum is held in these conclaves.
Moreover, the French Government
is taking advantage of this bredthing
time and it has begun to consolidate
its hold on these foreign pockets.
Now, I will read a paragraph wherein
it has been stated that the Govern-
ment's foreign policy is just helping
the anti-Indian elements there.. This
is the paragraph:

“The French Government, tak-
ing advantage of the breathing
time, began to consolidate its hold
in India by various means. Mr.
Baron, the then Governor of
French India *** organised the
French India Socialist Party, now
under the leadership of Mr, Edward
Goubert and set up against the
National organisations. By looting
and setting fire to the houses and
shops of the nationalists and
others who opposed the party
sponsored by the Government, the
people were kept terrorised and
subdued. In spite of the attention
of the India Government being
drawn then and there no relief
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was forthcoming in defence of
their kith and kin. The attempt
of the India Government in runn-
ing to sweep Indonesia of foreign
rule before having its own country
cleaned and cleared of foreign
domination seems paradoxical”.

Again, the Memorandum goes on
to say that Sri Aurobindo Ashram has
become a centre of foreign influence....

Mr. Deputy-Speaker: I do not want
aspgrsions cast upon important insti-
tutions through reading some script
or some text. It is not right to make
references to institutions or individu-
.11? who are not here to defend them-
selves.

An Hon. Member: Individuals only.

als?- Deputy-Speaker: Institutions
Sbri M. 8. Gurupadaswamy: I sub-
mit that these individuals are respon-
sible officers. They are men who are
holding offices there. I am not attack-
ing them as individuals, but as people
who have been holding offices and who
?;ve been responsible for much havoc
ere.

Before I conclude, I would say one
word about neutrality. We are not
neutral today.

Mr. Deputy-Speaker: The hon. Mem-
ber’s time is up.

Shri M. §. Gurupadaswamy: We
are not neutral today. What we see
lsI a travesty of neutrality and nothing
else.

Shri Raghuramaiah (Tenali): I
heard with close attention the speech
of Dr. Lanka Sundaram who opened
the debate on foreign affairs, and the
first impression I had was that he
wanted to imitate Shri Gopalan when
he opened the debate on the Presi-
dent’s Address. He dropped a similar
bombshell when he said that the
foreign policy of this country was
based on the whims and fancies of an
individual. Well, Sir, I take it as an
insult to this country that any one
should say that our foreign policy is
based on the mere whim and fancy of
an individual. I may say at the very
outset that the foreign policy of this
country, though it happens to emanate
from a great individual. represents
the aspirations of the entire country.
I may add, and I shall presently show
how, it is in fact a historic necessity.
You will remember, Sir, how very
many attempts were made before the
last World War to establish peace in
the world. There was first of all the
attempt at disarmament. There was,
then, the attempt at renunciation of
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war a3 a national policy. There was
the attempt to stabilise psace by local
security pacts. We had also the
League ot Nations. You will remember
how all of them have died a premature
death. Attempts at disarmament coni-
menced at Hague in 1899 were pro-
ceedea with at  Washington in 1921;
and they collapsed at the Geneva Con-
ference in 19s52. Renunciation of war
as a pational policy originated in the
brain of Briand and ended with Kel-
logg. We all know how Kellogg finishe
ed it by hedging it with so many quali-
fications, as, for instance, the right of
self-defence. I can imagine ghost of
Hitler saying that it was self-defence
that determined the foreign pelicy of
Germany. We know how many alliia-
ces there have been. There was the

a mere symbol of the human desire
for the judicious settlement of dispu-
tes. It has yettoseftlear:ymajor
dispute. So that, when the
World War ended, we entered .n era
when the human race was war-weary,
and was looking forward for a new
method of establishing peace. We
needed new light, and we prayed for
it. And there it came, for the second
time, frome Asia. And not only we in
this House, but the whole country, are
ever grateful for it. There is a cer-
tain principle behind it. There is a
hilosophy behind it. We have found
rt by experience that no nation, how-
ever eminent it may be, can be trusted

to keep the banner of or

aloft. Germany produced a
muen Not only Germany, even
France, the home of liberty, equality
and fraternity, produced a Napoleon.
England, too, the birth place of demo-
cracy, produced a Clive. Russia pro-
duced Stalin. Well, we cannot expect
even America not to produce a great
Yankee some time or other. So, we
do not want o trust any nation. We
do not want to bind ourselves to any
nation. Nations must develop the atti-
tude of deciding every question on a

€3 P.S.D.
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moral basis, I am sure, and the
House will agree with me, that if only
we can incuicate in the minds of the
various nations that they should not
tie themselves to

made a very remarkable statement.
He sald that our policy ither
dynamic nor neutral. Well, Sir, if I
may say so it is not only

which we have failed to our
ideal? I would like to he:oﬂn:pquu-
tions. I would like to tell
for instance, whether they wo

whether they would have Hked
champion the cause of
not. I would ask

pport

cause of liberty in South West Africa
and Libya or not? I hope their

man would get up some time
tomorrow and answer these specific
questions and tell us in what respects
we have failed. Our neutrality is not
blind. We have been champions of
liberty in Asia, in fact in the whole
world,

In a sense, Sir, I wefld not be
if our foreign policy is
based on the whims and fancies of
an Individual. It would be just like
saying that the kernel of Hinduism
iz based on the whims and fancies of
Lord Krishna: that Muhamma
sm is based on the whims and fancies
of Muhamiad; that Christianity is
based on the whims and fancies of
Christ. We are proud of the whims
and fancies of Pandit Jawaharlal, 'n
that =cng.
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About the Comursaweaith of Nations,
time and again the Communists refer
to it w.th desision. It comes with ill
grace frem t.ose benches. The very
ﬂa” Iht:u- 1y 1s .2 ilag o Russia, and

iid Lze 132 2 % them with wkat
+hey ere Lere in this couulry
Vidds .. ilag.

Skri H. N. Muscejec: On a point of
information. W the hon. Member
sald is not correct I need not des-
cribe  the liag of the Soviet
Union. Bu. ‘f the hon. Membear refers
to documents, he will find that the
red flag, which is used all over 1ihe
world, is the flag of the international
working class movement. It is
difterent from the official BState flag
of the Soviet Union.

_ Shri Raghnramaiah: What I am
saying iz thai a foreign flag is used in
this country as a party flag. You -re
trying to crush the aspirations and the

greal of this country under the
_we.!zii?e of t.hat flag. It is no use talk-

4 e -again againsi the great
_.!wnorkﬁe are daing. - Tell me one in-
stance where our . membership of the

onwealth of Nations . hps inter-
.fered with. our f and . pen-
“dence in deallng with other nations?
Has the 'Conunonwaallh of lhucns
ever interfered with our attitude to
China, with our_ attitude to Indonesia,
with our attitude to South Africa or
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South West Africa? Has the Common-
wealth ever siopped wus from .saying
or doing what we want? The truth
is you want to deprive us of even our
notional friends so that we may be
at we mercy of a certain power bloe
about which you know you have boen
AYLE W vierrwpiion:.  Sir, 1 do
not bke to give way w cnilcish inter-
ruptions. We canno: forgei the ifuct
that we bave boon associated with he
British., How cin we? And  whoa
that  Commonwcaith can be u{_us:d
by us as a basis for friend!s co-cpora-
tion, I do not sce why we shoulu not
remain io it. We have fitted a R.pub-
lic into the Commonwceaiia. It is ihe
Ereatest achievement of this couni-y.
Tt is no more caiied tne Britisa Join-
monwealth. They call it the Commoun-
wealth of Nations. 1 would only ke
to say one word more and that is that
if there is onc thinz about which 1nis
country is proud. about which the

. Whole world—taking a historreal view
—will look back unon as the greatest

contribution of this country in .he
twentieth century, it is our foreign
policy and. I commend it

Mr. Deputy-Speaker: The House
stands ‘adjowmed dll -8-15 A3 to-
The House then adjourned till o

Quarter Past Eight of the Clock on
Thursday, the 12th June, 1952.



